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LOK SABHA

December9,1992, Agrahayanai8, 1914
(Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER in the Chair]

ANNOUNCEMENT BY THE SPEAKER

Adjournment of the House upto 15th
December, 1992 :

[English]

MR. SPEAKER: Not like this. (Interrup-
tions)

[Transiation}

SHRIMMADAN LAL KHURANA (South
Delhi): Yesterday, you had allowed Shri
Vajpayee to speak. Sa first of all he should
be given an opporiunity to
speak....(Interruptions) We would not allow
anyone to speak in this way. (Interruptions)

[Englist]
(Interruptions)

MR, SPEAKER: | would like to start by

thanking you for helping the Presiding Offi-
ceras wellas the House to maintain this kind
of order and understanding in the House.
This is exactly what is required when we are
in grave difficulties and to put our heads
together without trying to express our views
against each other, totry to understand as to
what can be done in the situation.

Well, | hope that you will allow me to
express my views which are going to be
helpfulto us to proceed as to how we should
conduct ourselves here so that we can over-
come the difficulty.

May, | request you, plead with you, not
tointerrupt me, each and every word mine so
that }canconclude it, complete it? Afterthat,
if you feel that what | have said has some-
thing on which you may not have the same
views, we should be very much pleased to
allow each one of you, one after the other, to
express the views and then 10 proceed as
you please.

| would like to say that the Presiding
Officer is the first servant of the House.
Whatever you decide will be done by the
Presiding Officer. |1 a sure that you will
decide in the manner which will be helpful to
the House, which will be helpfulto the coun-
try, which will be helpful to create a good
tradiation and a condition which willbe help-
fulforyearstocome lateron. thave nodoubt
in my mind, but pleass, | repeat, do not
interrupt me even i | am saying something
and its not agreeable with you. Once chain
is broken we cannot continue.
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Shri Atal Bihari Vajpayeerose. (inter-
ruptions):

[Translation)

SHRI ATAL BIHARI VAJPAYEE
(Lucknow): | will not stop speaking at his
direction. (Interruptions) He cannot stop
ma....(Interruptions)

As you already Knowthat I have agreat
regardfor you as well as forthe Parliament...
(Interruptions)

SHRI MADAN LAL KHURANA: If Shri
Vajpayeeji is not allowed to speak, then he
will also not be allowed to speak. (Interrup-
tions) Shri Vajpayeeji will speak first as you
have granted him permission. (/nterrup-
tions) If Vajpayeeji is not allowed to speak,
we will not allow even the Leader of the
House to speak. (interruptions)

[English)

MR. SPEAKER: 1 will allow you, but
after me. )

" (Interruptions)

MR. SPEAKER: Only after | have spo-
ken,...

{Interruptions)
[Translau‘con]
MR. SPEAKER: Don't do like this.
(Interruptions) -
MR. SPEAKER: Don't act like this.
(Interruptions)
'SHRI ATAL BIHARI VAJPAYEE: Mr.

Speaker, Sir, follow that has been decided...
{Interruptions)

DECEMBER 9, 1992
he

House upto 15th 4
Dec., 1992

You should follow the decision taken in
yourchamber. If decision has beentakento
adjourn the House, you should come to "
that...(Interruptions)

AN HON. MEMBER: You should allow
Shri Atalji to speak. You had allowed himto
speak... (Interruptions)

MR. SPEAKER: Yesterday's ruling does
not apply today. Thatis aseparate ruling for
today. (Interruptions)

[English]

MR. SPEAKER: appealto all of you to
sitdown. -

(Interruptions)

MR. SPEAKER: Nobody has prece-
dence over the Speaker.

(Interruptions}

MR. SPEAKER: Not like this. You do
notrealise that what | say will be helpfulto all
of you.

(Interruptions)

MR. SPEAKER: You do notrealise that
what | am going to say will be helpful to you.

(Interruptions)
[Transiation]

MR. SPEAKER: | think whatever | am
going to say will benefit all of you. If you are
not allowing e to speak, leave it, | will not
insist upon it.

(Interruptions)
MR. SPEAKER: If you are going to

listen l%me, itwillbenetit all of you. Itis upto
you whether you want to listen or not.
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(interruptions)
[English)

MR. SPEAKER: Well, it you do notwent
1o sit down, | would like to say that the
Leaders of Parties and the Business Advi-
sory Committee have decided thatthe House
should be adjourned to give the Members
opportunity to go back to their constituten-
cies upto 16th of December. Is it the wish of
the House?

Hon. Members thumbed the desks in
approval

MR. SPEAKER: Mr. Indirajit Gupta, do
you want to.say something?

(Interruptions)

‘MR. SPEAKER: Ithink, | have sense of
the House.

MR. SOMNATH - CHATTERJEE
(Bolpur): Sir, we must condemn what they
are doing. This House cannot be held to
ransom. We are answerable to the people.
We must condemn. This House cannot be
held to ransom. (fnterruptions)

SHRISOMNATH CHATTERJEE: This
House cannot be held to ransom. We are
answerable to the people also... (Interrup-
tions)

SHRI RAM VILAS PASWAN (Rosera):
The House must condemn whatever has
happened in Ayodhya.. (Interruptions)

SHR! SOMNATH CHATTERJEE: Sir,
before the House adjoums, we must con-
demn what has happened in Ayodhya ....
(Interruptions)

MR. SPEAKER: This is the place for
discussing the things in a composed man-
ner.

AGRAHAYANA 18, 1914 (SAKA)

House upto 15th 6
Dec., 1992
(Interruptions)
MR. SPEAKER: Please understand,
either you decide what to do or allow others
to decide...

(Interruptions)

MR. SPEAKER: Iwill allow eachone o!

* you to speak..

(Interruptions)
SHRI SOMNATH CHATTERJEE: Sir,
the country is burning and the Parliament
cannot sit idle..

(Interruptions)

MR. SPEAKER: | will allow you to
speak. | will speak in my own fashion and it
will help you all.

(Interruptions)

SHRI RAM VIILAS PASWAN: Sir, we
must condemn wheat has happened in
Ayodhya on 6th ... (Interruptions)

MR. SPEAKER: Please sit down.

(Interruptions)
[Translation)

SHRI RAM VILAS PASWAN: Mr
Speaker, Sir, you should condemn the the
incident of 6th December. .. (Interruptions)

MR.SPEAKER: Either you hold discus-

sion yoursell or allow me to speak. You do
not dictate me the manner in which I should

speak. ‘
{Interruptions)

MR. SPEAKER: Either you should dis-
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cussion yourself or allow me to speak.
Otherwise | will adjourn the House.

(Interruptions)
[English)

MR. SPEAKER: Icannot face fire from
both the sides...

[Transfation)

‘MR. SPEAKER: If you wantto speak |
will give opportunity to all of you one by one.
If you don't want to speak, then allow me to
speak on behalf of all of you, if will not harm
anybody. If you are going to speak, you
should speak one by one, or allow your
representative to speak who is occupying
this chair with your blessings.

Please see, if you hear me it will not do
any hamm rather it will pave some way.

(Interruptions)

MR. SPEAKER: | understand that it is
the desire of the House that peace and amity
should prevail throughout -our country and
this House appeals to all the countrymen to
cooperate with us in this task.

~ We condole the deaths. We cannot
take pride inthe incidentwhich took place on
6th mber.

(Interruptions)
{English)
- MR.SPEAKER: laaioum the House to
meet again at 11.00 A.M. on 16th Decem-
ber,1992.
WRITTEN ANSWERS TO QUESTIONS
{English)
1ssue of Passports
*221. SHRI A. CHARLES: Wil the

PRIME MINISTER b pleased to state:

DECEMBER 9, 1992
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(a) whetherthere is considerable delay
in issuing passports by the passport offices
due to lack of sufficient staff and other rea-
sons; -

(b) If so, the details thereof; and

(c) the remedial steps taken in regard
thereto? )

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a)to (c). A state-
ment is attached.

STATEMENT

Delaysinissue of passports at passport
offices have been caused by shortage of
staff in the face of a substantial increase in
the number of passport applications received
atthe passport offices and occasional short-
ages of passport booklets available with the
passport offices.

Govermnment have taken a number of
measures to reduce delays in the issue of
passports. These measures include the
creation of 400 additional posts in the Cen-
tral Passport Organisation; augmentation of
supply of passport booklets by India Security
Press, Nasik; and a review of all systems
and procedures, including the introduction ot
computerisation in a phased programme in
the passport offices.

Sundaram Committee

*222. SHRIPRAFUL PATEL:
SHRI NITISH KUMAR:

Will the Minister of PRIME MINISTER
be pleased to state:

(a) whether the Sundaram Committee
has recommended easier credit with lower
interest rate to make Indian goods competi-
tive in the intemational market; and
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{b) ¥ 80, the reaction ofthe Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRYOF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
AGRO AND RURAL) INDUSTRIES AND
THE MINISTER OF STATE IN THE MINIS-
TRY OF COMMERCE (PROF. P.J.
KURIEN): (a) Yes, Sir.

{b) Based on the interim Report of the
Committee, the Reserve Bank of India has
reduced the interest rate by 1% w.e.lf.
9.10.82. Reserve Bank of India has also
directed commercial banks to ensure that
export cradit. 5 10% of each bank’'s net
credit and no exporter is denied legitimate
credit.

[Transiation]
Export Firms

*223. SHRICHHEDI PASWAN:
SHRI CHHITUBHAI GAMIT:

Wil the PRIME MINISTER be pleased
to state:

{a) whetherthe Government review the
functioning of export firms fromtime to time;

(b) % so, whether any action has been
taken against the defaulting firms during the
last three years;

{c) ¥s0, the details; and
(d) i not, the reasons therefor?

"THE MINISTER OF STATE IN THE
MINISTRYOF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
AGRO AND RURAL INDUSTRIES) AND
MINISTER OF STATE IN THE MINISTRY
OF COMMERCE (PROF."P. J. KURIEN):
(a)to(d). Pertormance of export obligations,

AGRAHAYANA 18, 1914 (SAKA)
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whereverimposed on exporting firms under
the terms and conditions of licences is re-
viewed fromtime to time. Incases of defauit
action is taken against the defaulting firms
whichincludes debarment, imposition offiscal
penalty, cancelation of Import and export
Code Number etc.

[English]
Export of lron One

*224. KUMARIFRIDA TOPNO:
SHRI GOPI NATH GAJAPA-
THIL:

Will the PRIME MINISTER be pleased
to state:

(a) whether a greater emphasis has
been laid by the Mineral and Metals Trading
Corporationto increase the exportofiron ore
during the Eight Five Year Plan;

(b)- if so, the names of the countries
which are importing iron ore at present;

" (c) the countries with which negotia-
tions have been made to export iron ore;

(d) the achievement made in the export
ofiron oreinthe Seventh Five Year Plan; and

(e) the target set for the Eighth Five
Year Plan?

“THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
AGRO AND RURAL INDUSTRIES) AND
THE MINISTER OF STATE IN THE MINIS-
TRY OF COMMERCE (PROF. P.J.
KURIEN): (a)to (c) MMTC has plants to
export iron ore to various countries to the
extent possible.

2. . The main countries to which iron
ora Is presently being exported by
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MMTC are Japan, South Korea, finalised with Japan, Pakistan and
China, Pakistan, - Romania and Romania for export of iron ore.
Middle Last. '
4. Exports of iron ore effected by the
3. Negotiations have been heidbythe MMTC during the Seventh Five
MMTC in recent past and contracts Year Plan have been as under:-
Year Quantity Vake
(in lakh tonnes) (in Rs. crores)
1985-86 163.95 335.69
1986-87 180.23 362.98
1987-88 145.86 294.42
1988-89 176.45 381.29
1989-90 175.20 498.77

The targets set for export of iron ore by
MMTC for the first two years of the Eighth
Five Year Plan (1991-92 and 1992-93) are
170lakhtonnes and 140 lakh tonnes respec-

tively. :
[ Transtation)

‘Estimation of Proportion and Number
of Poor

*225. SHRI ANAND AHIRWAR: Wit
the Minister of PLANNING AND PRO-
GRAMME IMPLEMENTATION be pleased
to state:

(a) whether the Expert Group on esti-
mation of proportion and number of poor set
up by the Planning Commission has submit-
ted s report; ‘

() # so, the main r = ienenuations
thereol;

{c) the steps being taken by the Gov-
arnmant theraon: and

(d) ¥ not, the reasons for delay?

THE MINISTEROF STATE FORPLAN-
NING AND PROGRAMME IMPLEMENTA-
TION AND THE MINISTER OF STATE IN
THE MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES (SHRI SUKH RAM):
(a) No, Sir. '

(b) and (c). Do not arise.

(d).'l'mnavebeenammwmna-

sons for delay. Al the early stages, the

Expert Group had desired a number of
empirical exercisestobe camriedout. One of
theinvoived retabulation of commodity-wise
andState-wise data on household consump-
tion expenditure collected since 1972-73.

_ Inthe meanwhile, there were changes
in Govemment and the Planning Commis-
sion was also reconstituted, which involved
changes in the composition of the Group.
The Chaimman of the Group, Dr. D.T. Lakdaw-
ala unfortunately expired in April, 1002,
which has further delayed the finalisation of
the Report. ’
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{English}

{mpact of Pricing Policy on Fertitizetion
Units

*226. SHRAIMATI GEETA MUKHER-
JEE:
SHRIR. SURENDERREDDY:

Willthe PRIME MINISTER be pleased
to state:

{a} whaether the new pricing poficy for
{enllizers has Us adverse Impact on the In-
digenous fentiizer manutacturing units;

(b) i so, the deails thereol; and

{c) the steps being taken/proposed to
be taken 10 project the interest of the indige-
nous fertilizer manufacturers?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTAMOHAN): (a}and (b).
Insofar as nitrogenous fertilizers are con-
cernad, na manutacturing units is adversely
affected by the 10% reduction in the sale
price of Urea or re-introduction of subsidy
schema in respect of low analysis nitroge-
«+ous fentilizers. The industry remains pro-
tecled with each me nulacturer being com-
pansaledtor iis assessed cos! of production
under the Retention Price Scheme.

After removal of price and movement
control of phosphatic and pottassic fertilizers
w.a.1. 25th August, 1992, Indigencus phos-
phatic fertilizer industry it Iree to sell its
products without price controfbuthas toface
compatition fromimports. Units manufactur-
ing DAP have rep-esented that they are
faced with a price disadvantage compared
totheimportedproducts. Newly set up nitro-
phosphale units are also facing dilficully
pecause of their high cost ol production.
Therae is no indigenous pottassic induslry in
the country.

AGRAHAYANA 18, 1914 (SAKA)
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{c) Measures 10 anabie domestic phas-
phatic industry to bring down their costs
have already been taken. These are-aboli-
tion of customs duty onimport of phosphatic
acid, concessions in duty on imgprt of en-
quipsment and avadability of foreign ex-
change at olficial rate for import of raw ma-
terials/intermediates for production of DAP
and complex lerlilizers. Simultanecusly
import of DAP is now allowed on foreign
exchange at market exchange rate which
reduces the price disadvantage faced by
indigengus units. Proposals are aiso being
worked out for giving relief In customs duty
and interast on Inans to high cost new units.

Export oi Chemicals
SHRIRAM VILAS PASWAN.

SHR1I BJOY KRISHNA HAN-
DIQUE:

‘227,

Wiltthe PRIME MINISTER be pleased
to state:

{aj whether an indian company has
recenlly exportedto Syria certain chemicals
with duel use capabilities;

{b) if so, the details thereal;

(c) whether these chemicals are being
exportedillegally; and :

(d) it o, the action taken/proposed o
be 1aken by the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
ACRO AND RURAL INDUSTRIES) AND
THE MINISTR OF STATE IN THE MINIS-
TRY OF COMMERCE (PROF. P, J.
KURIEN}: (a) and {b). Aconsignmentof 45
MTs Trimethyi Phesphite {TMP] sent by an
Indiancompany lef! Indian Pertin July, 1992
bound for Syria hut was intercepted and
brought back to India.
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{c)and(d). There was fio festriction en
the export of TMP upte and inclusive of 29th
June, 1992. However, tye expert policy was
amended on 30th June, 1892 providing fora
No Objection Cetificate (NOC) lrorn the
Administrative Ministry before any export
couid be undertaken. .

The above mentioned consignment is
reported to have left the Port without the
necessary No Objection Centilicate. Action
under Foreign Trade {Development and
Regulation) Act and Expoits (Controf) Order
has been initiated.

[ Transtation}
Fertilizer Plants

“228. SHRI RAJENDRA KUMAR
SHARMA:
SHRI VJAY NAVAL PATIL:

Wil the PRIME MINISTER be pleased
to state:

(a) the number of fertilizer plants func-
tioning In the country at present and the total
production capacity thereof, unit-wise

(b) the nurnber of fertilizer plants under
public sector and private sector out of them,

separately,

(c) whether these plants are function-
Ing according to their production capacity;

. {d) the names of plants which are not
utilising their full capacity; and

{e) the steps taken by the Government
to revamp the working of those plants and
increase the production capacity during the
Eighth Plan?

THE MINISTER OF STATE IN THE

DECEMBERS, 1992
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MINIBTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTAMOHAN): {a) to (d4). A
statement showing details of major fertilizer
planta functioning in the public sector, coop-
erative sector and private sector, and their
installed capacity and actual production
during theperiods 199192 and 1992-93(upto
Octobser, 1892) is attached.

{e) R will be seen from the Statement
that most of the plants in the public sector
and all the plants in cooperative and private
sectors are preducing satisfactorily, with
reference ta instalted capacity. Howeveer,
the plants of the twe old public sector compa-
nies, viz, FCl and HFC are not producing to

their respective rated capacim

The retention price-cum-subsidy
scheme has built-inincentives to encourage
unitsto increase theirproducuonbymmp-
ing and retrofits of their plants. In respect of
decentrolled fertilizers also increasing the
production by revampetc. willachieve lower
units cost of production which will make
them competitive in the market. Units pro-
ducing satisfactorily and having theirinternal
resources have drawn up plans to increase
their production during the Vil Plan.

Anoutlay of Rs. 227 crores for HFC and
Rs. 430 crores for FCl has been Included for
the VIl Plan for various schemes Including
revamping/rehabilitation of their units. Ac-
tual implementation of the revamping meas-
ures will, however, depend on the technical
and linancial viability of the revamping me
measures and availability of funds through
budgetary suppont. It may be statedthatas
required under the provisions of the Sick
Industrial Companies Act, 1985, as amended
recently, both FCI and HFC have referred

. their cases to the Board for Industrial and

Financial Reconstruction (BIFR) which has
since declared the as sick companies.
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Pattern of UPSC Examination
SHRIBARE LAL JATAV:

SHRI
NAYAK:

*229.

Will the PRIME MINISTER be pleased
to state:

(a) whether the Government propose
to improve the pattern of examinations con-
ducted by the Union Public Service Commis-
sion to plug the various loopholes noticed in
recent past; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC,
GRIEVANCE S AND PENSIONS (SHRIAMTI
MARGARET ALVA): (a) and (b). Under
Article 320(1) of the Constitution, the Unicn
Public Service Commission is charged with

.the responsibility of conducting examina-
tions for appointments for services under the
Union of India. The Commission constantly
reviews the pattern of examination.

The Satish Chandra Committee ap-
pointedby UPSC, has submittedits reportin
regard to Civil Services examinations. Fur-
ther, in the wake of allegations of leakage of
question papers of Civil Services (Prelimi-
nary) Examination, 1992, UPSC reviewed
the existing arrangements for theirexamina-
tions, and consequently, for the conduct of
future examinations. UPSC will strengthen
their procedures so as to improve security
arrangements at the examination venues.

Rural Energy Scheme

*230. SHRI SURYA NARAIN YADAV:
Will the PRIME MINISTER be pleased to
state:

(a) whetherthe Gcvernment propose to
expand the Rural Energy Scheme;

AGRAHAYANA 18, 191.1 (SAKA)
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(b) if so, the target fixed for the expan-
sion of the said Scheme in Bihar during the
Eighth Five Year Plan; and

(c) the amount required to be spent in
this regard and the number of persons to be
benefited in Bihar?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRISUKH RAM): (a) and (b).
Yes, Sir. The Government is promoting
various programmes for meeting rural en-
ergy needs. Popularisation of biogas, im-
proved chulhas and solar cookers is being
taken up for meeting cooking energy re-
quirement. Solar photovoltaic systems, wind
pumps, biomass gasifires and small hydel
projects are being take-up for meeting needs
for lighting, water pumping and electrical
energy. Solar thermal systems are also
installed for meeting water heating require-
ments. Status of achievement of various
systmes & devices installed in the country is
given in statement-1. Forthe 8th Five Plan,
the State Govt, of Bihar (BREDA) has pro-
posed to take up installation of 60,000 bi-
ogas plants, 7.50 lakh improved Chulhaxs,
12,000 nos. of Solar cookers, 3.50 lakhlitres
per day of Solar water heating systems.
4000 nos. of Solar photovoltaic systmes,
1200 nos. of wind energy systems and 50
projects of Mini’Micro hydel in the State of
Bihar. The status of achievements of vari-
ous systmes devices already installedinthe
Stateof Biharupto31.3.92, is given in State-
ment-Il.

(c) Rs. 2475.00 lakh has been allo-
cated in the State plan Sector for the devel-
opment and popularisation of various types
of non-conventiona! energy sources during
the 8th Five Year Plan to the State of Bihar.
In addition, financial assistance from the
Central Sector is being providedto the State
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of Bihar as per financial norms of various As per plan proposal of the State Govt.
programms of non-conventional energy nearly 8.38 lakh families are likely to benefit
sources and Integratea Rural Energy Pro- directly through various programmes during
gramme on year to year basis. the 8th Five Year Plan.
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Sclence and Tecknology Projects in
Bihar

*231. SHRI SHIBU SOREN: Will the
PRIME MINISTER be pleased to state:

(a) whether infrastructure facilities for
launching various programmes being run by
the Science and Technology Ministry are
available at various places in Bihar;

(b) it so, the steps taken to exploit the
resources therein;

(c) the time by which the Government
propose to take initiative in this regard; and

(d) the details of the projects proposed
to be launched in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY

) (DEPARTMENTSOF ELECTRONICSAND
OCEAN DEVELOPENT) (SHRI RANGA-
RAJAN KUMARAMANGALAM): (a) to (d).
Department of Science and VTechnology
(DST) has a specific scheme to provide
support to the technical secretariats of the
State Councils on Science and Technology
which are to play a promotional role and act
as a focal point in the States for planning,
guiding, cvaluating, monitoring, encourag-
ing, coordinating, and in general spreading
Science and Technology activities at the
State level.

Support to the technical secretariat for
Bihar Council on Science and Technology
(BCST) has been given by Department ot
Science and Technology since 1984. Bihar
Council has established: Remote Sensing
Centre in Cooperation with Department of
Space;and Electronic Research and Devel-

opment Centre at Musaffarpur Institute of
technology in cooperation with Department
of Electronic; and a Science and Technology

DECEMBER9, 1992
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Entrepreneurs Park at Bihar Institute of
Technology and another in Bhagalpur Dis-
trict, Alongwith an Entrepreneurship Devel-
opment Cell at Regional Institute of Technol-
ogy, all of which have been in corporation
with the Department of Science and Tech-
nology. The Bihar Council has under its
State Plan set up Instrumentation and Re-
pair Celis atthe Bihar Institute of Technology
and the Regional Institute of Technology.
The Bihar State Council has also estab-
lished; 2 centres for Appropriate Technol-
ogy at Gulmla and Hazari-bagh; 5 District
Science Centres at Danangénj, Ranchi,
Gumla, Lohardagga and Bhagalpur, for
popularization of Science; Indira Gandhi
Science and Planetarium Complex atPatna;
as well as Shri Krishna Science Centre at
Patna.

Depaniment of Science"and Technol-
ogy (30I) through its various schemes pro-
moters and supports programmes and proj-
ects received from investigators in Science
and Technology institutions, and Science
and Technology voluntary agencies.

[Englishj
Bio-Gas Plants

*232. DR.R.MALLU:
SHRIGAYA PRASAD KORI:

Will the PRIME MINISTER be pleased
to state:

(a) whether the State of Gujarat tops in
use of bio-gas;

(b) the number of bio-gas plants set up
inthe country andthe number out of these in
working condition, State-wise;

(c) the estimated installed and actual
capacity of these plants;

(d) whether the Government made any
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analysis of cost benefit ration; and
(e) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND THE
MINISTER OF STATE IN THE MINISTRY
OF NON-CONVENTIONAL ENERGY
SOURCES (SHRI SUKH RAM):
Sir. The State of Gujarattoppedin setting up
the highest number of family type biogas
plants during 1991-92 under the National
Project for Biogas development.

(b) Information on the nurr_tbei’of family
type biogas plants set up in different States
and Union Territories during the period 1981-
8210 1991-92 under the National Project for
Biogas Developmentis given the Statement
attached. An evaluation survey study of
biogas plants set up during the Seventh
Five-Year Plan period has been conducted

AGRAHAYANA 18, 1914 (SAKA)
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recently by the National Council of Applied
Economic Research, New Delhi, and its
report indicated that on an all-India basis
about 75.4 percent of the commissioned
plants were found working satisfactorily as
State-wise details given in the Statement -11
attached.

(c) The estimated installed capacity of
over 15.75 lakh family type biogas plants set
up so far is about 63 lakh cubic metres
biogas production per day. However, the
actualproduction of biogas fromthese plants
would depend upon number of factors, such
as availability of cattle dung and water, cli-
mate operation of biogas plants by individual
owners, etc.

(d) and (e). According to a study con-
ducted by the Indian Institute of Manage-
ment, Ahmedabad, in 1984, the benefit-cost
ration of a two cubic metres capacity family
type biogas plant was estimated to be 1.60.

STATEMENT-I

Siate-wise total n umber of Biogas Plants set-up Juring the period 1981-82 1o 1991-92
under the National Project on Biogas Development

S.No. State/Union Territory Tota! number of family
type plants set up
1 2 3

1. Andhra Pradesh 1,111,682

2. Arunachal Pradesh 89

3. Assam 10,734

4. Bihar 68,263

5. Goa and Daman and Diu 1,867

8. Qujarat 1.52,531

7. Haryana 22,074
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S.No. State/Union Territory Total number of family
type plants set up
1 2 3

8. Himachal Pradesh 28,074
9. Jammu & Kashmir 955
10. Kamataka 81.154
11. Kerala 31,607
12 Madhya Pradesh 45,104
13. Maharashtra 4,72,131
- 14, Manipur 532
15. Meghalaya 269
16. Mizoram 789
17. Nagaland 124
18. Orissa 69,815
19. Punjab 19,392
20. Rajasthan 42,551
21. Sikkim 814
22. Tamil Nadu 1,46,263
23. Tripura 274
24. Uttar Pradesh 2,10,283
25. West Bengal 56,297
26. Andaman and Nicobar 98
27. Chandigarh 82
28. Dadra & Nagar Haveli 149
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S.No. State/Union Territory " Total number of family
’ type plants set up
1 2 3

29. Delhi 617
30. Pondicherry 490

Grand Total 15,75,030

STATEMENT-II

Devaluation Survey of Household Biogas Plants set-up during Seventh Five Year Plan by
National Council of Applied Economic Research, New Delhi-Status of Working Biogas

Plants
S.No. State/Union Territory Plants found working
satisfactorily (%)
1 2 3
1. Andhra Pradesh 73.9
2. Assam 90.3
3. Bihar 55.6
4. Gujarat 85.4
5. Haryana 82.0
6. Himachal Pradesh 79.2
7. Karnataka 94.8
8. Kerala 85.1
9. Madhya Pradesh 79.0
10. Maharashtra 78.6
1. Mizoram 46.8
12. Orissa 76.6
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S.No. State/Union Territory Plants found working
satisfactorily (%)
1 2 3

13. Punjab 99.7

14. Rajasthan 444

15. Tamil Nadu 78.8

16. Uttar Pradesh 45.1

17. West Bengal 90.6
All-India Aversge 75.4

[Transiation) THE MINISTER OF STATE IN THE

Sub-Standard essential commodities
through F.P.S _

*233. SHRIHARIKEWAL PRASAD:
SHR!I VILASRAO NAG-
NATHRAO GUNDE-

WAR:

Will the PRIME MINISTER be pieased
to state:

(a) whether sub-standard rice, sugar,
wheat and flour have been distributed to the
consumers in Delhi through the Fair Price
Shops during the last six months;

(b) it so, the number of complaints
received and cases detected;

(c) the action taken by the Govemment
in this regard so far; and

(d) the steps beingtaken to check such
malpractices?

MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHR{ KAMALUDDIN AHMEDY): (a)
to (d). Delhi Administration has reported that
20 complaints have been received from
consumers regarding quality of food articles
distributed by Fair Price Shops (FPSs) inthe
iast six monhs. All such compliants are
enquired into and action is taken against the
FPS operators induiging in unfairtrade prac-
ticas. Eftorts are made to ensure that only
quality food articles are issued to the FPSs.
Food Corporation of India issues only speci-
fied Quality of foodgrains to Delhi State Civil
Supplies Corporation (DSCSC). DSCS is
allowed to inspect the stocks before accept-
ingthe same. DSCSC makes arrangements
to transport and deliver the PDS commodi-
ties at the doorsteps of Fair Price Shops.
The FPS operators can refuse to accept
poor quality stocks and file a complaint re-
garding the quality of anticles issued to them
within 72 hours of delivery. Commodities of
poor quality are replaced in all cases of valid
compilaints.
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Import of Carbaryl

“234. SHRISIVAJIPATNAIK:
SHRIHANNAN MOLLAH:

Wilithe PRIME MINISTER be pleased
to state:

(a) whetherthe Government proposeto
import carbaryl;

(b) if so, the details thereof;

(c) whether some cheaper and safer
substitutes of carbaryl are available in the
market; and

(d) i so, whether the Government pro-
pose to switch overto those substitutes and
review the decision to import carbry!?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) to (d).
Govemnment does not import Carbaryl.

' Carbaryl Is a registered and safe pesticide
and its import is governed by the current
Import and Export Policy. Pesticides thatan
substitute for Carbaryl are Endosulfan,
Monocrotophos, Phosphamidon, Phosalone,
Fenvalerate, Quinalphos, etc. These are
also widely use.

{Translation)

Contract of BHEL iran

*235. SHRI DHARAMPAL SINGH
MALIK: Will the PRIME MINISTER be
pleased to state:

(a) whether the Bharat Heavy Electri-
cals Limited has bagged any contract for
setting up a thermal power station in lran;
and

AGRAHAYANA 18, 1914 (SAKA)
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(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. THUNGON): (a) No, Sir.

(b) Does not arise.

[English)

Licences to Industries

*236. SHRIK.P. SINGH DEO: Wilithe
PRIME MINISTER be pleased to state:

(a) whether the industrial licences are
still given for some Industries;

(b) if so, the list of such industries;

(c) whether the Government have a
proposal to further liberalise the industrial
licensing policy; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT

-OF INDUSTRIAL DEVELOPMENT) (SHRI-

MATI KRISHNA SAH]I): (a) and (b). indus-
trial Licences are being given for 18 indus-
tries covered under compulsory licensing
and the industries proposed to be located
within the restricted location. List of indus-
tries covered under compulsory licensing is
placed in the statement attached.

(c) and (d). Liberalisation of the indus-
trial Policy is a continuing process.

STATEMENT

List of industries under Compulsory
Licensing

1. Coal and Lignite.
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10.

11.

12.

13.

14.

15.

16.

17.
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Petroleum (other than crude) and
its distillation products.

Distillation and brewing of alcoholic
drinks.

Sugar.
Animal fats and oils.

Cigars and cigarettes cf tobacco
and manufactured tobacco substi-
tutes.

Asbestos and asbestos-based
products.

Plywood, decorative veneers, and
other wood baseed products such
as particle board, medium density
fibre board, block board.

Raw hides and skins, leather, cham-
ois leather and patent ieather.

Tanned or dressed furskins.
Motor cars.

Paper and Newsprint except
bagasse-tased units.

electronic aerospace and defence
equipment; All types.

Industrial explosives, including
detonating fuse, safety fuse, gun
powder, nitroceliulose and
matches.

Hazardous chemicals.

Drugs and Pharmaceuticals (ac-
cording to Drug Policy).

Entertainment Electronics (VCRs,
Colour TVs, C.D. players, Tape
Recorders).
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Writtenr Answess 64

18. White Goods (DomesticRefrigera-
tors, Domestic Dishwashing mea-
chines, Programmable Domestic
Washing Machines, Microwave
ovens, Airconditioners).

Note:  The compulsory licensing provi-
sions would not apply in respect of
the small-scale units taking up the
manufacture of any of the above
items reservedfor exclusive manu-
facture in small-scale sector.

Public Sector Undertakings

*237. SHRIMOHAN RAWALE: Willthe
PRIME MINISTER be pleased to state:

(a) whether the Government have for-
mulated a policy paper/mechanism for vi-
able and borderline public sector undertak-
ings to offer their equity to workers inoffload-
ing shares of these undertakings, and

(b) if so, the details thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY(DEPARTMENT

.OF HEAVY INDUSTRY AND DEPART-

MENT OF PUBLIC ENTERPRISES) (SHR!
P. K. THUNGON): (a) and(b). The Govem-
ment have decided, in principie, 1o offer the
equity of some selected public sectorunder-
takings to their workers not exceeding 5% of
the paid-up capital.

HM.T.

*2328. KUMARIPUSHPA DEVISINGH:
Wwill the PRIME MINISTER be pleased to
state:

(a) the total profit earnedby tha Hindus-
tan Machine Tools Ltd. during the last three
years;

(b) whether more branches of H.M.T.
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are proposed to be opened in some Sates
during the Eighth Pian;

(c) if so, the details thereof;

(d) whether HM.T. also proposes to
modernise and expand its existing units
during the Eighth Plan; and

(e) it so, the amount earmarked for the
purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF MINDUSTRY (DEPART-
MENT OF HEAVY INDUSTRY AND DE-
PARTMENT OF PUBLIC ENTERPRISES)
(SHRI P.K. THUNGON): (a) The profit
earned by HMT during the last three years
are as follows:-

(Rs. in lakhs)
Year Net profit
1991-92 2608
1990-91 1414
1989-90 . 481
(b) No, Sir.

(c) does not arise.

(d) and (e). HMT proposes to modem-
Ise and expand its existing units in the 8th
plan with a total allocation of Rs. 650 crores.

Forelgn Proposals by FIPB

*239. SHRI SRIBALLAV PANIGRAHI:
Wil the PRIME MINISTER be pleased to
state:

(a) the details of foreign investment
proposals recommended by the Foreign
Investment Promotion Board and approved
by the Government so far; and
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(b) the sectors in which foreign invest-
ment has been approved?

THE MINISTER OF STATE IN THE .
MINISTRY OF INDUSTRY DEPARTMENT
OF INDUSTRIAL DEVELOPMENT (SHRI-

- MATI KRISHNA SAHI): (a) 100 proposals

reccmmended by the Foreign investment
Promotion Board have been approved till
31stOctober, 1982. These proposals envis-
ageforeigndirectinvestment of Rs. 2370.79
crores. The details of these propcsals have
been laid on the table of the House on 2nd
December, 1692 inreplyto Unstarred Ques-
tion No. 1392.

(b) The main sectors in which these
foreign investment proposals have been
approved are electronics, and electricgoods,
computer software, automobiles, machinery
and equipments, telecommunications, food
processing industries, textiles, drugs, glass,
granites, leather goods, cil refinery, power,
petroleum products etc.

Regarding Production of Polyester

“240. SHRI SARAT CHANDRA PAT-
TANAYAK: Will the PRIME MINISTER be
pleased to state:

(a) the name of companies granted
licence forproduction of polysterstaplefibres
(PSF) and polyster filament yarns (PFY) in
the country;

(b) the total quantity of production and
demands of PSF and PFY during 1991-92;

(c) whetherthe Government proposeto
import PSF to mectihe domestic needs; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FCRTIL-
ISERS (DR. CHINTA MO#-i.\N): (a) Accord-
ing to the industrial policy anncuncedby the
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Governmentin July, 1991, the production of
Polyester Staple Fibre (PSF) and Polyester
Filament Yarn (PFY) has been delicensed.
The names of the companies who have been

PFY earlier are given in the statement at-
tached.

(b) The estimated total production and
demand of PSF and PFY during 1991-92 are

Written Answers

granted licence for production of PSF and given below:- )
Production Demand
PSF 136136 126000
PFY 205109 208000
(c) No, Sir. 2. Century Enka Ltd.
(d) Does not arise. 3. Baroda Rayan
STATEMENT 4. Garware nylon
. Polyseter Staple Fibre 5. J.K. Synthetics
Name of the company 6. Modipon
1. Reliance Industries Ltd. 7. Shree Synthetics
2. J.K. Synthetics 8. JCT Ltd.
3. JOT Fibre Ltd. 9. LML Fibres
4, Indian Orgaric 10. - Sterljng Steels
5. BRPL 11.  Nirlon
6.  Calico Ltd. 12.  Petrofils Cooperative Ltd.
7. ICI (1) Ltd. 13. orkay Silks
8. Swadeshi Polytex Ltd. 14. Haryana Petrocheicals
9. India Polylibres Ltd. 15. Parasrampuria Synthetics
10. Orissa Synthetics 16. Indian Organic
Polyester Filament Yarn " 17.  Ester (i) Ltd.
1. Reliance Industries Ltd. 18.  DCL Pioyester
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19. Hindustan Pipa Udyog
20. Sangi Polysters
21. Raymond Synthetics
22. Orissa Synthetics
23. Prag Bosimi Synthetics
24, Ashish Polyfibres
25. LK Polytibres
26. Futuron Polyfibres

27. Rajshree Polytil

Assistance for Developmental Activi-
ties

2552. SHRI HARISH NARAYAN

AGRAHAYANA 18, 1914 (SAKA)
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PRABHU ZANTYE: Will the Minister of
PLANNING AND PROGRAMME IMPLE-
MENTATION be pleased to state:

(a) the Centrally sponsored schemes
being implemented in Goa; and

(b) the amount provided to State forthe
purpose during 1991-92 and 1992-93
scheme-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISITERY OF -
NON-CONVENTIONAL ENERGY
SOURCES (SHRISUKH RAM): (a) and (b).
A statement is attached.
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Allegation Against Management of IDPL

2553. SHRIBASUDEB ACHARIA: Will
the PRIME MINISTER be pleased to state:

(a) whether the Government have re-
ceived allegations againstthe management
of IDPL;

(b) if so, the details thereof;

(c) whether an enquiry has been or-
dered in this regard; and

(d) if so, the main areas to be enquired
into?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
ISERS (DR. CHINTA MOHAN): (a) to (d).
Some complaints have been received over
the years alleging malpractices at the man-
agement levels of Ir.dizn Drugs & Pharma-
ceuticals Limited. The allegations are mainly
about the functioning of the Undertaking
including appointments of Institutional
agents, diversion of funds (Plan), excessive
inventory, import of medicines, irregularity in
appointments and promotions, purchase and
procurement of sub-standard of raw materi-
als, excessive office expenditure, arbitrary
termination of services of employees, etc.
These complaints/allegations’ have been
looked into by the Department. There is no
specific evidence so far to implicate any
officer in the management with any malafide
motive.

Release of Dangerous Radioactive
Isotope

2554. SHRIRAM MAIK: Wilithe PRIME
MINISTER be pleased state:

, (a) whether due to uncontrolledrelease
of adangerous radioactive isotope-cesium
137-in the soil and ground water has con-
taminatedvast area of the Circus and Dhruva

DECEMBER9, 1992
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" reactor complex at Trombay, Maharashtra;
" (b) If so, the reasons thereof;

(c) the steps taken/proposed 1o be
takento avoid suchincident in structure; and

(d) the steps taken to reduce the panic
spread among the residents of Chembur-
Trombay area in Maharashtra?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT)  (SHRI  RANGARAJAN
KUMARAMANGALAM): (a) No, Sir.

(b) Does not arise.

(c) A minor leakage which occurred in
the underground pipe line carrying low level
radioactive waste was promptly detected,
totally isolated and arrested.

(d) A press conference was organised
and addressed by Director, Bhabha Atomic
Research Centre. The nature of leakage
thattook place, the prompt remedial actions
taken and the fact that this leakage had no
impact either on the workers in BARC or on
public domain public health and safety was
explained. Subsequently, a press release
was issued detailing the above facts which
was also published by many leading national
and regional news papers.

[Translation)

Expansion of KRIBHCO

) 2555. SHRI N.J. RATHVA: Wil the
PRIME MINISTER be pleased to state:

(a) whether KRIBHCO (Krishak Bharati



121 Written Answers

scheme for its expansion;
(b) it so, the details thereof;
(c) the estimated cost of its expansion;

(d) the likely my percentage increase in
the production of Urea after its expansion;
and

(e) the time by which this scheme is
likely to be finalised?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
ISERS (DR. CHINTA MOHAN): (a) to (e).
There is no proposal to expand the existing
urea production capacity of KRIBHCO's
Hazira plant. Howsever, KRIBHCO have
proposedto debottleneck the Hazira ammo-
nia p‘ant and set up a Nitrophosphate plant
at the same location. This requires addi-
tional gas allocation which has not been
made.

[English)
Poultry Products

2556. DR. KRU>ASINDHU BHOI: Will
the PRIME MINISTER be pleased to state:

(a) whetherthe Indian poultry products
have great demand in China;

(b) it so, the stepstaken toincreasethe
export of these items to that country;

(c) the present export of poultry meat to
that country;

(d) whether the Government have any
plan to increase the export of poultry prod-
ucts to that country during the Eighth Five

AGRAHAYANA 18, 1914 (SAKA)
Cooperative Limited) has prepared any
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Year Plan Period; and

(e) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a)and (b) Chinaisa
leading producer and exporter of poultry
products. As such there is no demand for

“Indian poultry products in China.

(c) There has been no export of poultry
products from India to China in the recent
years.

(d) and (e). China being leading pro-
ducer of poultry products, prospects of ex-
port of Indian poultry products to are negli-

_gible.

Top ten Asian Countries

2557. SHRIRUPCHAND MURMU: Will
the Minister of PLANNING AND PRO-
GRAMME IMPLEMENTATION be pleased
to state:

(a) the top ten Asian countries interms
ofthe Gross Domestic Product in US dollars;
and '

(b) the position of India in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRI SUKHRAM): (a) Accord-
ing to the World Development Report 1992
published by the World Bank, the top ten
Asian Countries in terms of the Gross
Domestic Product in 1990 with their Gross
Domestic Project in Billion US dollars in
Attrackets are:-
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1) Japan

(2) China
(3) India

(4)  Republic of Korea

5) Iran
(6) Indpnesia
() SaudiArabia

(8)  Thailand
(39)  Hongkong
(10)  Philippines

(2943)
(365)
(255)
(236)
(116)
(107)

(81)
(80)
(60)

(44)

(b). India stands third among Asian
countries in ters of Gross Domestic Product
in US dollars.

Financial Assistance forincreasing
Godown Facllities

SHRIDHARMABHIKSHAM:

SHRIMATI BHAVNA
CHIKHMALIA:

SHRI RATILAL VARMA:

DR. RAMES CHAND TOMAR:

SHRI DEVI BUX SINGH:

2558.

Will the PRIME MINISTER be pleased
to state:

{a) whether the Union Government is
providing financial assistance by way of
subsidies for increasing godown facilities
under Public Distribution System;

(b) # so, the details thereof; and

{c) the time by which the said subsidy is
sty 10 be provided?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED):
(a)to(c). The Central Government operates
a scheme of providing financial assistance
to States/UTs for construction of godowns.
The scheme was initially limited to States in

the North-eastem region, Sikkim, Himachal
Pradesh, Jammu & Kashmir and UT of
Andaman & Nicobar Islands. It has now
been extended to cover all the areas identi-
fied under the Revamped Public Distribution
System (RPDS) in the country.

This Scheme has been liberalised from
the year 1992-93 and it provides for 50%
grant and 50% loan as against 25% grant
and 75% loan prevailing till 1991-92. The
State Govermnments/UT Administrations have
set a target of about four takh tonnes of
storage capacity to be created and hired
against which 1.44 lakh tonnes capacity is

_reportedto have been hired or created by the

State Govemments tili 30.11.92.
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_ Funds are released to the State Gov-
“ernments/UT Administrations after propos-

als received from them are scrutinised and

sanctioned by the Government of India.

[Translation)

Misutilisation of Funds by Institutions
funded by CAPART

2559. SHRI LAL BABU RAI: Will the
PRIME MINISTER be pleased to state:

(a) whether Governmentare aware that
the institutions funded by the Council for

Advancement of People's Action and Rural -

Technology misutilised their funds;

{b) if so, the names of the institutions
which have misutilised the funds during the
last two years; and

AGRAHAYANA 18, 1914 (SAKA)
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(c) the actiontaken by the Govern menf
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT ‘OF RURAL
DEVELOPMENT)(SHRI UTTAMBHAI H.
PATEL): (a) to (c). By and large, the
voluntary organisations are implementing
the programmes satisfactorily. However, in
some cases, some mis-utilisation of funds
has cometo the notice of CAPART. Further
assistance in such cases has been stopped.
CAPART has also blacklisted such volun-
tary organisations where misutilisation of
funds is noticed and in some cases cournt

‘cases have even been resorted to forrecov-

ery of funds: The details of the institutions
which have misutiliseed the funds duringthe
last two years are given below:

Year Voluntary
Organisation
1990-91 5
1991-92 13
[English] in the recent meeting of the J.C.M. ; and

Representatives In J.C.M.

2560. SHRI S.N. VEKARIA: Will the
PRIME MINISTER be pleased 1o state:

(a) the names of the representatives
from Staff side in the National Council of

J.C.M;

(b) the period since when they are rep-
resenting the staft;

(c) the date whan the last election was
held and the procedure of their election;

(d) the issues raised by these members

(e) the response of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL,PUBLIC
GRIEVANCES AND PENSIONS (SHRIMATI
MARGARET ALVA): (a) and (b). A list of
Staft Side representatives of the National
“Council (JCM) indicating the present ter of
their membership is giveninthe Statement .
The nomination of the Staff Side representa-
tives is for a term of three years. However,
there is no bar on their renomination.

(c) As perthe JCM scheme, nomina-
tions to Joint Councils on Behalf of the Staff
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Sldlampwpmdbyhm?ed-
erations/Association/Unions. Thera is no
provision for direct -elections. to the Joint
Councils,

(d) and{e). Aliat ol tems proposed by

the Staff-given in the Side for the National
Councll Msating.on 7.11.92 Is given in the
Statement II. Since these were not dis-
cussad in the National Council Maeting, no
decisions could be taken.
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STATEMENT-Il

List of ltems for Consideration in the
National Council Meeting on 7th Novem-

Item No.

Subject

1.

10.

11.

ber, 1992

Extension of Medical Attendance
Facilitiesto retired CentralGovern-
ment Employees.

Revision in the definition of de-
pendent parents for the purpose of
medical facilities etc.

C.G.H.S.tacilities.

Extension of ‘urisdiction of Delhi
Bench of Central Administrative
Tribunal covering Naticnal Capital
Region.

Non-arbitrable items.

Poor quality of the uniforms sup-
plied to the CGEs.

Housing facilities for Central Gov-
ermnment employees.

Arbitrary reduction in the quantum
of Training Allowance to the faculty
members of various Training Insti-
tutions etc.

Revision in Rate of Interest on
Compensation under the Work-
mens Compensation Act, 1923.

Increase in the cgsual leave in
respect of women employees in
Central Service.

.Change of designation of “Peon”in

Central Government offices as
“Office Assistant”.

DECEMBERS, 1992
12.

13.

14.

15.
16.

17.

18.

19.

20.

21.
22,

23.
24,

25.

Written Answers 140

Continuation of payment of special
pay/allowance when an unskilled
industrialtechnical staffis promoted
to semi-skilled grade or to higher
scale.

Career advancement of Group ‘C’
& ‘D’ employees.

Grant of leave without pay and al-
lowance to take up employment
abroad.

Grant of additional pay for holdmg :
Computers/PCs.

Vigilance Clearance.

Age of superannuation in the posts
carrying scale of pay of Rs. 825-
1200 to be 60 years.

Implementation of pay structure of
Jr. Engineers in CPWD to all Jr.
Engineers employes on similar
conditions in other Departments.

Anomalies in pay scales alloted to
Sr. Subordinates on their promo-
tion from Group ‘C’ to Group ‘B'.

declaration of OCtacamand and
Kodai Kanal as specially expen-
sive localities for purpose of Trav-
elling Allowance Rules.

House Rent Allowance (HRA).

Compensatory (City) Allowance.

Economy in expenditure on Over- .
time Aliwance. .

rationalisation of family pension
scheme.

Final withdrawal from GPF after 15
years service. )
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26. Revision in rates of pension and
death-cum-retirementgratuity.

27. Amendmerit to the Genefal Provi-
dent Fund Rules.

28. Restoration of commuted value of
pension.

Investigations by MRTC

2561. SHRIRAMACHANDRA
VEERAPPA: Will the PRIME MINISTER
be pleased to state:

(a) whetherthe MRTPC conductinves-
tigations against these limited companies
who raise the amount of their equity shares;

(b) if so, the number of companies
under investigation in this connection at
present; and

(c) the action taken/proposed to be

laken by the Govemment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS (SHRI H.R. BHARDWAJ):
(a) and (b). The MRTP Commission does
not cause investigat ons against the limited
companies who raise the amount of their
pquity shares. However, in case while rais-
ingthe amount of equity shares orotherwise,
if the company resorts to any monopolistic/
restrictive unfair trade practice necessary
action in terms of the provisions of MRTP
Act, 1969 is initiated.

(c) The MRTP Commission, being a

Quasi Judicial Body, is empowered to take
necessary action in the matter under the .

orovisions of the MRTP ACT. THE RTP Act

AGRAHAYANA 18, 1914 (SAKA)
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has been amended with effect from 27.9.91

-and the relevance provisions have been

strengthened further empowering the Com-
mission to effectively deal with monopolistic,

~ restrictive and unfair trade practices. The

Commission has beengiven powers to punish
forcontempt of its orders. The Government
also extended the provisions of the MRTP
Act to the Public Sector Undertakings.

[Translations)

Approval of Foreign Capital Investment
Proposals

2562. SHRI TEJSINGH RAO
BHONSLE: Will the PRIME MINISTER be
pleased to state: ’

(a) whether the Government have
accorded approval to the thirty four propos-
als of foreign capital investment worth Rs.
100 crores; and -

(b) if so, the details of each such pro-
posal andthe investment made in each such
case?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATIKRISHNA SAHI): (a) and(b). Inthe 15
months of the post policy periodfrom August
1991 to end of October 1992, approvals
have been accorded to 740 proposal envis-
agingdirectforeigninvestmenttothe tune of
Rs. 3679.63 crores. these include 34 pro-
posals envisaging direct foreign investment
of approximately Rs.100 crores approved in
the first meeting of the Empowered Commit-
tee, constituted for clearance of foreign in-
vestment proposals heldon 19.10.1992. The
details of these-34 proposals are attachedin
the statement.
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[English}
2563. SHRI SHANKERSINH
VAGHELA:
DR. A K. PATEL:

Will the PRIME MINISTER be pleased
to state:

(a) whetherthe Government propose to
involve industrial house, voluntary organisa-
tions and international bodies in‘promoting
rural sanitation;

(b) if so, the details thereof; and

(c).q?ﬁe response from the industrial
houses and other bodies in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT}{SHRIUTTAMBHALH. PATEL): (a)
Voluntary organisations are already being

Involved in promoting rural sanitationthrough-

CAPART. Intemationat. bodies- are- also
involved in bilateral/multitateral assisted

Projects. Atpmcntthemis.mptoposal

under consideration to- lnvuiw ‘industriat
houses.

(b) -Asumol-Re. 5.00 crores-ott of the:
approved provision of R$. 20,00 crorss for:

1992-93 has bean providedfor implementa-

tion of: rural: sanitation: scheémes- through -
voluntary. organisations. UNIGEF isgiving:

assistance t0’'a nurrber of Stites:fofprovi-

* sion-.of -rural smnaﬁon. Inegratethwater-
supply-and sanitation  Project: are -being-

implemented: in Andhra Pradesh, Kerala,
Karnataka, Gujarat, Uttar Pradesh, Mahar-

ashtra; etc.. iImplementance withassistance -

* from- the: Gavernments - of Nétheriands,
Denath; Britain and Werk Bink.

(c) Thereis oncouragmg responsefrom
voluntary organisations and interntiona; bi-
lateral bodies.

[ Transiation)
liegal use of 1:S.L Mark
2564. SHRIGOVINDRADO NIKAM: Will

 the PRIME MINISTER be pleased to state:

(a) whethersome Companies are using
illegal I.S.1. mark;

(b) if so, the-number of such cases that
came into the notice of the Government;

(c) the action taken against such com-
panies; and

(d) the steps proposed to be taken by

the Government to check this practice?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPENT) (SHRI-
MATIKRISHNA SAHI): (a)to{d). According .
tothe Bureau of Indian Standards, 12cases
in 1991-92 and 6 casesin 1992:93 (1stAprit
to 30th Noventier 1992). of illegat use ot iSH:
Mark hadbeen broughiftotheirnetics: Legal
procesding-have been initiated in 10 cases
mmm&mw.m‘
areinprogress. Foriemsundsrcompulsory
1srmmnsmuemmmmm
Who- offehol. thes- varfous- quaty: - commbt:
ordeTs ‘hive'- bésn - askol*10 axarcish<in-
Mmmmwmmm'

méchinary.

[Erghety

2568, SHRISANAT KUMAR MANDAL:
state!:
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(a) whether the Union Government
have examinedthe study report ofthe Centre
tor Monitoring Indian Economy accordingto
which the private corporate sector is finding

_ the mainbusiness activity less profitable and
has come to rely ore on other income and
fiscal benefits for profits;

(b) i so, the reaction of the Union
Government thereto;.and

(c) the steps proposed to tame the
private sector?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a) The Govern-
ment has examined the study report of the
CentreforMonitoring Indian Economy dated
October, 1992.

An analysis of the audited annual ac-
counts of 636 private sector companies for
the year 1991-92, as given in the Repont,
indicates that out cf a total income of Rs.
93155 crores, sales revenue contributed
Rs.89947 crores which amounts to 96.6%.
Fiscalbenefits and otherincome contributed
merely 1.5% and 1.9% respectively.

The Report shows thatfiscal benefits as
asource of income increased by 25.3% from
Rs. 1127 crores in 1990-91 to Rs. 1413
croresin 1991-92. Similarly, “other income”
increased by 31.6%from Rs. 1364 crores in
1990-91 to Rs. 1795 crores in 1991-92.
These findings do not alter the overall com-
position of “totalincome” which is still heavily
dependent on sales revenue for generating
profits, and not on other income and fiscal
benefits. In 1990-91, sales revenue ac-
counted for 96.8% of total income while
liscal benefits and other income contributed

DECEMBER 9, 1992
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1. 5% and 1.8% respecuvely So the dacﬁne
inthe contribution of sales revenue lias been
very marginal.

(b) and (c). Do not arise.

" Quota of Essential Commodities to
States

2566. SHRIAJOY MUKHOPADHYAY:
Will the PRIME MINISTER be pleased to
state:

(a) the break-up of the quota of rice,
wheat, sugar and other essential commodi-
ties fixed under the Public Distribution Sys-
temwith the break-up of population covered
under the same, State-wise;

(b) the per capita allocation of food
items as per the above quota; and

(c) the actual requirement thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRIKAMALUDDIN AHMED): (a)
to (c). Astatement showing the allocation of
rice, wheat sugar, imported edible oils and
kerosene q1ade 1o the States/UT Admini-
strations in 1992 is attached. Residents or
any State/UT are entitled to get a ration card
from the respective State Governments.
Allocation of PDS items to States UTs are
made ona monthly basis teking into account

_factors like demands made by the States/

UTs, stocks in Central Pool, inter-se require-
ments and seasonalfactors. However, PDS
allocations after supplementalin nature and

_are not intended to meet the total require-
. ment of any State/UT. The scales at which

PDS commodities are allocated to individu-
alsflamilies are decided by the State Gov-
ernments.
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Supply of Computers by Kendriya
Bhandar -

2567.
SHASTRI:
pleased to state:

SHRI RAJNATH SONKAR
Will the PRIME MINITER be

"(a) whether Kendriya Bhandar has
supplied H.C.L. and P.C.L. computers and
Net work/Modi electronic typewriters to the
Government Departments during 1991 and
1992;

(b) if so, the details thereof;

DECEMBER 9, 1992
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(c) whetherthere was any discrepancy
in the number of orders booked and the
supplies made; and

(d) if so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY- OF PERSONNEL,: PUBLIC
GIEVANCES AND PENSIONS (SHRIMATI
MARGARET ALVA): (a) Yes, Sir.

(b) The details for tﬁe_‘pqridd Irpm

" 1.1.9110 31.127.92 are as follows" -

(Rs.inLakhs)
htem Value of Orders supblied
HCL 27510
computers
PcL L - 72,00
Computers
ModiElectronic ... 24.36
Typewriters
Network Electronic 103.67
Typewriters )

(c) and (d). No, Sir. Only in the case of

Electronic Typewriters due to some produc-

tion problems at theirend orders forRs.16.5
Lakhs were cancelled. Fishres orders were
placed on the other supplier wherever so
desired by the customers.

[Transiation)
Identification of backward Areas
2568. SHRIZAINAL ABEDIN: Willthe

Minister of PLANNING AND PROGRAMME
IMPLEMENTATION be pleased to state:

(a) whether the Planning Commission

—

has identified the economically, education-
ally and industrially backward’afeas in:the
country;

(b) if so, the details thereof, State-wise;

~ (c) whether the Planning Commisdion
has prepared any action pian for the prdper
development f such areas; and

(d) i so, fhe details thereot?

THE MINISTER OF STATE OF THE
MINISTRY 'OF PLANNING AND PRO-
GRAAMME IMPLEMENTATION ANDMIN-
ISTER OF STATE IN THE MINISTRY:OF
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'NON-CONVENTIONAL ENERGY
SOURCES (SHHRI SUKH RAM): (a)to (d).
Planning and development of an areas and
allocation for the purpose is primarily the
responsibility of the State governments
concerned. They have identified backward
areas based on various criteria including
economic, educational and industrial back-
ward areas. Although the responsibility for
the development of a particular area is pri-
marily that of the State Gowt., the Central
Government assists States through the
mechanism of transfer of resouces under
modified formal, Special Area Programmes
and devotion of non-Plan resources by the
Finance Commission.

Digging of wells in Orissa

2569. SHRI SRIKANT JENA: Willthe
PRIME MINISTER be pleased to state:

(a) whether it is a fact that 20 per cent
amount of Jawahar Rozgar YojanainOrissa
will be spent on digging of wells;

(b) if so, the details thereof;
(c) whether it is also a fact that no

record is maintained for the works executed
under this scheme;

AGRAHAYANA 18, 1914 (SAKA)
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(d) if so, the reasons therefor; and

(e) the number of wells dug in Orissa
during last two years, district-wise and the
percentage of amount earmarked for
Jawahar Rozgar Yojna spent on it?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI G. VENKAT SWAMY): (a)
and (b). 20 per cent of the funds under
Jawhar Rozgar Yojana (JRY) have been
earmarked for Million Wells Scheme (MWS)
under wwhic open irrigation wells, minor
irrigation schemes like irrigation tanks, water
harvesting structure etc. and also develop-~
ment of lands belongingto SCs/STs andfree
bonded labourers are taken up.

(c) No, Sir,
(d) Does not arise.

(e) Number of dug wells constructed,
districtwise, under MWS which is a sub-
scheme of JRY, is not monitored at the
Centrallevel. However, the number of wells
dug under MWS in Orissa and the amount
spent thereon during the last 2 years is as
under:

Year No.of Funds allocated/  Expenditure- - % of
well released incurred Expenditure
dug (Rs. in lakhs) :
1990-91 6183 25318.99 1127.92- 43.07
1991-92 21394 2618.99 2621.64 " 100.10
[English) ‘ Will the PRIME MINISTER be pleased
to state: -
Sanitation Faclility o
. (2) whether any survey/assessment
2570. SHRI MANONRANJAN has been’ mads with regard to sanitation
. BHAKTA: facility for rural poputation;
SHRI" SHRAVAN KUMAAR
... PATEL: (B).it50, the details thereof, State-wise
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, and Union Territory-wise;

(c) whether any programme for bring-
ing sanitationfacilities withinthe reach of the
entire rural population has been worked out
for implementation during the Eighth Five
Year Plan; and

(d) if so, the details thereof? -

THE MINISTER OF STATE IN THE

MINISTRY OF RURAL DEVELOPMENT:

(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRIUTTAMBHAI H. PATEL): (a)
Yes, Sir. '

(b) National Sample survey Organisa-
tion in the 44th Round (July 1988-June
1989)hadmade anassessment of the availa-
bility of sanitation facility for rural population.

DECEMBER 9, 1992
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The State-wise and Union Territory-wise
details of sanitation facilities in the rural
areas are given in the Statement attached.

(c) and (d). Schemes will be imple-
mentedto provide sanitation facilities in rural
areas during the Eighth Five Year Plan under
the State sector Minimum Needs Programme
with an estimated outiay of Rs. 294.23 crores;
Central Rural Sanitation Programme with an
outlay of Rs. 380.00 crores; as an integral
part of Indira Awas Yojana; as part of inte-
grated rural water supply and sanitation

" projects funded with bilateral and muttilat- -

eral assistance etc. Accordingtothe Eighth
Five Year Plan atthe end of the Plan period,
5% of rural population (cumulative ) is ex-
pectedto be benefitted with sanitation facili-
ties with Government programmes.

STATEMENT
SlL.No. Name of State/Union Territory Percentage of Households
having sanitation facilities
1. Andhra Pradesh T 946
2. Arunachal Pradesh 75.15
k2 Assam 56.02
4, Bihar 5.85
5. Goa 33.80
6. | Gujarat 16.59
7. Haryana 3.89
8. Himachal Pradesh 5.43
0. Jamemu and Kashmir 16.62
10. Kamataka 85t
", Kerala - 48.46
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St. No. Name of Sta‘te/UnIon Territory Percentage of Households
) - having sanitation facilities
12. Madhya Pradesh 13.20
13. Maharashtra 6.87
14. Manipur 91.28
1S. Meghalaya 20.63
16. Mizoram 88.46
17. Crissa 4.34
18. Punjab ) 99.21
19. Rajasthan 9.69
20. Sikkim 47.4§
21. Tamil Nadu -6.13
22. Tripura 80.07
23. Uttar Pradesh 7.34
24. WestBengal 10.87
25. Aandaman & Nicobar )
Islands 23.33
26. Chandigarh 7.44
27. Dadra & Nagar Haveli 17.10
28. Daman & Diu 11.64
29. Delhi 4.86
30. Lashadweep 73.02
31. Pondicherry 7.34
Total 10.967

(Al india-excluding Nagaland for which. no information is availablé in the NSS 44th round)
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[Translation)

~Scheme to Boost Exports in Uttar
Pradesh

2571. SHRI BHAGWAN SHANKAR
RAWAT: Will the PRIME MINISTER be
pleased to state:

(a) whether any scheme is under con-
sideration of the Governmentto boost cxport
from Uttar Pradesh particularly from districts
of Agra Division;

(b) if so, the details thereof; and
(c) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) to c). Central
Government ha not drawn-up any area
specific scheme to boost expotts from Agra
Division. However, India Trade Promotion
Oganisation (ITPO) in Association with the
Deptt. of Industries, Gowt. of Uttar Pradesh,
are organising export awareness workshop
in prominent cities of Uttar Pradesh includ-
ing Agraduring January-March, 1993. ITPO
has also opened regional office in Kanpurto
assist Trade and Industry in U.P. in export
promotion. Other export promotion meas-
ures contemplated by [TPO in Uttar Pradesh
include possibility of setting-up a smalltrade
fair complex at Agra.

[English)

Escalation ot Energy and Rallway
Projects

2572. DR. D, VENKATESWARARAO:
Will the Minlister of PLANNING AND PRO-
GRAMME IMPLEMENTATON be pleased
to state:

(a) the project cost overruns pentaining
the Department of Energy and Railway as
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worked out in November 30, 1992;

(b) the reasons for such a heavy over-
runs; :

(c) whether any disectives to minimise
the cost overruns have been issued; and

(d) if so, the details thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRI SUKH RAM): (a) The
Department of Programme Implementation
monitors all projects costing Rs. 20 crores
and above on quarterly basis. The data in
respect of all the project are available upto
1st October'92. Based on the data upto 1st
October'92 there are 123 projects in energy
and railway sectors which have cost over-
runs of 69.9% with respect to their latest
approved cost.

(b) In general the reasons for heavy
overrun include inadequacies in project
preparation, lack of funds at the initial stages,
power project management, delay in sup-
plies, land acquisition problems, exchange
rate variations and change in scope.

(c) and (d). To minimise cost and time

~overrun in projects, the whole system of

project implementation is under constant

review to identify bottlenecks and remove

constraints. As aresultof the recent review,

the administrative Ministries/Departments
and public sector enterprises have been
asked to set up Management Boards/Em-
powered Committees for expeditious finali-
sation of contracts and release of funds
matching with physical progress.

Export of Deiergent Materlals
2573. DR. RAJAGOPALAN
SRIDHARAN: Will the PRIME MINISTER
be pleased to state: '
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(a) whether India is exporting detergent
materials to various couptries; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAAN KURSHEED): (a) Yes, Sir.

(b) Detergents are being exported to
various countries like Russia, UAE, Austria,
Dijibouti, Nepal, Bhutan, Australiaand Bang-
ladesh, etc.

As reported by the Basic Chemicals,
Pharmaceuticals and Cosmetics Export
Promotion Council, (CHEMEXCIL), Bom-
bay, the export performance of these prod-
ucts for the last three years has been as
under:-

AGRAHAYANA 18, 1914 (SAKA)
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Welfare Schemes or Tea Companies

2574. SHRIHARARDHAN ROY: Will
the PRIME MINISTER be pleased to state:

(a) thetotalamount of money earnedin
terms of rupees by the Tea Companies in
different States during the last three years,
State-wise and year-wise;

(b) whetherthese Tea Companies have
spent any amount on Welfare Scheme for
the States;-and

(c) if so, the details thereof?

THE DEPUTY MINISTER IN THE

Ye Export (in C
ear xport (in Crores)  \iNISTRY OF COMMEGE (SHRI SALMAN
1989-90 Rs. 94.66 KHURSHEED): (a? .Estim.ated turnover
1990-91 Rs. 92 54 1 romof Tea. Compame; inmajor teaproduc-
1991.92 Rs. 107.35 ing States in lr.'udla. during the Calndar years
1989 to 1991 is given below:
(Rs. in crores)
States 1989 1990 1991
Assam 1420 1750 1700 »
Waest Bengal 555 675 700
Tripura 16 20 14
Tamif Nadu 335 430 380
Kerala 180 240 225
-
Karnataka 15 16 16

(b) and (c). Welfare measures for tea
plantation workers are undertaken by the
Tea Companies as par provisions of the
Plantation Labour A and e Rules framed

thereunder. Implementation and monitoring
fo compliance of the statutor provisions under
the aforesaid Act the responsibility of the
respective State Governments.
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Seml-Conductors Complex
2575. SRI PAVAN KUMAR BANSAL:
Will the PRIME MINISTER be pleased to
state:

(a) whetherthe work to restore the fire-

damaged complex of Semiconductors Ltd.

Mohali has bequn;

(b) if so, the present position thereof
and the time likely to be taken for it to
become operational again; and

(c) the total expenditure likely to be
incurredthereon?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEN DEVELOP-
MENT) (SHRI RANGARAJAN

. KUMARAMANGALAM): (a) to(c). Yes, Sir.
The facilities far assembly, testing and qual-
ity control have been set up and made op-
erational at Semiconductor Complex
Ltd.(SCL), S.A.S. Nagar, Mohali. Work on
housing of the Large Scale Integrated/Very
large Scale Integrated (LSV/VLSI) circuits
fabrication facility and also related facilities
is progressing.

The revised cost estimate for rebuilding

the facilities at SCL is Rs. 315.13 crores.’

The facility would become operational fif-
teen months after the requisite funds are
available for the project.

Demand for Tractors

2576. SHRI KALKA DAS: Will the
PRIME MINISTER be pleased to state:

(a) whether the demand for tractors in
the country h slackened;
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(b) I so, the details thereot; and

(c) the remedial steps proposed in this
regard? o

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRt-
MATI KRISHNA SAHI): (a) No, Sir. The
sales of tractors have gone upfrom1,39,831
in the yeas 1990-91 to 1,50 582 in the year
1991-92 andsametrend s continuing during
the current year.

(b) and (c). Do not arise.
[Transiation]
Indo-Guyana Relations

2577. SHRI VISHWANATHI SHAS-
TRI: Willthe PRIME MINISTER be pleasgd
to state:

(a) whetherthe Governmentpropose to
ooperate in various fields to strengthen bilat-
eral relations with Guyana;

(b) it so, the details thereof and the
fields identified in this regard;

(c) whether Guyana has approached
for certain bilateral assistance from india;
and i

(d) if so, the response of the Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUAARDO FALEIRO): (a) Yes, Sir.

(b) Broad areas identified for technical
and economic cooperation are Infrastruc-
ture development, agriculture, agro-industry
and man-power development. - Bilateral
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relations will also be expanded and intensi-
fied through incréased trade and economic
exchanged & through political-level visits.

(c) and (d). India already has pro-
~gramme of technical and economic coop-
eration with Guyana. The Gowt,. of Guyana
has sought an expansion of the programme

an we expect that specific proposals will be
received shortly.

[English]
l;‘raga Tools Limited

2578. SHRIDATTATRAYA BANDARU:
Will the PRIME MINISTER be pleased to
state:

(a) whether some officials of Praga
Tools Limited, Secunderabad in Andhra
Pradesh were arrested n charges of alleged
smuggling of synthetic fabrics; -

(b) if so, the details thereof; and

(c) the action taken by the Government
against the officlals found guilty?

THE MINISTER OF STATE IN THE
MINSTRY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P. K. THUNGON): (a) No, Sir.

(b) and (c). Do not arise.

" Technical cooperation in the Field of
Space Research

2579. MAJ.GEN. (RETD.) BHUWAN
Will the PRIME
MINISTER be pleased to state:

~ (a) the names of the countries with
whom the Government have opted for tech-
nical cooperation in the field of space re-
search during the last six months after the
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U.S.banon Indian space rsearch Oruanlsa-
tion; and

(b) it so,the achievements madebythe
Government?

THE MINISTER OF STATE IN THE

'MINISTRY OF PARLIAMENTARY AFFAIS

AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND

- DEPARTMENT OF OCEAN DEVELOP-

MENT) (SHRI . RANGARAJAN
KUMARAMANGALAM): (a) The govern-
ment ave not entered into any new agree-
ment for cooperation in space research with
any country subsequent of the imposition of
banbythe US on the Indian Space Research
Organisation.

(b) Des not arise.
Production and Distribution oi Drugs

2580. SHRI SYED SHAHABUDDIN:
Will the PRIME MINISTER be pleased to
state:

(a) whether the Government have
decided to de-control the production and
distribution of drugs and pharmaceuticals;

(b) whetherthe Governmentproposeto
de-licence the import of bulk drugs and life-
saving medicines;

(c) total estimated investment in the
drug nd pharmaceutical industry; and

(d) the level of foreign pamclpaﬁon in
equity investment?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA OHAN): (a) Aback-
ground not oh #f& ¢ tanges proposed in the
existing Dyua P olley has been placed fom
considetheen of the Hon'ble Members of
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boththe Hobses of Parliamenton 12.8.1992.
Dstribution of drugs by each company is
based onits corporate and marketing strate-
gies.

(b) Under the EXIM Policy 1992-97 all
bulk drugs, except 10 drugs listed in the
Negative list of impcrts, and all formulations
canbe freely imported.

{c) While there has been no recent
study ofon this subject, the investments in
the pharmaceutical sector are estimated to
be over Rs. 100 crores.

(d) There is no restraint on the level of
foreign equity participation in the pharma-
ceutical sector. However, activities of com-
panies with over 40% foreign equity are
limited to 66 bulk drugs and their related
formulations listed in Appendix-! of the Drug
Policy, 1986.

tment in Heavy Industries

2581. SHRIVILASMUTTEMWAR: Will
the PRIME MINISTER be pleased to state
‘the investment proposed for heavy indus-
tries in th public sector undertakings during
the Eighth Plan perioa, Industry-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMNT
OF HEAVY INDUSTXY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. TUNGON): The information is being
collacted and would be laid on the Table of
the House.

Supply Orders by Tannery and Foot-
wear Corporation of India Limited

) 2582. SHRIV.SREENIVASAPRASAD:
Will the PRIME MINISTER be pleased to
state:

(a) whetherthe Government are aware
that the Tannery and Footwear Corporation
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of India Limited is not being given supply
orders by various Government Departments
including Defence Forces;

(b) it so, the reasons therefor; and

(c) the efforts being made to secure
supply orders to TAFCO by various Govern-
ment departments?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHR!
P.K.THUNGON): (2) TAFCO has not been
getting adequate orders from Defence and
other Government Departments on aregular
basis.

(b) The user Departments are now not
giving purchase preference to TAFCO.

(c) Defence Ministry has been requested
to consider utilising TAFCO"s production
capacity in meeting their requirements of
fotwear. TAFCO isalso interacting with other
Government Departments fromtime to time
for orders.

Interviews for Chief Executives of
N.M.D.C Ltd.

2583. SHRIM.V. CHANDRASEKHARA
MURTHY: Will the PRIME MINISTER be
pleased to state:

(a) whether the Public Entrepreneurs
Selection Board has recently concluded

. interviews for selection of Chief Executive of

National Mineral Development Corporation
Limited without making any advertisement

_for the post;

(b) if so, the details thereof and the
reasons therefor;

(c) whether the internal éa’ndl&ales of
the company ave not been given due and
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proper weightage for the purpose of selec-
tion; and ‘

(d) it so, the facts thereof and action
contemplatedto be taken in ;his regard?

THE MINISTER OF STATE IN THE'
MINISTRY OF PERSONNEL PUBLIC
GRIEVANCES AND PENSIONS (SHIMAT!
MAGARET ALVA): (a)and (b). Interview for
the post of Chairman-cum-Managing Direc-
tor, National Mineral Development Corpora-
tion was held on 28.10 92 after due circula-
tioh of the post The post was circulated to
the Ministry concerned, different Central
public enterprises, the Department of Per-
sonnel and the Ministry of Defence for ob-
taining names of suitable persons fo the post
in question,

(c) and (d). As per the policy of the
Goverment, internal candidates are given
preference. However, if a clearly better

candidate is available from outside the en- -

terprise, such a candidate can also be se-
lect. The basic objective of the Government
is to appoint in fair and objective manner
outstanding professional managers to the
post of Chief Executives of Public Sector
Undertakings. For the post of Chairman-
cum- Managing director, National Mineral
Development Corporation, PESB has rec-
ommended a candidate who is not an inter-
nal candidate.

[Translation)

Closure of Small Scale Industrial Units
' in Delhl

2584. SHRIRATILAL VARMA: Willthe
PRIME MINISTER be pleased to state:

" (a) whether thousands of small scale
industrial units in Delhi have been closed
downv likely to be closed down due to the
new industrial policy;
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(b) if so, the number of industries likely
to be closed down;

(c) whether the Govemment have Is-
sued orders to some of the industries to shm
from De|hi and e

(d) if so, the details-thereof and the
steps taken by the Govermment to save the
affected workers from unenipioyment?- ~ -

THE MINISTER OF STATE . IN THE

-MINISTRY OF INDUSTRRY (DEPART-

MENT OF SMALL SGALE INDUSTRIES
ANDAGRICULTURE ANDRURAL INDUS-
TRIES) (PROF.P.J. KURIEN): (a) No, Sir.

(b) Does not arise.

{c) According to the Industries Depart-
ment of Delhi Administration, they have not
issued andsuch orders.

(d) Does not arise.

[English)

Aid to Tea Growers

2585. SHRI P.C. THOMAS: Will the -
PRIME MINISTER be pleased to state:

(a) whether the farmers are being pro-
vided aid for tea plantation/replantaion; -

(b) if so, whether the small farmers re
also getting this aid;

(c) if so, whetherthe farmers of Wyanad
and Idukki districts of Kerala are also getting
this aid; and

(d) if so, the details thereof?
THE DEPUTY MINISTER IN THE

MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) and (b). Yes, Sir.
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(c) and (d). Small growers in Idukki and
Wayanad districts of Kerala have availed of
Rejuvenation and Consolidation Subsidy
Scheme of the Tea Board under which sub-
sidy assistance of around Rs. 1 crore has
been given. Tea Board also provided sub-
sidy of 9.64 lakhs for setting up of tea nurs-
ery/demonstration plots through UPASI,
benefit of which has been availed of by
growers in Idukki district. Subsidy for an
amount of Rs. 4.50 lakhs was also provided
by the Board for setting up of tea nursery in
S Wyanad district by MananoddyntTribal
Plantation Cooperative Ltd. Tea Board has
declared Idukki Dist. and Manatodody taluk
of Wyanad district s Non-traditional area and
under New Tea Unit Financing Scheme atea
project at Manatoddy has setup in Priyadarsh-
ini Tea Estate under cooperative Sector for.
which Tea Board has disbursed Rs. 38 lakhs
as loan and Rs. 17.50 lakhs as subsidy for

-undertaking tea plantation in aforesaid tea
estate.

Export from Rural Areas

2586. SHRI SUBASH CHANDRA
NAYAK: Will the PRIME MINISTER be
pleased to state:

(a) whether the Government have any
plan to promote export from rural areas
during the Eighth Five Year Plan; and

(b) if so, the details thereof and the
steps taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELPMENT
(DEPARTMENT OF RURAL
DEVELOPMENT)(SHRII UTTAMBHAI H.
PATEL): (a) and (b). The Government has
no separate plan for promotion of exports
fromrural areas. However, export of primary
products such as agriculture, plantation,
mining andquartying, includingpartof handi-
+ crafts nd aquokiltuve are primarily ruralbased.
Governmentisencouraging export of these
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commodities on a continuing basis.
Industries by NRIs In Rajasthan

2587. SHRIMATI VASUNDHARA

- RAJE: Willthe PRIME MINISTER be pleased

to state:

(a) whether some industries have been
set up in Rajasthan by Non-Resident Indi-
ans;

(b) if so, the places where those indus-
tries have been set up;

(c) wether the Government have pro-
posalto allow NRIsto set up more industries
in Rajasthan; and

(d) if so, the details of the proposals
submitted by NRIstosetup lndustnes inthat
State during 1992-937?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATIKRISHNA SAHI): (a)to (d). According

. to the new Industrial Policy, entrepreneurs

are not required to obtain an Industrial Li-
cence, except for a sort-list of 18 Industries, -
for setting up of Industries. However, Gov-
ernment of India, in the Ministry of Finance,
have decided to permit Non-Resident indi-
ans and Overseas Corporate Bodies pre-
dominantly held by themto invest upto 100%
of the equity in high priority industries and
other industries, subject to the conditions
laid down vide Press Notes dated 28.10.91
and 10.9.92.

As regards Rajasthan, after the an-
nouncement of the New Industrial Policy in
July, 1991 till date, two proposals have been
cleared involving NRI Investment of Rs. 253
lakhs for being set up in Aalwar District out of
the total project cost of Rs. 815.00 lakhs.
The areas covered are Beer and Women
Garment Labels.
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Jurisdiction on Service Record of an
Employee

2588. SHRIJEEWAN SHARMA: Will
the PRIME MINISTER be pleased to state:

(a) whether the supreme Court in the
case of Madhya Pradesh Government Vs.
Srikant Chafekar has held thatthe Adminis-
trative Tribunal has no jurisdiction to evalu-
ate the service record of an employee;

(b) if so, the details thereof; and

(c) the measures taken to ensure that
the Central Administrative Tribunal etc. do
not jump over their jurisdiction andto review
all such cases of recent past?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GIEVANCES AND PENSIONS (SHRIMATI
MARGRET ALVA): (a) and (b). Yes, Sir.
The Supreme Court in the case of State of
Madhya Pradesh Vs. Srikant Chafekar in
Civil Appeal No. 3507 of 1992 has laid down
that it was not proper for the Tribunal to
substitute itself forthe Departmental Promo-
tion Committee.

(c) The judgements of the Supreme
Court and other Courts are brought to the
notice of the Tribunals in the course of plead-
ings.
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Import of Fertilizers

2589. SHRIMATI DIL KUMARI BHAN-
DARI: Wilithe PRIME MINISTERbe pleased
to state:

(a) whether some varieties of fertilizers
are being imported;

(b) if so, names of these varieties with
quantum of import of each during the last
three financial years with foreign exchanges
spent separately during each year;

(c) wetherthe Government propose to
develop some indigenous sources forthese
varieties of fertilizers;

(d) if so, the details thereof, and if not,
the reasons thereof;

(e) whether the Government also pro-
pose to seek foreign assistance to develop
indigenous sources of these varieties of
fentilizer; and

(f) if so, the detailsthereof, and if notthe
reasons therefor?

THE MINISTER OF STATE IN THE
MNISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) Yes, Sir.

(b) The quantity and value of various
types of fertilizers imported during the last
three financial years are given below:-
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{(c) to (f). Of the three main ‘entilizer
nutrients required for crops viz. nitrogen
posphate and postash, indigenous raw
materials are mainly available in the case of
nitrogen. In the case of Phosphate, the
country has very littie known deposits and,
therefore, major requirement of phosphates,
either in finished from or as raw materials/
intermediates, are imparted. Govemmentis
also making efforts in prospecting for fresh
deposits. Technology is already available
for production of phosphatic fertilizers. In
respect of potash the country has no known
exploitable reserves and, therefore, the entire
requirement is currently being met through
imports. The Geological Survey of India has
been carrying out exploration for potash in
some parts of Rajasthan. an appraisalofthe
exploration status of potash deposits has
been carried on with French collaboration,
for identifying the precise area for further
exploration of potash.

Pending -eaaoa in Punjab and Haryana
High Courts

2590. SHRI GURCHARAN SINGH
DADAHOOR: Willthe PRIME MINISTER be

pleased to state:

(a) whether the Union Government are
aware of the huge backlog of cases in Punjab
and Haryana High courts; and

(b) whether there are any proposals to
expand the judiclal system to clear lhls
backlog?

THE Mm:sréﬁ OF STATE IN mé

MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS (SHRI H.R. BHARDWAJ):
(a) and (b). As on 30.6.92, 105419 cases
were pending in the Punjab and Haryana
High Court. The various recommendations

_sation of office equipments in Col
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provements in the Judiclary, improvements
ininfrastructuralfacilities including moderni-
and in
day to day working of Courts, ng up of
specialised tribunals, etc., have been com-
mended to all State Governments/High
Courts inciuding the Punjab and Haryana
High Court, for necessgry follow-up action.
The Family Court Act has also been ex-
tended to the State of Haryana so as to
enable them to set-up Family Courts in their
State.

Rehabliitation of IDPL

2591. SHRI SRIBALLAV PANIGRAHI:
Will the PRIME MINISTER be pleased to
state:

{a) whether Indian Drugs and Pharma-
ceuticals Limited has been declared a sick
venture;

(b) if so, the reasons thereof;

(c) the steps taken for its survival;

(d) the number of employees sffected;
and ’

(6) the steps taken 1o rehabilitate the
employees?

THE MINISTER OF STATE IN THE

_ MINISTRY OF CHEMICALS AND FERTIL-

IZERS (DR. CHINTA MOHAN): (a) and (b).
Indian Drugs and Pharmaceuticals Limited
(IDPL) has been, over the years, incurring
cash as well as net losses. In compliance
with the provisions of the Sick Ihdustrial
Companies (Special Provisions) Act, 1985,
the company had made a reference under
Section 15 to the Board for Industrial and
Financial Reconstruction (BIFR). Upon
considering the reference, the BIFR has, on
12th August, 1992, declared IDPL as a Sick
Malcmpanyhhmd&mna(i)

- (0) of the said Act.



191 Wrilten Answers

(c) A proposal for revival of IDPL has
been prepdred. The proposal also envis-
ages restructuring of the capital, expansion
of capachies of Penicillin G, Vitamins, set-
ting up of capitive power facillties and sub-
stations at Rishikesh and Hyderabad plants,
besides funding of renevals/replacements,

" working capital requirements, repayment of
loans, dis-continuation of non-remunerative
activities. The proposal also involves write-
off of Government loans and interest. The
proposal has been under consideration of
the Government and its viability is still to be
established.

(d) No unit of Indian Drugs and Pharma-
ceuticals Ltd. has yet been closed. There
has been no retrenchmentin any of the units
of the company.

(e) Does not arise at this stage.

Consumer Cooperatives in
Maharashtra

2592. SHR ANNA JOSHI: Will the
PRIME MINISTER be pleased to state:

(2) the number of consumer coopera-
tives established in the urban areas of
Maharashtra during the year 1991-92;

(b) the target fixed for 1992-93;

{c) whether any financial assistance is
being received from outside forthe function-
ing of these cooperatives,; and

{d) i so, the details thereof?

THE MINISER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED): (a)
33 (Thirty Three only). ,

{b) No targets have been fixed.
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(c) and (d). Under the Ceatrally Spon-
sored Scheme for development of Urban
Consumer Co-operatives financial assis-
tance was being extended from the incep-
tion of the Scheme. Ti! the financial year

© 1991-92a sumof Rs. 781.30 lakhs has been

provided under the Scheme towards sub-
sidy. margin money and loan, for setting up
of 74 small sized retail outlets, 52 large sized
retail outlets and 68 Department Stores in
the State.

[Transiation)]

Projects from Madhya Pradesh

2593. SHRI SHIVRAJ SINGH
CHAUHAN: Will the Minister of PLANNING
ANDPROGRAMME IMPLEMENTATIONbe
pleased to state:

(a) whether a number of projects from
Madhya Pradesh pending with the Planning
Commission for clearance;

(b) if so, details thereot; and

(c) the time by which these projects are

* likely to be cleared?

THE MNISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRISUKH RAM): (a) and (b).
There is no Project of the Govemment of
Macnya Pradesh pending in”the Planning
Commission for investment clearance.

(c) Does not arise.

(English]

Natlonal Counell
Bullding

2594. PROF. K. VENKATAG’IHI
GOWDA: Will the PRIME MINISTER be
pleased to state:

r Coment and
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(a) whether the National Council for
Cement and Building Materials Is facing cri-
sis for the last three years;

(b) if so, the reasons therefor;

(c) whetherthe Government proposeto
provide financial support to the National
Council for Cement and Building Materials;
and

(d) i so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTER OF INDUSTRY DEPARTMENT
OF INDUSTRIAL DEVELOPMENT (SHRI-
MATI KRISHNA SAHI): (a) to (d). Subse-
quent to the da-control of cement in March,
1989, a majority of cement manufacturers
have stopped payment of their R&D contri-
bution to NCB. In view of this, NCB is facing
some financial problems. Government is
aware of this and is endeavouring to resolve
the same, presently, by way of increasing its
internal generation and giving some scheme
oriented plan support.

Assistance to Cooperative Socleties in
Orissa

2595. SHRI SARAT CHANDRA PAT-
TANAYAK: Will the PRIME MINISTER be
pleased to state:

(a) the total amount of assistance pro-
vided by the National Cooperative Develop-
ment Corporation (NCDC) to Cooperative

* Societies in Orissa for development of con-
sumer business in the rural areas;

(b) whetherany review of performances
of the co-operative societies has been made
by NCDC;

(c) it so, the detalls thereof; and

(d) If not, the reasons therefor?
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THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRIKAMALUDDIN AHMED): (a)
As on 31.3.1992, a total amount of Rs. 4.34

_ crores has been provided.

(b) and (c). Yes, Sir. A study on Rural
Consumer Scheme was conducted on
sample basis for NCDC. The Eastern Re-
gional Conference held on 4.9.1986, among
other States, also reviewed the rural con-
sumer schemes in Orissa. It was suggested
thatcooperatives in Rural Areas may handle
more and more non PDS items to counter
the effect of low turnover and high over-
heads and thereby improve the economic

viability.

(d) Does not arise.
[Transiation)]
Pricrity to Core Sector

2596. DR. LAXMINARAYAN PANDEY:
Wil the PRIME MINISTER be.pleased to
state:

{a) whetherthe Governmentpropese to
give priority to the “Core Sector” after the
anncuncement of the new economic/indus-
tries policy; and

(b) if so, the schemes proposed and
concessions likely to be given by the Union
Govermment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT

- OF INDUSTRIAL DEVELOPMENT) (SHRI-

MATI KRISHNA SAHI): (a) and (b). Accord-
ing to the Eighth Five Year Plan Document,
in order to create an appropriate environ-
ment for rapid industriai a':! aconomic
growth, a major fecus wiii be claced cr the
strengthening of the physica' irastr =
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particularly in the areas of energy, transport,
communication and irrigation. For core sec-
tors like power, transport and communica-
tion which should have got higher outlays in
line with the priorities accorded to them, the
resource gap is sought to be filled by private
sector investment in these areas. These
initiatives supplement those announced in
the new Industrial Policy in July, 1991. Pur-
suant to this injention the Government is
actively inviting private sector investment in
these areas and other core sectors fromboth
domestic and foreign sources.

Inview of the ensuring Budget for 1993-
94, it may not be properto state the Govemn-
ment’s position at this stage regarding the
schemes proposed and the concessions
likely to be given by the Union Government.

[English)
Closure of Sick Public Sector Units

2527. SHRISHRAVANKUMARPATEL:
Wili the PRIME MINISTER be pleased to
state:

(é) whetherthe Government propose to
close down some public sector undertak-
ings, including those which have been taken
taken over as sick vnits fromprivate sector,
in case where restructuring has not been or
is not likely to be done;

(b) if so, the details thereof; including
the number of workers, likely to render out of

employment; and

(c) the steps taken or proposed to be
taken by the Government to help these
workers by the National Renewal Fund?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
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P.K. THUNGON): (a) There is no proposal at
present to close down any public sector
undertakings.

(b) and (c). Do not arise.
Rubber Ptantation

2598. SHRIMATIBIBHUKUMARIDEVI:
Will the PRIME MINISTER be pleased to
state:

(a) whether there is any rubber planta-
tion development scheme for Tripura and
other North Eastern States; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) and (b). Thereis a
Rubber Plantation Development Scheme
applicable for all Traditional as well as Non-
Traditional Areas including Tripura and other
North Eastem States. Details of the Scheme
are as under:-

(i) The Schemeprovidesforaplantinga
grantof Rs. 5000/- per ha. payable in
7 annual instalments.

(i) Polybag on a remittance of Rs. 1/50
per bag to general category and ps.
0.75 to SC/ST growers for raising
high yield planting materials for field
planting.

(i) Supply of plants free of cost and
maintenance charge of Rs. 2/- and
Rs. 4/- to general category and SC/
ST growers respectively in two equal
instalments.

(iv) Providing assistance for fencing to
growers owning upto Shaattherates
of :-
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Area SC/ST General
upto 1 ha. 4,000 1,500
1hato2 ha 3,000 1,200
2hato5ha 2,200 1,000

Financlalassistance to growers to purchase
of rubber rollers @ Rs. 1,000/- per set and
Rs. 3,000/- forconstruction of smoke houses.

(iv) Assistance for setting up irrigation
tacilities @ Rs. 2,500/- per ha. sub-
iectto a maximum of Rs. 50,000/- to
allcategories. .

(vii) Ablock rupperplantation programme
has been implemented in Tripura in
collaboration with the State Gowt. to
plant 1,500 ha in a phased manner
extending over a period of 5 years for
seftlement of 1500 tribal families.

(viii) Duringthe 8th Five YearPlananarea

of 5,000 ha s proposedto be brought

under rubber cultivation.

Corruption in STC/MMTC

2599. SHRI MANJAY LAL: Wili the
PRIME MINISTER be pleased to state:

(a) whether some Directors and Manag-
ers In STC and MMTC are involved in cor-
ruption cases, if so, the details thereof;

(b) whether scme Managers in STC/
MMTC are being allowed to work in th same
post/Division for more than 5 years; and

(c) if so, the cooperative measures taken
in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-

MAN KHURSHEED): (a)to (c). A statement
is attached.

STATEMENT

(a) No Director or Manner in MNTC is
involved in a corruption case. In the case of
STC, nine complaints were received against
Directors in STC. These were examined in
consultation with CVC/STC wherever felt
necessary. The position is as under:-

— In three cases, it was found that the
charges were not substantiated.

— One complaint involved the charge of
dowry demand. This issue was settled
amicably between the concerned par-
ties.

— One complaint was considered but not
found worth pursuing.

- In one case before conclusion of the
proceedings, the Officer had tendered
his resignation which was accepted with
the approval of Commerce Minister
taking into account the facts and the
case was closed.

- Onecomplaintwasforwardedto STCto
enquire intothe charges andtake action
as deemed fit.

—~  One complaint has been received from
CBI proposing prosecuion of a Director
after his retirement. This case is under
examination in consultation with CVC. -
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Inone case CBlhas filed an FIR agalnst
a Director who has since retired. A final
report is yet to be received. The case is
at investigation stage. .

CBI has also been prosecuting five
managers of STC. In addition, CBl has also
recommended prosecution of six managers
of STC in the case of Past Performance
Quota. This matter, however, Is under corre-
spondence with CBI. Further, in STC, itself
enquiries are continuing against six manag-
ers.

{b) and {c). Normally rotational transtfer
are effected in Marketing Divisions within a
period of 5 years in both the Corporations,
save in exceptional cases, where the need
for expertise Cictates otherwise.

Huilywood Films

2600. PROF. MALINI BHAT-
TACHARYA: Wili fhe PRIME MINISTER be
pleased to state:

(a) whether there are any differences
between ihe Govemment and exporling
agency in USA on the import of Hollywood
tiims and the repatriation of earnings; and

(b) if s0, the datails thereof?

THE DEPUTY MINISTER IN: THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) and (b). A state-
ment is laid on the table of the'House.-

STATEMENT
Underthe current import policy effective

trom 1 April 1992 cinematograph and video
films may be imported by Doordarshan, All

"India Radio, National Film Archives of India,’

Film and Television Institute of India, Chil-
dren’s Film Society of indiaand NFDC. Others
may also imporf such films subject to the
conditions specified in Public Notice No. 38/
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(PN)/82-97 dated 12th August 1992. It stipu-
lates that all importers of films will have to
comply with the provision of all applicable
Indian laws governing the distribution and

- exhibition of films, including the requirement

of a public .certificate of public exhibition
prescribed under the Cinematograph Act
1952. Additionally films imported by persons
other than Doordarshan, All india Radio,
National Film Archives of India, Fiim and
Television Institute of india, Children’s Film
Scciety of India and NFDC require a‘certifi-
cate fromthe Administrative Officer, Central

~ Board of Film Certification to the effect that

the film to be imported has either won an
awardin any of the internationaltilmfestivals
notified by the Ministry of Infermation and
Broadcasting cr participation in any of the
Official sections of the notified International
Film Festivals or raceived good reviews in
prestigious film journais notified by the Min-
istry of Information and Broadcasting.

Governmént have also decided to per-
mit foreign motion picture producers or their
associatiors, ‘o maintain their existing of-

. fices orto open new ones. However, there Is

a global limit of six million dollars on the
repatriations tha! may be made frem india
form the earnings of such offices.

The Motion Picture Export Association
of America is dissatisiied with the poticy and
procedures cf our import regime.

Producticn of Tobacco

2601.DR. SUDHIRRAY: Wilithe PRIME
MINISTER be pleased to state:

(a)the estimated production of Virginia
Tobacco Crop during the present season;

(b) whether there is a proposal to in-
crease tobacco production in view of en-
hanced export possibllities;

(c) i so, the detalils in this regard; and
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(d) ¥ not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) Virginia tobacco
crop is producedin Andhra Pradesh, Mahar-
ashtra and Kamataka. The production in
Karmnataka during the present season is
estimated as around 29 M.Kgs. In A.P. and
Maharashira planting is taking place now
and it s too early to forecast the production.
However, production target for Andhra
Pradesh and Maharashtra has been fixed at
103 M.Kgs.

(b) to (d). The production target is fixed
after considering estimated demand (inciud-
ing export demand). The total domestic
demand from the Karnataka crop currently
under marketing and the A.P. and Mahar-
ashtra crop of 1992-93 tc be marketed in
1993 is estimated at 70 M.Kg. Similarly the
total export demand from these crops Is
estimated as 68 M.Kgs. The crop size cf 103
M. Kgs. for the current season for APs
Maharashtra was tixed in July, 1992 as the
total carry over stock was assessed as 14
M.Kgs. Therefore, there is no scope for
turther increase in FCV tobacco production

at present.
Granite Export and Reduction of Duty

'2602. SHRIB. RA'ARAVI VARMA: Will
the PRIME MINISTER be pleased to state:

(a) whether the Government had re-
duced the duty on granite exports to seven
per cent from ten per cent; and

(b) ¥ so, whether Capexcil requested
lotal abofition of the duty in order to encour-

age exports?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) Yes, Sir.
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(b) Yes, Sir.

Tax exemption for Vanaspeti mduit'ry

2603. SHRI NAWAL KISHORE RAL:
Will the PRIME MINISTER be pleased to

) state:

(a) whether the Vanaspatl industry has
requested the Government fortax exeption;

(b) i s0, the details thereof; and

(c) the action proposed to be taken
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-

- BUTION (SHIR KAMALUDDIN AHMED): (a)

and (b). Yes, Sir. Vanaspati manufacturers
assoclation have askéd for abolition of cen-
tral excise duty and vanaspatibe includedin
the category of "Declared Goods".

{c) Vanaspati manufacturers associa-
tions have bsen advised to take up the
matter with Finance Ministry.

[Transiation)

Declaration of Drought Prone Area

2604. SHRIMATI SHEELA
GAUTAM:
SHRIMATI BHAVNA
CHIKHALIA:

SHRI RAJESH KUMAR:

Wil the PRIME MINISTER be pleased
to state:

(a) the criteria adopted 1o declare any
area as “Drougth Prone’ area;

(b) whether any change In the criteria
has been made recently;
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(c) ¥ s0, when andthe reasonstherefor;

(d) whether any review/study has been
made so far by the Government or by some
outsikde agencies with regard to Drought
Prone Areas Programme and Desert Devel-
opment Programme;

(e) if s0, the outcome thereof; and

(f) whether private organisations and
Panchayati Raj institutions have been in-
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cluded in any way in drought management
and desert development activities/pro-
grammes being run in the country at pres-
ent?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
{DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI G. VENKAT SWAMY): (a)
The orlteria adopted to declare any area as
‘Drought Prone’ area are as follows:

S. No. Particulars

Annual Rainfall

% irrigated area
1o net sown area

1. For exciusicn of blocks ) Below 750 mm Above 40%
i) Above 750 mm Above 30%
2. For inclusion of new i) Below 750 mm Bolow 20% *
blocks ) 750-1125mm Below 15%
#l) Above 1125 mm.
_ but below 1650 mm Below 10%

Administrative Factor: The number of Biocks
covered In a district should be more than
20% of the total Blocks in the district.

{b) These criteria are based on the
recommendations of the Task Force (Swa-
+ minathan Committee, 1982) as modified by
the Inter Departmental Group (1984). No
change has been made in these criteria

~(c) Question does not arise.

(d)and (e). A Task Force constituted by
Planning Commission (Minhas Committee)
reviewed the ruraldevelopment programmes
including DPAP in 1973. The Task Force
recommendedthat DPAP shouid aim atinte-
grated development of agriculture with focus
on restoration of ecological balance. Apart
from Imrigation, forestrv, soll and moisture

conservation, & recommended changes in

agronomic practices and restrucning of crop-
ping pattern, livestock development, rural
communication and drinking water supply as
important elements of the strategy of Inte-
grated Rural Development in drought prone
areas.

The Drought Prone Areas Programme

and the Desert Development Programme
.were again reviewed by the Task Force
(Swaminathan Committee)in 1982. The Task
Force endorsed the on-going approach and
strategy but redefined the scope and objec-
tives of the Programmes. Emphasis was laid
on more productive agriculture, dryland as
well as irigated and vegetative cover. Some
activities like drinking water supply, rural
communication, assistance to small and
marginal farmers and agricultural labourers

- which arotaken care of under other schemes

were excluded from the purview of the pro-
grammes. The Task Force aiso evolved the
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criteria for identification ot drought prone
and desert areas on the basis of rainfall and
Irigation factors.

- The Programme Evaluation Organisa-
tion (PEO), Ptanning Commission Is pres-
ently engaged in an All India evaluation of
Drought Prone Areas Programme and Des-

ert Development Programme and receipt of
its report is awalted.

(f) For preparation of integrated water-
shed plans on scientific lines, reputed re-
search organisations are being involved by
the State Governments. Further, in order
that watershed develooment projects give
the desired results, involvement of Pan-
chayati Raj institutions li.e Zila Parishads
and Block and Village Panchayats, local
voluntary organisations, and people living in
the project areas is being encouraged in
both planning and immplementation of drought
management and Cesert davelopmem ac-
tivities/programmes.

[English}
Reconcliiation of Land Records

2605. DR. VASANT PAWAR: Will the
PRIME MINISTER be pleased to state:

(a) whether the areas of the States and
the Union Territgsies as calculated by the
Surveyor General of India and that by the
concemed officers of the State Governments
such as the Director of Land Records do not
tally with each other;

(b) ¥ so, the reasons therefor; and

(c) the steps taken to reconcil these
figures?

THE MINISTER OF STATE IN THE
‘MINISTRY OF PARLIAMENTARY AFFAIRS
 ANDMINISTER OF STATE IN THE MINIS-

TRY OF SCIENCE AND TECHNOLOGY
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(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN
KUMARAMANGALAM): (a) No such differ-
ence has been brought to the notice of the

-Government.

{b) and (c). Questions do not arise.
Licences to small scale units in Delhl

2606. SHRIMATI BHAVNA CHIKHLIA:
Will the PRIME MINISTER be pleased to
state:

(a) the policy of the Union Government
for small scale candle units under small
scale industries in Delhi;

(b) the number of licences issued to
small scale industries in Delhi during 1991
and 1992-93;

(c) whether these people have been
given refined paraffin wax atthe higherrates;

(d) if so, the reasons therefor;

(e) whether the Government have any
proposal to reduce the price of third grade
paratfin wax being given to the small candle
unlts; and .

(1) if so, the details thereof;

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT

- OF SMALL SCALE INDUSTRIES AND

AGRICULTURE AND RURAL INDUSTREIS
)(PROF. P.J. KURIEN): (a) The policy of the
Union Govemment for overall development
ol small scale industrial units has been
announced in the Parliament on 6th August,
1991. At present there is no restriction in

* setting up smaliscale unitior manutacture of

any tem {including candles) anywhere inthe
country except for the items which require
licence. :
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(b) The small scale units are not re-
quired to take licences. They need only
registration with State authorities. Number
of units who have been issued permits for
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and Indian Ojl Corporation for making candies
during 1991 and 1992 are as under:

1991 1992
1. Local Refineries 407 402
261

2.  Indian Oil Corporation 261

{c) Yes, Sir.

{c¢} The cost of production of paraffin
wax being produced by local refineries is
more than the cost of para‘fin wax supplied
by Indian Oil Corporation.

{e) and (f). The matier is under consio-
eration of Office of the Commissicner of
Industries, Delhl Administration.

{ Translation)
CAZRI, Jodhgur

2527, SHR! CIRTHARI LAL
BHARGAVA: Will the PRIME MINISTER
be pleased to siate:

{a} whether Central Arid Zone Research
Institute (CAZRI) Jodhpur ha identified an
area of fuur thousand square Kms. in other
border areas which is almost dry inciuding
Udaipur, Ajmer and Sirohi districts;

(b) whether the Government of Rajast-
han has sent any memoranda in regard to
the Desert Development Programme and
Drought Prone Area Programme for these

* areas to check the expansion of the Arid
Zone; and

{c) it so, the action taken thereon?

THE MINISTER OF STATE IN THE

MINISTRY OF RURAL DEVELOPMENT
{DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRIG. VENKAT SWAMY): (a) On
the request of th State Government of Ra-
jasthan, the Central Arid Zone Research
Institute (CAZRI), Jedhpur had identified an
arsa of 3955 sq. kms. as dry area in the
border areas of Udaipur, Ajme and Siohi
districts of Rajasthan.

(t) The Gevernment of Rajasthan had
submitted a memorandum. o the National
Committee on Drought Prone Areas Pro-
gramma (DPAP) and Desert Development
Programme (DDP) for inclusion of these
araas under DDP.

(c) The National Committee in its raport
submittedto Governmernit of India in August,
1990, recommended transfer of DDP (¢ the

~ States for implementation and identification

of new areas, if any, for future coverage.
Since, DDP at present is to continue as a
Central Sector Scheme, the aspect of inclu-
sion and exclusion of areas for coverage
under the programme will be examinedby a
separate Committee.

[English]

Assistance to Kerala for elping
Commerclal Crop Farmers

' 2608. PROF. K.V. THOMAS: Will the
PRIME MINISTER be pleased to state:
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(a) whether the Government of Kerala
"have sought assistance from the Union
Government for commercial crops due to
price hike in fetilizers; and

(b) if so, the remedia! steps takenbythe
Govermnment in this context?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) and (b). The Gov-
ernment of Kerala had recently submitted to
the Ministry of Agriculture a_scheme for
market intervention for pepper, with regard
to general assistance provided to all State
Govarnments as a result ofthe fertilizer price
hike, KeralahasbengivenasumofRs. 9.84
crores for provision of concession of Rs.
1,000/- per ti:nne for decontrolied fertilizer,

and Rs. 21.68 crores as special assistanze
to small/marginal farmers. A total of RS.

. 31.52 crores has, therefore, been atiocated
to the Government of Kerala on various
meas::es foilowing the rise in price of fertil-
izers.

{ Transiation}

Rural drinking water/sanitation pro-
grarnme In Uttar Pradesh

2609. SHRI RAMPAL SINGH: Will the
PRIME MINISTER be pleased to state:

(a) the schemes received by the Union
Government from the Government of Uttar
Pradesh underthe Rural Drinking Water and
Sanitation Programme for clearance;

(b) the schemes out of the said scheme
cleared;

(c) the time by which the remaining
schemes are likely to be cleared; and

(d) the details of amount released so far
bythe Union Government forthese schemes?
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THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-

"MENT) (SHRI UTTAMBHAI H. PATEL): (a)

94 schemes for 93 villages/184 hamlets at
an estimated cost of Rs. 1124.69 lacs have
been received fromthe Government of Uttar
Pradesh during 1992-93 for technicai ap-
proval.

(b) and (c). 30 schemes for 14 villages/
69 hamlets at an approvedcost of RS. 376.57

_ lacs have ben cleared. Forthe remaining 64

schemes certain clarifications have been
called for fromthe State Government.

(d) Under the Centrally sponsored
Accelerated Rural Water Supply Programme
(ARWSP) funds are not released project/
scheme-wise. The cost of the approved
scheme is metout ot annual allocation under
ARWSP, or funds released under Mini Mis-
sion/Sub-Mission Projects. Out of RS.47.24
crores allocatedfor 1992-93 under ARWSP,
asumot Rs. 35.43croras has beern released

-so far.
[English)
- Export of Seeds
2610. SHRIANIL BASU:

SHRIMATI SUMITRA MA-
HAJAN:

Will the PRIME MINISTER be pleased
to state:

(a) the quantity of various seeds ex-
ported during the last two years; and

(b)the foreign exchange eamedby each
of the Companies exporting seeds during
the said period?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
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MAN KHURSHEED): (a) and (b). The infor-
mation is being collected and will be laid on
the table of the House.

Wind Electric Generator for La-
kshadweep

: 2611. SHR ANANTRAO DESHMUKH:
Will the PRIME MINISTER be pleased to
state:

(a) whether the experiment of installing
a 20 MW wind electric generator by the
Govemment at Kawarati has proved fruitful;

(b) it so, whether such projects are likely
to be undertaken in the island during the
Eighth Plan period; and

(c) i so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRI SUKH RAM): (a) to (c).
. The experimental 23 KW wind electric gen-
erator installed at Kawarati by the La-
kshadweep Administration has not worked
satistactorily due to malfunctioning of control
panei and local grid conditions.

The Ministry of Non-Conventional En-
ergy Sources has taken up a wind survey
project at 5 locations on the Lakshadweep
Islands. Wind energy projects forthe islands
during the Eighth Plan will depend on the
results of wind survey and techno-economic
feasbility.

Export of Sandal Wood

2612. SHRI GURUDAS KAMAT: Will
the PRIME MINISTER be pleased 1o state:

(a) whetherthe Gecvernment propose to
export Sandal Wood; and
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(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) No Sir, there is no
such proposal. ‘

(b) In fact, export of sandalwood in the
form of logs, billets, timber, chips, flakes,
dust, powder, barks, roots, stumps, pulp and
char-coalis bannedfrom01.04.92 as perthe
new Export Import Policy for 1992-97.
However, value-added products, namely,
handicrafts and machine finished products
are allowed for export subject to certain
conditions.

[Translation]

Import of Black Pepper

2613. SHRIGAYA PRASAD KORI: Will
the PRIME MINISTER be pleased to state:

(a)the names ofthe countries importing
black pepper from India;

(b) the total production of black pepper

" in our country;

(c) the foreign exchange earned tfrom
the export of black pepper; and

(d) the steps taken by the Government
10 increase its production in the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) U.S.A., ltaly, Can-
ada, Germany, Commonwealth of Independ-
ent States (The erstwhile USSR), Czecho-
slovakia, Pojand, Rumania, Japan, Belgium,
‘Saudi Arabia, U.K., Yugoslavia, U.AE.,
Netherlands, Bulgaria and Kuwait are some
of the important countries importing black _
pepper from India.

(b) The total production of black pepper
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in the country during 19€0-91 was estimated
1o be 48,980 tonnes.

(c) During 1991-92, Rs. 70.81 crores
has been eamed in foreign exchange form
the export of black pepper (whole).

(d) A Central Sector Scheme on inte-
grated programme fordevelopment of spices
including pepperis impiemented by Ministry
of Agriculture. These programmes include;

(i) Production and distribution of rooted
peppercuttings

(i) Establishment and maintenagce of
pepper demcnstration plots,

(iii) Rehabilitation of old peppergardens,
(iv) Distribution of inputkits of pepperand

(v) Distribution of plant protection spray-
ers to pepper growers. Forthe devel-
opment of pepper an amount of Rs.
580.00 lakh has been sanctioned for
1992-93.

Devanagrl as the Language for U.P.S.C.
Examination

2614. SHRI RAM PUJAN PATEL: Will
the PRIME MINISTER be pleased to state:

(a) whether the candidates are allowed
to take their examination conducted by the
Union Public Service Commission in Devna-
gri scriptin accordance with the provisions of
the Constitution; and

{b) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES ANDPENSIONS (SHRIMATI
MARGARET ALVA): (a) and (b). Union Public
Service Commissicn is already permitting
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use of Hindi (Devnagri script) in some of their
examinations, as indicated below:-

(i) Civil Services (Main) examination.

(i) Section officers'/Stenographers’
(Grade 'B’/ Grade-| limited depart-
mental competitive examination.

(i) Grade-l (Under Secretary) limited
deparntmental competitive examina-
tion for Scheduled Castes/Scheduled
Tribes.

(iv) Assistant Engineer (C.P.W.D.) lim-
ited departmental competitive exami-

nation.
[English]
Share of Public Sector Undertakings
through Brokers
2615. SHRI DEVENDRA PRASAD
YADAV:
SHRIMATI DIPIKA H.
TOPIWALA:

Will the PRIME MINISTER be pleased
to state:

(a) the names of the public sectorunder-
takings whose shares were sold in 1991-92,

-the number of share sold and the total yield

fromthe disinvestment of the shares of each
such public sector undertaking;

(b) whether shares of the public sector
undertakings were sold through the brokers
at less price;

(c) d so, the reasons for selling the
shares through brokers and not through see

- bid; and

(d) the manner in which the Govemn-
ment propose to further disinvest the Public
Sector Undertakings?
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THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. THUNGON): (a) The names of PSUs
whose shares were scid in 1991-92 along
with the number of shares sold are given in
the Statement attached. The Government
had realised Rs. 3038 crores through sale of
PSU shares in 1991-92. Since the shares of
PSL old in bundles undertaking-
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wise realisation is not available.
(b) No, Sir.
(c) Does not arise.

(d) The first tranche of disinvestment
during 1992-93 (October, 1992) has been
done through open tender system. Similar
method is being followed for the second
tranche in December, 1992).
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Expert Panels set up by NDC

2616. SHRIMATI PRATIBHA DEVI

SINGH PATIL: Will the Minister of PLAN-

" NING AND PROGRAMME be pleased to
state:

(a) whether the National Development
Council had set up three expert panels on
austerity, employment and production;

(b) whether these three expert panels
have submitted their reports;

(c) if so, the details thereof; and

(d) the reaction of the Govemment
theraon? )

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRISUKHRAM): (a) Yes, Sir.

(b) Yes, Sir.

(c) and (d). Details will be made avail-
able after decisions are taken at the appro-
priate forum.

Value of Disinvestment of Shares

PROF. RITA VERMA:
PROF. PREM DHUMAL:

2617.

Will the PRIME MINISTER be pleased
to state:

{a) whether the total disinvestment of
shares of 31 public sectos undertakings in
1991-92fetched only Rs. 3038 crores, while
their actual worth was not less than Rs.
20,000 crores;

(b) if so, whether any enquiry has been
made in this regard; and
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(c) it so, the details of the enquiry?

THE MINISTRY OF STATE IN THE

. MINISTRY OF INDUSTRY (DEPARTMENT

OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. THUNGON): (a) Govemment realised
Rs. 3038 crores through disinvestment of
shares of 30 PSUs. The average realisa-
tions from the sale of shares were quite
higher than the reference price fixed within
the parameters of guidelines issued by the
then Controller of Capital Issues/Industrial

- Credit and Investment Corporation of India

recommendations.

(b) and (c). Do not arise in view of the
reply at (a) above.

Japanese Investment

2618. SHRI HARI KISHORE SINGH:
Will the PRIME MINISTER be pleased o0
state:

(a) whether Japanese investors are
hesitant in investing in India and are waiting
for ‘right atmosphere’ and ‘right partners’ foi
joint ventures;

(b) it so, the reaction of the Government
in this regard; and

(c) the steps proposed to be taken to
motivate the prospective Japanese inves-
tors?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMETN
OF INDUSTRIAL DEVELOPMENT) (SHRI
MATI KRISHNA SAHI): (a) to (c). Varsious
Relicy inttiatives detalied in the Statement on
Industrial Policy tabled in both Houses of
Parliament on 24th July, 1991 are aimed at
generally atiracting foreign investment. For-
eign investors from severaicountries inciud-
ing those from Japan have shown consider-
able interest for Investment in india. The
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interest generated is manifested by the in-
creased total direct foreiga investment in
India proposed by Japanese Companies in
the foreign collaboration approvals issued
after the announcement of the New Indus-
trial Policy which totals Rs. 468.44 crores in
1992 (upto October) as against Rs. 52.71
crores in 1991 and Rs. 5croresin 1990. This
shows continuedincreased interest of Japa-
nese investors for investing in India.

[Translation]
Linking of Villages with Roads

2819. SHRINITISH KUMAR:
DR. MAHADEEPAK SINGH.

SHAKYA:

Will the PRIME MINISTER be pleased
to state:

(2) whetheralarge number of villages in
the country which are not yet linked with
roads;

(b) if sc, the total number of villages for
which targei has been fixed in the Seventh
Five Year Plan Period and the number of
villages actully linked;

{c) whether the Government have also
fixed atargetin the Eighth Five Year Planin
regard to linking the villages with roads; and

(d) if so, the details thereof and the
funds allocated for this purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRIUTTAMBHAI H. PATEL): (a)
A number of villages have not yet been
linked with all weather roads.

(b) The target and the achievement
about linking of villages with all weather
roads under Minimum Needs Programme in

AGRAHAYANA 18, 1914 (SAKA)
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the population group of 1000 and above
during Seventh Five Year Plan Period is as
under:-

Target Achieverent

16280 17315

(c) and (d). The Eighth Five Year Plan
envisages linking of all villages with a popu-
lation of 1000 and above on the basis of 1981
census figures and also aims at special
efforts to accelerate village connectivity in
respect of backward regions and tribal ar-
eas. In the State Sector, an outlay of Rs.
10610 croreis providediorroads andbridges
which includes Rs. 3066.10 crores for rural

roads under Minimum Needs Programme.

[English}
Leave Encashment

2620. SHRIG. MADEGOWDA: Willthe
PRIME MINISTER be pleased to state:

(a) whether there is any proposal to
introduce leave encashment benefit to the
- Central Government employees;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES ANDPENSIONS (SHRIMAT!
MARGARET ALVA): (a)to (c). The Board of
Arbitration set up under the scheme of Joint
Consultative Machinery and Compulsory
Arbitration for Central Government Employ-
ees (JCM Scheme) has given tow Awards (i)
Encashment of Half Pay Leave on superan-
nuationand (i) Encashment of EamedLeave
while in service to the Central Government
Employees from 14.7.1982 and 1.4.1989

" respectively. The Awards are being proc-
essed in accordance with the prescribed
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pboeduro under the JCM.

[ Translation)
Production of Electrical Appllances

2621. SHRIMOHAMMAD ALIASHRAF
FATMI: Will the PRIME MINISTER be
pleased to state:

(a) whether several electrical appliances
are being manufactured without obtaining
' the I.S.1. Mark; and

(b) it so, the steps taken by the Govern-
ment to check such production?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRIMATI
KRISHNA SAHI): (a) and (b). Government of
India have issued the Household Electrical
Appliances (Quality Control) Order 1981
under which 40 electrical appliances haveto
conform to the relevant Indian Standards.
Govemment have also issued Electrical
Appliances (Quality Control) -Order 1988
underwhich it is mandatory forthe manufac-
turers of certain electrical appliances to obtain
certification from BIS. Underthe said Quality
Control Orders, powers have been dele-
gatedto various State Governments (includ-
ing union Territories) for taking appropriate
action to check production/sale of electrical
appliances not carrying BIS Certification
mark.

Tree Plantation Programme alongwith
1.G. Canal

2622. SHRI MANPHOOL SINGH: will
the PRIME MINISTER be pleased 1o state:

(a) whether intensive tree plantation
programme is in progress on the banks of
the Indira Gandhi Canal under the World
Fentilizer Programme;
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(b) if so, the details of ﬁrogms madein
this regards;

(c) whether the Government proposeto
introduce a new scheme to baost the tree
plantation programme at Indira Gandhi Canal
area; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI G. VENKAT SWAMY): (a) to
(d). Information is being collected and willbe

. laid on the Table of the House.

Grant-in-ald to Voluntary Organisations
for Wasteland Development

2623. SHRI RAMDEV RAM: Will the
PRIME MINISTER be pleased to state:

(a) the State-wise particulars of the
voluntary organisations to whom grant-in-
aid given by the National Wasteland Board
during each of the last three years for affor-
estation and wastland development
alongwith the aids given to each organisa-
tion; and

(b) the steps taken to ensure utilisation
of allocated funds?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTEMTN OF WASTELANDS DE-
VELOPMENT)(COL. RAM SINGH): (a) The

"voluntary organisations which were given

financial assistahce under Grants-in-aid
scheme of the National Wastelands Devel-
opment Board for afforestation and waste-
lands development during last three years
(1989-90 to 1991-92) are listed statewise in
the Statement and the grants sanctioned to
them are shown against each agency.
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(b) The utilisation of Central grant is
monitored through half yearly progress re-
-ports and Funds Util'sation Certificates,
prescribed for the purpose. Subsequent re-

lease of fund is made after receipt of evalu-
ation reports from identified agencies. Be-
sides a post implementation evaluation is
also carried out.
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Assistance for Eucalyptus Plantationin
Kerala

2624. SHRI V.S. VIJAYARAGHAVAN:
Will the PRIME MINISTER be pleased to
state:

(a) whether the Government of Kerala
have sought assistancg from the Union
Govemmentfordevelopment of Eucalyptus
plantations in the States;

(b) if so, the details thereof; and

{(c) the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF WASTELANDS DE-
VELOPMENT) (COL. RAM SINGH): (a) No,
Sir.

{b) and (c). Does not arise.
[Translation)
Subsidy Underl.R.D.P.

2625. SHRIRAJESHKUMAR:
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SHRIMATI SHEELA GRU-
TAM:

SHRIMATI
CHIKHLIA:

BHAVNA

Willthe PRIME MINISTER be pleased
to state the number of beneficiaries residing
in tribal and drought prone areas of the
country who have 50 percent subsidy under
Integrated Rural Development Programme
andthetotal subsidy providedto themduring
1991-92 State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTTAMBHAI H. PATEL):
Under integrated Rural Development Pro-
gramme (IRDP) the assistance as Govern-
ment subsidy is being providedto rural poor
families including tribal families for self-
employment activities. Ministry of Rural
Development does not monitor information
regarding number of beneficiaries residing
in tribal and drought prone areas of the
country. However, information on subsidy
provided to tribal neneficiaries under Inte-
grated Rural Development Programme
(IRDP) during 1991-92 is given the State-
ment attached.
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Research Centres

2626. SHRI ARVIND TULSHIRAM
KAMBLE: Will the PRIME MINISTER be
pleased to state:

(a) whether new research centres in
Science, Technology, Food and Agriculture
are proposed to be set up during the Eighth
Five Year Plan; and

(b) if so, their particulars, Statewise?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRCNICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN
KUMARAMANGALAM): (a) and (b). Infor-
mation is being collected and will be laid on
the Table of the House.

Drug Manufacturing Units

2627.DR. ASIMBALA: Willthe PRIME
MINISTER be pleased to state:

(a) total number of registered drug
manufacturing companies in the country;
and

(b) the number out of them which are
foreign companies or ‘oint venture with In-
dian Companies operating in Indian market?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTAMOHAN): (a) Thetotal
number of licensed manufactures of allo-
pathic medicines (under Drugs and Cosmet-
ics Act) is 8320 as per the information re-
ceived form 26 State Drug Control authori-

-:g for the year 1991-92. In addition there
e 7766 loan licences also.

DECEMBER 9, 1992
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(b) There are about 40 companies with
direct foreign equity operating in India.

Discontinuation of Reservations

2628. SHRIMATIGIRIJADEVI: Wilithe
PRIME MINISTER be pleased to state:

(a) whetherthe Government propose to
discontinue the reservations in the small
scale industries;

(b) if so, the details thereof; and

(c) the likely implications of such a
decision on the economic viability of the
small scale industries?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
AGRICULTURE AND RURAL INDUS-
TRIES) (PORF. P.J. KURIEN): (a) to (c).
There is no proposal with the Government
for discontinuance of the reservations for
smallscaleindustrial sector. In the Industrial
Policy announced on 24th July, 1991 it has
been statedthatthe reservation policy would
continue.

[Translation]

Implementation of DWCRA

SHRI KHELAN RAM
JANGDE:

SHRI SRIKANTA JENA:

2629.

Will the PRIME MINISTER be pleased
to state:

(a) the number of districts in Madhya
Pradesh and Orissawhere DWCRA schemes
have been started;

(b) the work undertaken in these dis-
tricts during last year; and
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(c) the names of the districts in Madhya
Pradesh and Orissa where Government
Propose to start these schemes?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRIUTTAMBHAI H. PATEL): (a)
DWCRA has been started in 27 districts in
Madhya Pradesh and in 8 district in Orissa.

(b) 1167 groups have been formed in
Madhya Pradesh for income generating
activities on self sustaining basis during 1991-
92. These growes have a memberships of
15507 women. Rs. 84.54 lakh were utilised
during the year 1991-92 under DWCRA in
Madhya Pradesh. 350 groups have been
formed in Orissa for income generating ac-
tivities on self sustaining basis during 1991-
92. These groups have a memberships of
5460 women. Rs. 43.71 lakh were utilised

* during the year 1991-92 under DWCRA in
Orissa.

(c) The Government of India has sanc-
tioned schemes under DWCRA forJabalpur,
Mandla, Chatarpur and Balaghat districts in
Madhya Pradesh and for Phulbaniin Orissa
during the year 1992-93.

[English]

Indian Employees in newly Independent
States of former U.S.S.R

2630. SHIR R. DHANUSKODI
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ATHITHAN: Will the PRIME MINISTER be
pleased to state:

(a) the number of employees who were
working in Indian Embassies in the USSR
before the disintegration of that country;

(b) the number of employees who are
working in Indian Embassies in the newly
independent States afterth disintegration of
the USSR;

(c) the number of employees belongsto
Civil, Defence and Police Services, who are
working in Indian Embassiesinthese States;
and

(d) the places where the new Embas-
sies are proposed to be located after the
disintegration of the USSR?

THE MINISTER OF STATE IN THE

-MINISTRY OF EXTERNAL AFFAIRS (SHRI

EDUARDO FALEIRO): (a) The totat India-
based staff strength of the Indian Embassy,
including the Personnel of Public Sector
Undertakings working as part of the Mission
was 133 as on January 1, 1992.

(b) The India based staff strength of the
Indian Embassies in the newly Independent
States subsequently is as follows as on
(December 1, 1992):-

Embassy of India, Moscow
Embassy of India, Minsk
Embassy of India, Kiev

. Embassy of India, Aima Ata

Embassy of India, Tashkent

96

05

09

06

12




307  Written Answers

(c) Personnel in the Embassies in the
states of the former USSR are drawn from
the Ministry of Esternal Affairs and other
Ministries/Depantments according to func-
tional needs.

(d) Inadditiontothe Embassies already
opened, it is propossd to open an Embassy
in Dushanbe (Tadjikistan ) shortly.

Growth Centres in Rajasthan

2631. SHRIBHERU LAL MEENA: Will
the PRIME MINISTER be pleased to state:

(a) the details of the Growth Centres set
up in Rajasthan so far;
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(b)the allocation made forthese growtt
centres; and

(c) the progress made sofarin develop-
ing Industries in and around those growth
centres?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a) and (b). Undet
the Growth Centre Scheme, 1988, Rajast-
han has been allotted five growth centres.
Their names and the amount of Central
assistance released are given below:-

Amount of Central

SI. No. Name of growth Name of
centre district assistance released
(Rupees in lakh)

1. Abu Road Sirohi 200.00
2. Bhilwara Bhilwara 50.00
3. Bikaner Bikaner 200.00
4. Jhalawar Jhalawar 50.00
5. Dholpur Dholpur nil

(c) The growth centres are proposed to
be developed during the Eighth Five Year
Plan period.

« [Translation)
Decline in Foreign Capital Investment
SHRI DEVI BUX SINGH:

DR. RAMESH CHAND
TOMAR:

2632,

Will the PRIME MINISTER be pleased
to state: .

(a) whether the foreign capital invest-
ment in India has declined after securities
scam during the last few months;

(b) it so, the details thereof and the
steps taken to contain this fall; and

(c)if not, the total foreign capital invest-
ment in the country after security scam so
far? ’

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
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MATI KRISHNA SAHI): (a) No, Sir. Total
foreign investment envisaged in foreign col-
laboration approvals accorded during the
period from May, 1992 to October, 1992
totals Rs. 2262.44 crores as against Rs.
1417.19 crores during the period from Au-
gust, 1991 to April, 1992.

{b) and (c). Do not arise.
[English]

Employees of Cultural Department of
Russian Embassy

SHRIVUOY KUMAR YADAV:
SHRI VISHWANATH SHAS-
TRI:

2633.

Willthe PRIME MINISTER be pleased
to state:

(a) whether the Government have re-
ceived any reply from the Embassy of the
Russian Federation regarding grievances of
the employees ofthe Cultural Department of
the Embassy such as ron-payment of dues
to the retrenched employees and compen-
sation, etc.; and

(b) if so, the details thereof and the
steps taken by the Government in the mat-
ter?

THE MINISTER OF STATE IN THE
' MINISTRY OF EXTERNAL AFFAIRS (SHRI
R.L. BHATIA): (a) Yes, Sir.

(b) The Russian Embassy hasinformed
the Ministry that their Cultural Department
settles all dues both of the retrenched Indian
staff and those who quit their jobs without
giving any reason for doing so. They have
further stated that payments are made strictly
on the basis of the Labour Contracts signed
and fully agreed to between the Embassy
and the employees.
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In view of the Embassy’s response, itis
felt that this matter need not be pursued
further.

Nuclear Programme and the Private
Sector

SHRIM.V. V.S. MURTHY:

SHRIMATI GIRIJA DEVI:

SHRIHARIKISHORE SINGH:

SHRI TARA CHAND KHAN-
DELWAL:

SHRI J. CHOKKA RAO:

2634.

Will the PRIME MINISTER be pleased

to state:

(a)whetherIndia’s nuclear programmes
and atomic projects have been slowed down
for reasons of the funds crunch;

(b) if so, the details thereof;

(c) whether the Government have in-
vited private sectorinthe nuclear and atomic
field;

(d) if so, the response of the private
parties in the matter; and

(e) if not, the action taken to overcome
the situation be stated?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY

-(DEPARTMENT OF ELECTRONICS AND

DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN
KUMARAMANGALAM): (a) and (b). On
account of Budgetary Allocations andinade-
quate response from the market for borrow-
ings, the implementation of Power Projects
by the Nuclear Power Corporation has been
adversely affected.
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(c) No, Sir.
(d) Does not arise.

-(e) For successful implementation of

. Atomic Power Projects additional resources

have to be mobilised. One ofthe possibilities

is implementation of new projects with.par-

ticipation of beneficiary State Governments
and leading Public Sector Enterprises.

Use of Silver In Fabrication of Solar
Cells
2635. SHRI RAM SINGH KASH-
WAN:
SHRILAXMINARAYANPAN-
DEYA:

Will the PRIME MINISTER be pleased
to state:

(a) whether any research has been
conducted to reduce the use of silver in the.
tabrication of solar cells;

(b)if so, the results of the research; and

(c) the quantum of silver likely to be
saved by using the new technology?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRI SUKH RAM): (a) to (c).
Yes, Sir: Silver is used in the fabrication of
solar cells in the form of pastes which are
applied onthe frontand back surfaces of the
cells. Research has been conducted at
Central Electronics Lid., National Physical
Laboratory and Bharat Heavy Electricals
Ltd., to reduce the consumption of silver
pastes. Theresults sofarindicate the possi-
bility of a saving of 30 to 40 per cent in the
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use of these pastes. This implies a potential
saving of 250-325 kilograms of silver pastes,
equivalent to about 175-225 kilograms. of
silver, in the production of one Megawatt of
solarcells.

Grant of Extension of Retiring Officers

2636. SHRI CHIRANJI LAL SHARMA:

"Will the PRIME MINISTER be pleased to

state:

(a) the authorities competent to give
extension to a Secretary, joint Secretary or
Deputy Secretary in any Ministry of the
Government of India;

(b) the name of the Secretaries, Joint
Secretaries and Deputy Secretaries in Delhi
who have been given extension, andforhow
long, on their retirement after superannua-
tion from January 1991 till date; and

(c) the criteria for giving extension to
them and the reasons therefor?

THE MINSTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRIMATI
MARGARET ALVA): (a) As per the existing
instructions, extension in services of a

" Secretary, Joint Secreatary or Deputy Sec-

retary is subject to the approval of the ACC.
However, formal orders in this regard are
issued by the administrative Ministry/De-
partment concerned.

(b) There is only one officer who has
been given extension in service after super-
annuation during this period namely Shri
S.K. Misra, IAS (Hy:56).

(c) Extention in service is normally not
granted except in very rare and exceptional
circumstances purely in public interest.
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[Translation}

Amendment to Urban small Enterprises
Scheme

2637. SHRI LAKSHM! NARAIN MANI
TRIPATHI: Will the PRIME MINISTER be
pleased to state:

(a) whether the Union Government
propose to amend the Urban small Enter-
prises Scheme for its successful implemen-
tation;

(b) whether some proposals foramend-
ment from the State Governments particu-
larly from the Uttar Pradesh Government
have been received;

(c) if so, the details thereof;

(d)whetherthe Government have taken
any decision on these proposals and if so,
the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
AGRICULTURE AND RURAL INDUS-
TRIES) (PROF. P.J. KURIEN): (a) No spe-
cial scheme for Urban Small Enterprises is
being operated by Ministry of Industry.

' (b) to (e). Does not arise.
[English)

Electronic Voting Machines

2638. SHRI ATAL  BIHARI
VAJPAYEE:
SHRI SHANKERSINH
VAGHELA:

Will the PRIME MINISTER be pleased
to state:
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(a) whetherthe Governmentpropose to
use electronic voting machines in the elec-
tions to some of the State Legislative As-

-semblies likely to be held later this year or

early next year;

(b) if so, the States in which electronic
voting machines are proposed to be used;

(c) if not, the reasons therefor; and

(d) when the Supreme Court stopped
the use of 'such machines and when the
Representation of People Actwas amended
forthe purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS (SHRI H.R. BHARDWAJ):
(a) to (c). The matter is under consideration
of the Government.

(d) The Supreme Court on 5.3.1984 in
the case of Shri A.C. Jose Vs. Sivan Pillai
and Others held the use of Electronic Voting

-Machines in Parur Assembly Constituency

in May, 1982 without jurisdiction. The Repre-
sentationthe People Act, 1951 was amended
w.e.f. 15.3.1989 to empower the Election
Commission to use the Electronic Voting
Machines in elections.

[Translation)
Multi-National Companiles Iinindia

2639. SHRI SURESHANAND SWAMI:
Will the PRIME MINISTER be pleased to
state the details of the multi-nationalcompa-
nies functioning in India during the year
1991-92 and till date, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY DEPARTMENT
OF INDUSTRIAL DEVELOPMENT (SHRI-
MATI KRISHNA SAHI): There are no ac-
cepted definitions of muttinational compa-
nies. However, as per information available
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with the Reserve Bark of India, a list of
companies having rore than 40% non-resi-
dent interest (FERA companies) as on
30.6.1991 s enclosed.

STATEMENT

List of Companies with more than 40%
non-resident interest as on 30th June,

1991
Sl. No. Name of the indian
Company

1.  Angus Co. Ltd., Calcutta
2.  Apollo Chain Zips Pvt. Ltd.
3. Arkinvestment Ltd., Madras
4.  Assam Co. (India) Ltd., Calcutta.
5. Assam Frontiar Tea Co. Ltd.,

Calcutta.

6.  Alicindustries Lid., Atul.

7 Audco Incia Lid., Bombay.

8. .BASF (India) Ltd., Bombay.

9. Bayerindia Ltd., Bombay.
10.  BengalLinn (Industrial F urnace)

Ltd., Calcutta.

11.  Brakes India Ltd., Madras.
12.  Euckau Wolf India Ltd., Pune.
13.  Chloride India Ltd., Calcutta.
14. Cemendia Co. Ltd., Eombay.
15.  Coromandel!Fertilizers Ltd.,

Secunderabad.
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Sl. No. Name of the Indian
Company

16.  Craigmore Plantations India Ltd.

17.  Darjeeling Platations Inds. Ltd.,
Calcutta.

18. Doom Dooma India Ltd., Cal-
cutta.

19.  Drayton Greaves Ltd., Bombay.

20. E. Hill & Co. Pvt. Ltd., Mirzapur.

21.  Empire Plantaiton (India) Ltd.,
Madras.

22.  English Electic Co. of India Ltd.,
Madras.

23. Ennore Foundries Ltd., Madras.

24.  Eternit Everest Ltd., New Delfi.

25.  Cookson India Ltd., Calcutta. -

26. Flakt India Ltd., Calcutta.

27.  Flender Macneill Gers Ltd.,
Calcutta.

28.  Frick India Ltd., Faridabad.

29.  Gannon Northan Metia &
Diamond Dies Ltd., Bombay.

30. Jhalani Tools (India) Pvt. Ltd.,
New Delhi.

31.  Genral Electric Co. of india Ltd.,
Calcutta.

32. George Williamson Assam Ltd.,

Calcutta.
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Sl. No. Name of the Indian Sl. No. Name of the indian
Company ' Company
33. Goordricks Group Ltd., Calcutta. 51.  Mohindra Sintered Products Ltd.,
Pune.
34. Good Year India Ltd., New Delhi. ’
52.  Malcha Proporation Ltd., Cal-
35. Greaves Foseco Ltd., Bombay. cutta.
36. Groz Beckert Deboo Ltd., 53.  Metalics India Ltd., Calcutta.
Chandigarh.
54.  Moran Tea Co. {l) Lid., Calcutta.
37. Guest Keen Williams Ltd.,
Howrach. 55.  Motor Industries Co. Ltd.,
" Bangalore.
38. Hein Dehman (I) Ltd., Calcutta.
56. NCEF-ASG Engineering Co.
39.  Hindustan Dorr Oliver Ltd., Ltd., Bangalore.
Bombay. '
57.  Norindia Lid., Bombay.
40.  Hindustan Fcrrado Ltd., Bombay. ’
58.  Nowrosjee Wadia & Sons Pvi.
41.  Hindustan Gum & Chemicals Ltd., Bombay.
Ltd., Bhiwani.
59.  O/E/N India Ltd., Cochin.
42.  Hindustan Lever Lid., Bombay. C
60.  Otis Elovator Co. (1) Ltd.,
43.  IClIndia Ltd. Bombay.
44.  Ingersoll Rand (l) Ltd., Bombay. 61.  Pashtaney Tejapaty Co. (I) Pvt.
i Ltd., Amrtisar.
45.  Johnson & Johnson Lid.,
Bombay. 62.  Plasser India Pvt. Ltd., New
Delhi./
46.  Jokai (India) Ltd., Calcutta.
63.  Porrits & Sponcer (Asia) Ltd.,
47.  Kirloskar Gummins Ltd., Pune. New Delhi.
48.  L.M. Van Moppes Diamond tools 64.  Roche Products Ltd., Bombay.
India Ltd., Coonoor.
, 65. B.K. F. Bellbearings India Ltd.
49 Lakshmanan Isola Ltd., Banga- )
lore. 66.  Sendoz (India) Ltd., Bombay.
50. Ingas T.V.S. Ltd., Madras. 67.  Sandvik Asia Ltd., Pune.
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SI. No. Name of the Indian
Company

69.

70.

7.

72.

73.

74.

75.

76.

77.

78.

79.

80.

81.

82.

83.

Sansar machines Lid., New
Delhi.

Saurashtra Cement & Chemicals
Inds. Ltd., Ranavev.

Schrador Scovills Duncan Lid.,
Bombay.

Siemens India Ltd., Bombay.

Single (India) Tea Co. Ltd.,
Calcutta.

Spiraz marshall Ltd., Pune.

Stevart Holl (India) Ltd., Calcutta.

Stono Ind‘a Ltd., Calcutta.
Tea Estates India Ltd., Coonoor.

Toyo Engineering India Ltd.,
New Delhi.

Tractor 'Eﬁéiﬁéers Ltd., éombay.
Tribeni Tissues Ltd., Calcutta.
Udhe India Ltd., Bombay.

Union Carbide India Ltd.,
Calcutta.

Warren Tea Co. Ltd., Calcutta.

Widia India Ltd., Bangalore.

Opening of FPS in States

2640. SHRIB.L. SHARMA PREM:
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SHRI PANDURANG PUN-
DLIK FUNDKAR:

SHRI PHOOL CHAND
VERMA:

SHRIK.H. MUNIYAPPA:

SHRIA. VENKATESH NAIK:

KUMARI PUSHPA DEVI
SINGH:

Willthe PRIME MINISTER be pleased
to state:

(a) whether there have been demands
to the Union Government from the various
States for opening more Fair Price Shops
and if so, the details thereof;

(b) whetherthe Union Government have
issued any guideline to the States;

(c) if so, the number of additional Fair
Price Shops to be opened in each State
during the year 1992-93; and

(d) the number of people in each State
10 be benefited therefrom?

THE MINISTER OF STATE IN THE
MINISTERY OF CIVIL SUPPLIES CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRIKAMALUDDIN AHMED) (a)
to (d). State Governments/U.T. Administra-
tions are responsible for operational'aspec(s
of the Public Distribution System (PDS) in-
cluding the opening of Fair Price Shops
(FPS). The Central Government has only
advisedthe State Governments/UT Admini-
strations o pay special attentionto unserved
and underserved areas in the matter of
opening new FPSs. Under the Revamped
PDS scheme, States/UTs had. proposed
targets for opening additional FPSs in the
Blocks identifiedforimplementing the RPOS.
Astatement showing thetargets and achieve-
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ments reported by various States until 30th

November, 1992 is attached in the State-

ment. The Central Government has advised
States/UTs that on an average each FPS

may cover a population of 2000. However,
population covered by FPSs wouldvary from
State to State and even within a State de-
pending upon a number of localized factors.
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[English)

Indian Community in South Africa

. 2641. SHRI C. SREENIVAASAN: Will
the PRIME MINISTER be pleased to state:

(a) whether Indian Community in South
Africa is gripped in the fear due to violence
indulged in by the Zulu against them;

(b) if so, the details thereof; and

(c) the steps proposed to be taken by
the Government to safeguard the Indian
Community in South Africa?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARO FALEIRO): (a)to (c). We have not
received any specific reports relating to vio-
lence by the Zulus directed against the In-
dian community in. South Africa. The prob-
lem of violence in South Africa is nationwide
and is not contined to any specific commu-
nity.

India has deplored continuing violence
in South Africa and has supported interna-
tional efforts towards restoring peace and
normalicy. India shall continue to exert diplo-
matic pressures in various international fora
in this direction.

Trade Relations with Iran
SHRI K. PRADHAN!:

SHRI SUBASH CHANDRA
NAVAK; '

2642,

Wil the PRWMF MINISTER be pleased
lo state:

(a;wnmtnmllwuwpolor
stoonlngnphdo-mm. )

(b) ¥ so, the areas in which hdo-lm\
tradehadbunemhhplﬂ
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(c) the areas in which Indo-lran trade
proposed to be established; and

(d) the details thereof?

THE DEPUTY MINISTER IN THE

MINISTRY OF COMMERCE (SHR1 SAL-

MAN KHURSHEED): (a) Yes, Sir.

(b)The majoritems of exportfrom India
to Iran in the past have been tea, engineer-
ing goods, textiles/jute products, oil meals,
basic/residual chemicals, etc. The major
items of import from Iran have been crude
oil, minerals and metals, fruits and nuts,
inorganic chemicals, etc.

(c) and (d). During the 6th Session of
the Joint Commission between India and

“Iran held in New Delhi during November 10-

11, 1992 both sides identified specific areas
torgreatertrade collaboration which include
minerals and metals, engineering and light
industrial products, agricultural commodi-
ties, projects and shipping. The two sides
alscragreed to exchange lists of exportable
ttems.

Rural Development Projects in Gu]-ra_t

2643. SHRI HARIN PATHAK: Will the
PRIME MINISTER be pleased to state:

(a) the details of Rural Development
Projects being implemented in Gujarat; )

(b) the allocation made for each of the

project during each of the last three years
and in the current year; and

(c) the steps taken/proposed 1o bo

.takemorthecompleﬁonout lese projects

in tlma?

THE MINISTER OF STATE IN THE
MINISTRY OF RURL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
nem) {(SHRI UTTAMBHAI H.PATEL): (a)
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The major rural development programmes/
projects being implemented in Gujarat are (i)
Integrated Rural Development Programme
(IRDP), (ii) Jawahar Rozgar Yojana (JRY)
and (i) Accelerated Rural Water Supply
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Programme (ARWSP).

(b) The allocation made for above rural
development programmes/projects in
Gujarat during the last three years and the
current year are as under:-

Sl. No. Programme/Project

Allocation (Rs. in lakhs)

1989-90 1990-91 1991-92 1992-93
1. IRDP 2266.00 2288.00 2132.00 2010.00
2. JRY 8753.00. ‘ 7416.84 8188.77 7891 .65
3. ARWSP 1464.00 1464.00 1633.00 1633.00

(c) Both Central and State Governments
make periodical review of the progress of
implementation of various rural development
programmes and corrective measures are
taken for timely achievement of targets set.

Funds to Hill Districts

2644, SHRIMANABENDRA SHAH: Will
the Minister of PLANNING AND PRO-
GRAMME IMPLEMENTATIDN be pleased
to state:

(a)the amount allocatedtorthe eight hill
district of Uttar Pradesh in the Eighth Five
Year Plan, District-wise; and

(b) the norms laid down for allocation of
funds to these hill Districts?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL  ENERGY
SOURCES (SHRI SUKH RAM): (a) An allo-
cation of Rs. 2,105 crores has been made for
the eight hill districts of Uttar Pradesh in the
Eighth Five Year Plan (1992-97). District-
wise funds are allocated on year-io-year

basis by the State Government and not for
Eighth Five Year Plan as a whole.

(b) Each hill district is allocated funds

- based on entitlement norms/indicators of

development under which weightage is given
to population, area, backwardness in electri-
fication of villages, education, irrigation,
roads, etc.

Voluntary Retire ment in IDPL
2645. SHRI MOHAN SINGH (DEO-
RIA):
SHRI SRIKANTAJENA:

DR. D. VENKATESWARA
RAO:

Willthe PRIME MINISTER be pleased
to state:

(a) whether a large number of IDPL
employees have been relieved under volun-
tary retirement scheme; and

(b) if so, the details thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTAMOHAN): (a) A Volun
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tary Retirement Scheme, based onthe guide-
lines issued by the Department of Public
Enterprises (BPE) in October, 1988, has
been introduced in Indian Drugs & Pharma-
ceuticals Ltd. in 1991. The company has

excess manpower andit is one ofthe causes

of the sickness of the company.

(b) As on 30th November, 1992, 935
employees including officers, supervisors
and workers have taken voluntary retire-
ment in accordance with the said Scheme of

. IDPL. ’

Fact, Kerala
2646. SHRIMATISUSEELA GOPALAN:
Will the PRIME MINISTER be pleased to

state:

(a) whether the Fertilizers and Chemi-

cals, Travancore Limited, Kerala have shut

down their ammonia plant, oil gasification
plant and oxygen plants;

(b) if so, the reasons therefor;

(c) the impact of the same on employ-
ees; and

(d) the measures taken to remedy the
maladies?

THE MINISTER OF STATE IN THE
'MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHANY): (a) and (b).
Fertilizers & Chemicals Travancore Limited
(FACT), Kerata have suspended production
of ammonia from their Oil gasification Plant
of 140 tonnes per day ammonia capacity, at
Udyogamandalfrom 10.10.1992, which uses
the route of partial oxidation of Naphtha
involving a separate fannage oxygen plant,
as e operalion has became uneconomic
because of high energy cost and avallabllity
of imported ammonia at cheaper price.

(c) and (d). The employees ofthe closed
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oilgasification unit are being re-deployed on
other jobs in the Udyogamandal Division of

FACT.

Inclusion of Area Under D.P.A.P.

2647. SHRI DIGVIJAYA SINGH: Will
the PRIME MINISTER be pleased to state:

(a) whetherthe Governmentpropose to

‘include few blocks of Rajgarh distt. of Madhya

Pradesh under the Drought Prone Area
Programme; and

(b) if so, the details thereof?

THE MINISTER OF ‘STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT). (SHR1 G. VENKAT SWAMY): (a)
and (). The matter relating to inclusion and
exclusion of areas under Drought Prone
Areas Programme (DPAP) willbe examined
by a separate Committee.

. [Translatioh]

Non-Conventional Energy Sources in
Rajasthan

2648. PROF. RASA SINGH RAWAT:
Will the PRIME MINISTER be pleased to
state:

(a) the amount earmarked to harness
non-conventionalenergy sources during the
Eighth Five Year Plan andthetarget fixed for
the generation of power thersfram;

(b)the amount earmarkedfor eachnon-
conventional energy source available in
Rajasthan during the last three years, year-
wise;

(c)the actualamount spent inthis State -
to hamess non-conventional energy sources
during the last three years, year-wise and
item-wise; and '
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(d) the results achieved in that State,
item-wise? '

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHR! SUKH RAM): (a) During
the 8th Five Year Plan Rs. 5168.40 lakh in
the State Sector have been earmarked for
the State of Rajasthan for development and
popularisation of various types of non-con-
ventional energy systems & devices. In
addition, financial assistance from the Cen-
tral Sector is being provided to the State of
Rajasthan as per financial norms of various
programmes of non-conventional energy

sources on year to year basis. The State -

Govemment of Rajasthan (REDA) has pro-
posed to take up installation of 500 KW of
solar power packs, one no. of solar thermal
power plant, 1100 KW of wind aero genera-
tor, 50 nos. of solar photovoltaiic pumps, 25
Nos. of biomass gasitiers, 50 KW Micro
Hydel plants etc. during the 8th Five Year
Plan.

(b) The amount earmarked for non-
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conventional energy sources by State Gov-
ernment during the last three years is given
below:-

Year Amount

1989-90 100.00 lakh
1990-91 160.00 lakh
1991-92 1 60.00} lakh

In addition, Ministry of Non-Conventional
Energy Sources has released Rs. 183.64
lakh, Rs. 149.03 lakh, and Rs. 193.93 lakh
for the year 1989-90, 1990-91 and 1991-92

- respectively for popularisation of various

types of non-conventional energy systems &
devices in the State of Rajasthan.

(c) Details of amount spent by the State
Government under State Plan, during the
last three years on various programmes of
non-conventional energy sources for the
State of Rajasthan is given at Statement-|.

(d) Status of installation of non-conven-
tional energy sources in the State of Rajast-
han is given at Statement-Il.
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[English]

Selling of Union Carbide, Bhopal

2650. SHRIRABIRAY: Willthe PRIME
MINISTER be pleased to state:

(a) whether the Union Carbide plan to
sell of its Bhopal unit in Madhya Pradesh;
« and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) and (b).
The Union Carbid Limited (UCIL) has in-
formed that they have no plans at present to
sell off its Bhopal Unit in Madhya Pradesh.

CBI Report on Leakage of Question
Paper’

2651. SHRIANAND RATNAMAURYA:
Mill the PRIME MINISTER be pleased to
state:

(a) whetherthe CBl has since submitted
its report regarding the leakage of Civil Serv-
ices Examination (Preliminary, 1992);

(b)if so, the details of the findings thereof;
and

(c) the action taken or proposed to be
taken thereon?

.. THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRIMATI
MARGARET ALVA): (a) Yes, Sir.

(0) As per the investigation carried out
by the CBL, no incident of leakage of ques-
tion papers of Civil Seryices (Preliminary)
Examination held in June 1992 has come to
notice. However, the CBI hive found S/Shri
K.M. Pandey, Contralier ol Examinations,

DECEMBER 9, 1992

Written Answers 344

UP PSC and T.P. Bhatnagar Upper Division
Asstt, UP PSC guilty of otfences punishable
under-Section 5 (1) (c) and (d) r/'w Section 9
of the Official Secrets Act, 1923 for photo
copying question booklets after the com-
mencement of the examination.

(c) The CBI's findings recommending
prosecution of S/ShriK.M. Pandey and T.P.
Bhatnagar under Official Secret Act 1923
has been forwarded to the Gowt. Uttar
Pradesh for taking necessary action.

[Translation]
Funds for Hand-Pumps in Bihar

2652. SHR!I RAM TAHAL CH-
OUDHARY: Willthe PRIME MINISTER be
pleased to state:

(a) whether the Government of Bihar
have requested to provide funds to install
hand-pumps in rural and drought affected
areas;

(b) if so, the details thereof; and

(c)the number of hand-pumps installed
so far in the State?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MEN) (SHRI UTTAMBHAI H. PATEL): (a)
and (b). No, Sir. However, the Inter-Ministe-
rial Group based onthe report of the Central
teamwhich visited Bihar has recommended
Rs. 10.50 crores to be allowed within ARWSP
allocation for rejuvenation and rehabilitation
of handpumps in the rural and drought af-
fected areas.

. (c) Thisinformation is not monitored at
the Central Government level. However, as
erthe Memorandumsubmitted by the state
vernment, there were 6.06 lakh tube-
wells/handpumps as on 1.4.1992.
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Industrial Development Centre in
Munghyr, Bihar

2653. SHRIBRAHMANAND MANDAL :
Will the PRIME MINISTER be pleased to
state:

(a)whetherthe BiharGovernment have
submitted any proposal for establishing an
Industrial Development Centre in Munghyr;
and

(b) if so, the time by which the said
proposal is likely to be cleared?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a) Yes, Sir.

(b) The matter is under consideration
alongwith other proposals received formthe
, state government.

[English]
Export Processing Zone

2654. SHRI RAMAKRISHNA KON-
ATHALA: Will the PRIME MINISTER be
pleased to state:

(a)the steps taken by the Government
for speedy implementation/commissioning
of Export Processing Zone-Visakhapatnam;
and ’

(b)the position at present of the E.P.Z.
alongwiththe amount sanctioned and spent?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) Some of the steps
taken by the Government for commissioning
of the Visakhapatram Export Processing

' Zone include acquisition of 360.51 acres of
land, appointment of M/s Andhra Pradesh
Industrial infrastructure Corporation (APIIC)
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as the nodal agency for development of the
infrastructure inside the zone, setting up of
a policy making Authority and a Board of

Approvals for considering applications and

appointment of a Development Commis-
sioner for the Zone.

. (b) Infrastructure development is in
progress of the Ist Phase of the Zone com-
prisingan area of 163 acres. Construction of
boundary wall has been completed while
work on internal roads, drainage and street
lighting is at an advanced stage of comple-
tion. Work on internal Water and Power
distribution is also in progress an amount of
about Rs. 462 lakhs has been released and
spent towards the cost of land and its
development.

Imposing of Limit to Armaments
Exports

2655. SHR! SUDHIR GIRI: Will the
PRIME MINISTER be pleased to state:

(a) whether the Government have
approached/propose to approach the per-
manent members of the Security Council to
take lead in imposing limit to armaments
exports by them;

(b) if so, the response of these coun-
tries; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) to (c). No, Sir.

Atits 47th Session, the United Nations
adopteda resolutioncalling forthe setting up
of UN Register for Conventional Arms,
wherein member States are invited to pro-
vide annual information of their arms trans-
fers in certain categories on a valuntary
basis, beginning from calendar year 1992.
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Use oi Computers

2656. DR. VISWANATHAM KANITHI:
Will the Minister of PLANNING AND PRO-
GRAMME IMPLEMENTATION be pleased
to state:

(a) whether the usage of computers in
the departments of the Governments and
Public Undertakings is increasing;

(b) whether there are any obstacles to
popularies in the key sectors; and

{c) the extent to which the stored ma-
terial is being used and re-used?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRISUKH RAM):(a) Yes, Sir.

(b) No, Sir.

(c) The stored data on the computer
are used and re-used by the respective user
Departments of Government and Republic
Sector Undertakings forvarious applications
like Management Information Systems,
Administrative data processing, Planning,
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Project monitoring etc.
[Translation]
Creation of Employment In Gujarat

2657. SHRIKASHIRAMRANA: Wilithe
PRIME MINISTER be pleased to state:

(a) the names of the schemes being
implemented to create employment in
Guijarat;

(b) the amount allotted to Gujarat for
this purpose during the last three years; and

(c)the target fixed and achieved under
these schemes during the pastthree years?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRIUTTAMBHAI H. PATEL): (a)
The major schemes being implemented in
Gujarat to create employment are (i) inte-
grated Rural Development Programme
(IRDP) and (ii) Jawahar Rozgar Yojana
(JRY).

(b) and (c). The amount of allocation
and physical performance in Gujarat forthe
above schemes during the last three years
are as under:-
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Financial Assistance to Bihar

2658. SHRI RAM LAKHAN SINGH
YADAV:

MOHAMMAD ALl ASHRAF
FATMI:

Will the PRIME MINISTER be pleased
to state: ’

(a) the amount of financial assistance
provided to Bihar during 1991-92 by the
Union Gavernmentto purchase mobile vans
under Public Distribution System, for the
benetit of remote areas;

(b) the number of vehicles purchased
in Bihar with the Central assistance during
1991-92; and

(c) the amount sought by the Govern-
ment of Bihar to purchase the vehicles dur-
ing the year 1992-93?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRIKAMALUDDIN AHMED): (a)
and (b). No financial assistance was pro-
vided to the Government of Bihar for pur-
chase of mobile vans for the Public Distribu-
tion System (PDS) during he year 1991-92.
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(c) No proposal has been received so
far from the Government of Bihar for pur-
chase of vehicles under this scheme during
the year 1991-92,

[English}
" Monitoring of Projects

2659. SHRI HARISINH CHAVDA: Will
the Minister of PLANNING AND PRO-
GRAMME IMPLEMENTATION be pleased
to state the details of projects which have
beenmonitored by the Union Governmentin
Guijarat State?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY

. SOURCES (SHRI SUKH RAM): As on 1st

july '92, there were 14 projects costing Rs.
20 crores and above which are monitored by
the Department of Programme Implementa-
tion. In addition there are five projects in the
nature of covering more than one State.
These five projects include Gujarat as one of
the beneficiary State. The details of alithe 19
projects may be seen in the Statement at-
tached.
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Licences for Private entrepreneu-s for
Industry

2660. SHR! ARJUN CHARAN SETHI:
Will the PRIME MINISTER be pleased to
state:

(a) whetherthe Government propose
to give top priority in granting licences to the
private entrepreneurs for the settng up in-
dustries in such areas where raw materials
and other infrastructural facilities are avail-
able; and

(b) if so, the details thergof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY DEPARTMENT
OF INDUSTRY AND INDUSTRIAL DEVEL-
OPMENT (SHRIMATI KRISHNA SAHI) (a)
and (b). Besides other factors, availability of
raw material and infrastructural facilities are
taken into consideration whilg granting in-
dustrial licences.

Import, Processing and Export of
Cashewnuts

2661.DR. KARTIKESWARPATRA:Will
the PRIME MINISTER be pleased to state:

(a) whether raw cashewnuts are being
imported and re-exported after processing;

(b) if so, the details thereof alongwith

~ the names of the countries of import, amount

* and quantity and exports during the last tow
years;

(c)whetherIndiancashewnuts are much
in demand in other countries;

(d) it so, the details of action taken or

AGRAHAYANA 18, 1914 (SAKA)
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proposedto betakentoincrease the domes-
tic output; and

(e) the details of present and proposed

~area under cashewnut cultivation, State-

wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) Raw cashewnuts
can be imported under provisions of the
Import Policy 1992-97 under Open General
Licence. Cashewnuts are also imported by
exporters, under the provisions of Advance
Licensing Scheme, for processing the re-
export.

(b) Details of import of raw cashewnuts
and export of cashew kernels are given in
the statements-1l and Il attached.

(c) Yes, Sir.

(d) For increasing production and pro-
ductivity of cashewnuts a Central Sector
Programme tfor Integrated Development of
Cashewnutin Indiais being implemented by
the Ministry of Agriculture. Under this pro-
gramme, measures such as area expansion
with clonal planting material, improvement
of cashew by vegetable propagation and
maintenance of coin banks; adoption of in-
tensive pest control measures are adopted,
besides pilot demonstrations for popularisa-
tion of clonal cultivation and products prepa-
ration from cashew apple.

(e) The state-wise area under cash-

.ewnut cultivation during 1991-92 and the

additional area proposed under the Central
Sector Programme during 1992-93 is given
below:

State

Area under cuftivation

Additional area proposed

during 1991-92 (Hectares) during 1992-93(Hectares)

Kerala

155491

200
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State Area under cultivation Additional area proposed
during 1991-92 (Hectares) during 1992-93(Hectares)

Karnataka 74442 350
Goa 45081 400
Maharashtra 22852 350
Tamil Nadu ‘ 9597V 400
Andhra Pradesh 71241 400
Orissa 60085 250
West Bengal 6898 150
Pondicherry 363 -
Tripura ' 1126 -
Madhya Pradesh - 100
Andaman & Nicobar - 100
Islands. :

Total 533549 2700
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Proposal from Himachal Pradesh Under
DDP and DPAP

2662. PROF. PREM DHUMAL: Willthe
PRIME MINISTER be pleased to state:

(a) whethér a complete proposal
alongwith drawings for inclusion of Una Block
of District Una, Himachal Pradesh under
Desert Development Programme; and Amb,
Gagret and Bangana Blocks of Una District,

Himachal PradeshforinclusonunderDrought

Prone Area. Project have been received
from the Government of Himachal Pradesh;

(b) if so, whether these proposals have
been approvedbythe Governmentandif so,
the details thereof; and ‘

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
-(DEPARTMENT OF RURAL DEVELOP-
'MENT) (SHRI G. VENKAT SWAMY): (a)
Yes, Sir.

(b) and (c). Proposals for inclusion of
exclusion of blocks fromDrought Prone Area
‘Programme and Desert Development Pro-
gramme will be examined by a separate
Committee.

Criteria for appointment of Judges

SHRICHANDULAL CHAN-
DRAKAR:

SHRIRAMASHRAY PRASAD
SINGH:

2663.

Will the PRIME MINISTER be pleased
to state:

(a) whether every Law Commission
and Lawyers Seminar have been insisting
that appointments to the High Courts andthe

* Supreme Court should be made on merit
only; and

AGRAHAYANA 18, 1914 (SAKA)
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(b) if so, the reasons for riot irr\pleﬂhém’é
ing this suggestion so far and the stage-at
which the matter stands at present?

THE MINISTER ‘OF STATE-IN-THE
MINISTRY OF LAW, JUSTICE AND:COM-
PANY AFFAIRS (SHRIH.R. BHARDWAJ):
(a) and (b). Appointmierits of ‘Judges of the
High Courts and the Supreme Coart are
made in accordarnce witH the eligibility crite
ria prescribed in Articles 217 and 124 of the
Constitution of India respectively. Merit is
always taken into consideratior: by.the
Government in making such appointmeats:

Sick Public Sector Undertakings to
Private Sector

2664. SHRI RAMASHRAY: PRASAD
SINGH: Will the PRIME MINISTER -be
pleased to state:

(a) whetherthe Governmentproposele
hand over the sick public sector undertak-
ings to private sector;

(b) if so, the details thereof; and

(c)whetherthe Government proposeto

. amend the Companies Act in this regard? .

THE MINISTER  OF ‘STATE-IN-THE
MINISTRY OF INDUSTRTY (DEPART-
MENT OF HEAVY INDUSTRY AND DE-
PARTMENT OF PUBLIC ENTERPRISES)
(SHRI P.K. THUNGON): (a) No, Sir.

(b) and (c). Do not arise.

Export of Granite Raw Blocks
2665. . SHRIV. KRISHNA RAO:
SHRIMATI "BASAVA RA-
JESHWARI:
Wil the PRIME MINISTER be pleased
to state:
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(a) the total quaritity of raw blocks
(Granite) exported during the last three
years;

(b) whether there is a steady increase
in the quantity of raw-granite blocks
exported;

(c) whether the granite processing
units are facing a set-back due to steady
increase of export of raw granite blocks;
and

(d) if so, the remedial steps taken by
the Government in this context?

THE DEPUTY MINISTER IN THE

" MINISTRY OF COMMERCE (SHRI SAL-

MAN KHURSHEED): (a) The total quantity

of cut granite blocks exported during the last

three years is estimated to have been as
under:

DECEMBER 9, 1992

Year Quantity

(in ‘000 tonnes)
1989-90 458.9
1990-91 649.0
1991-92 690.5

Written Answers 396
(b) Yes, Sir.

(c) No,Sir.

.

(d) .Does not arise.

Production of Paper, Board, Newsprint
by Public Sector Undertakings

2666. SHRI PRAKASH V. PATIL:Will
the PRIME MINISTER be pleased to state:

(a) the name of the Public Sector
Undertakings underthe Departmentof Heavy -
Industry, which are manufacluring paper,
paperboards, craft paper and newsprint;

(b) the quantity of paper, paperboards,
craft paper and newsprint manufactured by
each Undenaking during each of the last
three years; and

(c)the details of steps taken fortechnol-
ogy upgradation in paper and newsprint
making process by each of these Public
Sector Undentakings during the above pe-
riod?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPREISES (SHRI
P.K. THUNGON): (a) and (b).
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(c) (i) Bleaching of pulp with Hydro-
gen Peroxide by NEPA. Ltd.

(ii) Reductiohvof the grammage
from 52 GSM to 49 GSM by NEPA Lid.

(iii) Computerised pracess control
at NEPA Ltd.

[Translation)
Export of Mineral Ores

2667. SHRI VISHWESHWAR
BHAGAT: Will the PRIME MINISTER be

DECEMBER9, 1992
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pleased to state:

(a) the quantity of mineral 'ores' ex-
ported during the last two years, year-wise ;
and :

(b) the amount of foreign exchange
earned as a result thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) and (b). The quan-
tity and value of minerals and ores exported
during the last two years, year-wise are
estimated to have been as under:
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Non-use of Nuclear Weapons

2668. DR. PARSHURAM GANG-
WAR:
SHRI PHOOL CHAND
VERMA:

Will the PRIME MINISTER be pleased
to state:

(a) whether Indiz propose to call for an
international conventicn on non-use of nu-
clearweapons and afreeze on production of
such weapons 10 make the World free of
nuclear weapons by the end of the century:

(b) if so, the details thereof:

(c)whetherthe issue of access and use
of nucleartechnology forpeaceful purposes
was discussed during the recent NAM
Summit in Jakarta; and ’

(d) if so, the consensus reached on the
issue?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) and (b). At the
47th Session of the United Nations General
Assembly, India tabled a resolution “Con-
vention on the prohibition of the Use of
Nuclear Weapons™. “he resolution was
adopted by the First Committee by 97 votes;
21 countries voted against while 19 coun-
trigs abstained on the resolution. India also
co-sponsored a resolution * Nuclear Arms
Freeze" which was adopted by the First
Committee by 92 votes; 18 countries voted
against while 28 countries abstained. Both
resolutions are in keeping with the Action
Plan for a Nuclear Weapon Free World and
Non-Violent World Order, presented by In-
dia in 1988 at the Third Special Session of

the UN General Assembly devotedio Disar-

mament.

DECEMBER 9, 1992
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(c) Yes, Sir.

(d) The Final Document {dr the Tenth
Conference of Heads of States or Govern-
ment of Non-Alignedcountries held at Jakarta
Inter-Aliaurges States”to ensure the availa-
bility of nuclear materials, equipment and
technology for peaceful purposes on a non-
discriminatory, predictable and long term
basis".

Model U.N. Law on Arbitration

2669. PROF. RITA VERMA: Will the
PRIME MINISTER be pleased to state:

(a)whetherthe Government have since
decided to adopt the Model U.N. Law on
Arbitration; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS (SHRI H.R. BHARDWAJ):
(a) No, Sir.

(b) Does not arise.

Efforts to Increase the Horticulture
Exports

2670. SHRISOBHANA DREEESWARA
VADDE: Will the PRIME MINISTER be
pleased to state:

(a) whetherthe Government propose to
increase the exports of horticulture items;

(b) if so, the details thereof;

(c) whether the Small Farmers Busi-
ness Consortiumis going to be associatedin

this tield; and

" (d)the specific plans relating to State of
Andhra Pradesh in this respect?
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THE DEPUTY MINISTER IN THE
MINSTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) to (d). The steps
taken to boost exports of horticulture items
include an exportentiancement programme
aimed at improving infrastructural facilities,
promotion of export oriented production,
market development measures etc. No
specific agency-wise and State-wise plans
have been drawn up in this regard.

405

Cases of Atrocities on Women )

2671. SHRI SULTANPURI:WiIll the
PRIME MINISTER be pleased to state:

(a) the number of criminal cases in
regardto atrocity against women pending in
the High Courts, State-wise; and

(b) the number of such cases decided
during 1991 and 19927 ‘

THE MINSTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS: (SHRIH.R. BHARDWAJ):
(a) and (b). The information is being col-
lected and will be laid on the Table of the
House.

AGRAHAYAN?. 18, 1914 (SAKA)
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Development of Khadi and Village
Industries in Assam

2672. SHRI PROBIN DEKA:WiIll the
PRIME MINISTER te pleased to state:

(a) whether the Government have for-
mulated any Scheme for development of
Khadi and Village industries in Assam;

(b) whether any financial assistance
has been provided for the purpose during

*1991-92 and for the current year; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
AGRICULTURE AND RURAL INDUSTRIES

- (PROF. P.J. KURIEN): (a) to (c). Khadi &

Village Industries Programmes in Assam
State are being implemented by the State
KVIB, 35 registered institutions and 296
cooperatives. Financial assistance is being
provided as per the pattern of assistance
approved by the KVIC. During 1991-92 and
in the current year funds have been dis-
bursed allotted by KVIC as mentioned be-
low:

(Rs. in Crores)

Year Khadi Village Industries
Grant Loan
1991-92 (disbursed) 0.57 0.61
1992-93 (Allotted) 0.16 1.18

(Excluding provision for sales rebate on Khadi &
polyvastra).

[Translation]
Import of Edible Oil

2673. KUMARIVIMLA VERMA:

DR. SUDHIR RAY:

Willthe PRIME MINISTER be pleased
to state:
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(a) whether Palmolein Oil is being im-
ported as a raw material by the Union Gov-
ernment;

(b) if so,the names ofthe countries from
whichthe edible oil is being imported and the
quantity thereot;

{c)thetotalamount ot toreign exchange
being spent in this regard;

(d) whether there has been decrease in
consumption of the said oil presently due to
various reasons;

(e) it not, whether any illettectis likely to
‘be caused by the oii and on health; and

(f)if not, the actiontaken by the Govern-
" ment to clear the doubts of the consumers?

DECEMBER9, 1992
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- THE MINISTER OF STATE IN THE
MINISTRY - OF CIVIL
SUPPLIES,CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION (SHRIKAMALUD-
DIN AHMED): (a) to (f). Palmolein of Malay-
sian/Indonesian origin is being imported in
refined, bleached and deodorised-form to
augment availability of edible oils in the
country. Impont ot Paimolien has, however,
been decreased during the recent years due
to increase in the availability of indigenous
oiland foreign exchange constraints. This is
consumed as edible oil invarious parts of the
world. No ill-effect on the health of consum-
ers has been reported in India or abroad.

The quantity of import of palmolein and
CIF valuethereof duringthe last two oil years
is as under:-

Oil year Qty. Imported CIF value
(Nov-Oct) (Lakh tonnes) (Rs. in crores)
90-91 1.02 73.49
91-92° 1.13 116.68

* This does nt include a quantity of about 0.55 lakh MTs of Palmolein |mported directly by

States against payment in rupees.

[English]

Travel Agents

2674. SHRIMATI CHANDRAPRABHA
URS:Willthe PRIME MINISTER be pleased
to state:

(a) the numbe- of travel agents given
licences to handle passport matters by the
Regional Passport Officer, Bangalore;

(b) whether the Regional Passport of-
fice has recently withdrawn the licence given
to various travel agents to handle passport
matters;

(c) if so, the number of licences with-
drawn and the reasons for the same; and

(d)whetherthe Government propose to
take steps to grant required number of li-
cences to the travel agents to handle pass-
port matters?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
R.L. BHATIA)(a) As on 24.7.92 there were
32 Travel Agents recognised by the Re-

. gional Passport Officer, Bangalore for pass-

port services.

(b) to (d). In pursuance of instructions
from the Ministry of External Affairs, the
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entire system of recognition of Travel Agents
to deal with the Passport Office has been
dispensedwith. Accordingly all Travel Agents
are now free to deal with the Passport Of-
fices. This decision was takentofacilitate the
public’s access {o the Passport Offices by
permitting all Travel Agents rather than just
a small group to deal with the Passport
Offices. There is therefore no need for the
Government to grant any further licence to
travel agents since all travel agents, are in
effectnow licencedto deal withthe Passpon
Offices.

Central Investment ih Industrial Sector

2675. SHRIPALA K.M. MATHEW: Wil
the PRIME MINISTER be pleased to state:

(a) whether the Central Investment in
industrial sector is decreasing in every five
Year Plan; and

(b) if so, the steps taken to increase
the Central Investment in industrial sector?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. THUNGON): (a) and (b). The informa-
tion is being collected and will be laid on the
Table of the House.

CBI Cases against Public Servants

2676. SHRI RAM KAPSE: Will the
PRIME MINISTER be pleased to state:

(a) whether CBI has registered 160
cases against public servants as has been
reported in the Indian Express (Bombay
Edition) dated June 10,1992;

(b) if so, details thereof and the number
of cases which have since been investigated
together with the outcome of the investiga-
tions?
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THE MINISTER OF STATE IN THE
MINISTRY  OF PERSONNEL PUBLIC

- GRIEVANCES AND PENSIONS (SHRIMATI

MARGARET ALVA): (a) No, Sir. CBI has
registered 126 cases involving 160 public
servants during the month of April, to which
the news-item of the Indian Express relates.

(b) (i) Of these 126 cases, 51 cases
penrtain to Gazetted Officers and
46 cases pertainto non-Gazetted
Officers, 29 cases pertain to pri-
vate persons.

(i)Out of the 47 cases finalised so far,
34 cases have been sent up for
trialand 13 cases have sentlothe
Depantments concerned for intia-
tion of regular departmental .ac-
tion.

Funds to Kerala for Industrial Develop-
: ment

2677.SHRITHAYILJOHN ANJALOSE:
Will the PRIME MINISTER be pleased to
state: v :

(a) whetherthe Government propose to
provide more financial assistance forindus-
trial development in Kerala in the current
Five Year Plan; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE

.MINISTRY OF INDUSTRY (DEPARTMENT

OF INDUSTRIAL DEVELOPMENT) (SHRI-
MAT! KRISHNA SAHI): (a) and (b). Industri-
alisation of a State is primarily the responsi-
bility of the State Government concerned.
However, Central Government supplements
their efforts by providing Central Assistance
to the States in the form of Block Loans and
Grants to finance their Annual Plans, which
also includes allocation for industries.

Planning Commission have approved
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an outlay of Rs. 50,000 lakhs for setting up of
large and medium industries in the state of
Kerala during the Eighth Five Year Plan
period (1992-97).

Increase in Subsidy for Cultivation of
Rubber

2678. SHRI KODI'KKUNNIL SURESH:
Will the PRIME MINISTER be pleased to
state:

(a) whether the Government have any
plan for increasing subsidy for the cultiva-
tion of rubber plantation; and

(b) if so, the amount of supsidy
earmarked in the Eighth Five Year Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) A proposal for
enhancing the rate o’ planting grant for natu-
ral rubber has been received from the Rub-
ber Board.

(b) The amount of subsidy earmarked
forgiving planting incentives during the Eighth
Five Year Plan is about Rs. 43 crores.

Convention on Chemical Weapons

2679. SHRI PHOOL CHAND VERMA:
Will the PRIME MINISTER be pleased to
state:

(a) whether the Government have re-
ceived the draft convention on the ban of
chemical weapons from Geneva based
Conference on Disarmament; -

(b) if so, whether the Government
have communicated their response to the
draft; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE

DECEMBER9, 1992

Written Answers 412

MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) Yes, Sir.

(b) and (c). The Ad-hoc Committee in
the Conference on Disarmament of which
Indiais amember concluded its negotiations
in August, 1991 on a draft Chemical Weap-
ons Convention recommending its transmit-
talto the United Nations General Assembly
for its consideration.India, alongwith 145
other countries, have co-sponsored a reso-
lution in the 47th Session of the United
Nations General Assembly calling upon all

- States to become parties to the Convention

atthe earliest possible date. This resolution
was adopted by consensus without a vote.
The Chemical Weapons Convention is a
universal, comprehensive and non-discrimi-
natory agreement with the goal of complete
elimination of all chemical weapons.

Industrially Backward Areas

2680. SHRIN. DENNIS:Willthe PRIME
MINISTER be pleased to state:

(a) whetherthe Union Government have
asked the States to indentify the industrially
backward areas/zones;

(b) if so, the details thereof; and

(c) the steps taken by each State in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a) No, Sir.

(b) and (c). Do not arise.

Vikram Sarabhai Space Centre

2681. SHRI RAMESH
CHENNITHALA:Willthe PRIME MINISTER
be pleased 1o state:
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(a) whetherthere is any proposalforthe
development of Vikram Sarabhai Space
Centre, Thumba, Kerala; and

(b) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTRY OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHR! RANGARAJAN
KUMARAMANGALAM): (a) and (b). Suit-
able augmentation and restructuring of
Vikram Sarabhai Space Centre (VSSC) are
underway to meet the requirements of the
challenging project to develop Geo-synchro-
nous Satellite Launch Vehicle (GSLV) ca-
pable of launching 2.5 tonne Indian National
Satellite-2 (INSAT-2) class satellites into a
geo-stationary orbitinthe course of nextfive
years. This willenhance the capability of the
country to meet most of its required needs in
rocket launching.

[Translation)
Aromatic Plant, Salempur

2682. SHRIRAJENDRA AGNIHOTRI:
Will the PRIME MINISTER be pleased to
state:

(a) whether the Government have with-
drawn the proposal of setting up Aromatic
plant at Salempur in Uttar Pradesh;

(b) if so, whether the Government
now propose the participation of private
sectorin it;
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(c) if so, the details thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a)to (d). M/
s.J.K. Petrochemicals Limited, a private
sectorcompany, hold a Letter of Intentdated
23rd May, 1989 for setting up an aromatic-
cum-PTA complex at Salempur, Distt. Ali-
garh in Uttar Pradesh. Technical collabora-
tion for the project has also been approved
by the Government in March, 1992.

Import of Pulp by Nepanagar Paper
Mills

2683. SHRI MAH!ENDRA KUMAR
SINGH THAKUR:Will the PRIME MINIS-
TER be pleased to state:

(a) whether the consumption of the
imported pulp is rapidly increasing in the
production of newsprint in the Nepa Mills,
Nepanagar,

(b) if so, the reasons therefor;

(c) the quantity of foreign exchange
spent thereon during the last three years;
and

(d) the reasons for not using indige-
nous raw material by Nepa Mills?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. THUNGON):

(a) and (b). Year % of imported pulp used in the
Production of newsprint
' 1989-90 12.54
1990-91 20.39
1991-92 13.26
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The use of imported pulp had to be
increasedin orderto improve the shade and
strength of the newsprint produced by Nepa
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Ltd. by reducing the use of ground wood
pulp ) .

{e) Year Quantity Amount
MT) US § in lakhs
1989-90 6464 18.1
1990-91 15394 49.9
1991-92 9949 33.1

(d) Nepa Ltd. are maximising captive
production of Chemical and Cold Soda
Pulps and using the same in furnish to re-
duce imported pump. .

[English]
Production of Nuclear Power

2684. SHRI J.CHOKKA RAO:Will the
PRIME MINISTER be pleased to state:

(a) whether the target of producing of
10,000 MW nuclear power by 2000A.D. had
remained a far cry due to resource crunch;

(b) if so, the present production of nu-
clearpowerinthe country andits percentage
to total power generation; and

(c)thestepstakento achievethe 10,000
* MW target by the end of this century? .

THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHR) RANGARAJAN

KUMARAMANGALAM): (2) The 10,000 MW
programme {or the turn ot the century has

been recast to 5,700 MWe to match the:

_ availability of funds.

(b) The present installed capacity of
nuclear power stations incommercial opera-
tion is 1500 MMe. With the recent synchro-
nisation of Kakrapar-1 in November, 1992
and expected commencement of commer-
cial operation in early 1993, the installed
capacity willreach 1720 MWe. Presently the
share of nuclear electricity produced ac-
counts tor about 2% of the total electricity
generated in the country.

(c) Formobilising additional resources,
one of the possibilities is implementation of
new projects with participation of beneficiary
State Govt. and leading Public Sector Enter-
prises.

[Translation)
Profits by Public Sector Undertakings

2685. SHRIBRAJA KISHORE TRIPA-
THY: Willthe PRIME MINISTER be pleased
to state:

(a) the net profit of all the public sector
undertakings of the country during 1991-92
andthe accumulated profit and loss position
of each undertaking during the period;

(b) whether the Governmént have con-
ducted any review of performance of the
Public Sector Undertakings; and
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(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K.THUNGON): (a)to (c). Information would
be contained in the Public Enterprises Sur-
vey for the year 1991-92 which is under
preparation andis expectedtobe laid inboth
the Houses of Parliament during the Budget
Session next year.

[Translation]

Expenditure on R-& D by Companies

2686. PROF, SUSANTA
CHAKRABORTY: Will the PRIME MINIS-
TER be pleased to state:

(a) whether the Unian Government
through a notification of Decembher 1988 had
made it mandatory for all companies to
publish particulars on their capital recurring
and total expenditure of Research and
Development and its percentage of total
turnout from April 1,1989;

(b) if so, the details of the companies
which have published those particulars; and

(c)thestepstaken/proposedtobetaken
by the Government against those compa-
nies which have failed to publish these par-
ticulars and have meagre investmentin R&D?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHL): (a) Yes, Sir.

(b)and (c). ltis mandatory for a!lcompa-
nies to furnich information on Research and
Development expenditure failing which they
are liable for penal action under Section
217(5) of the Companies Act 1956.
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Public Tube Wells

2687.DR. A.K. PATEL: Willthe PRIME
MINISTER be pleased to state:

(a) whether there is any scheme to
install public tube-welis in the rural areas
of the country;

(b) if so, the details thereof;

(c) the number of the public tube-weifs
installed during the Seventh Five YearPlan,
State-wise; and

(d) the number of the public tube-wells
to be installed during the Eighth Five Year
Plan, State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTTAMBHAI H.PATEL): (a)
and (b). There is no separate scheme to
install public type-wells in the rural areas of
the country. However, public tube-wells are
installed under the Accelerated Rural Water
Supply Programme, Minimum Needs Pro-
gramme, 55 Mini Missions, Scarcity works,
projacts implemented with bilateral/multilat-
eral assistance etc.

(c) The information regarding the num-
ber of publictube-wells installed is not main-
tained at the level of the Central Govern-
ment.’

(d) The number of publictube-wisetobe
installed during the Eighth Five Year Plan
will be decided by the State Government on
a year to year basis depending upon the
annual allocation underthe Accelerated Rural
Water Supply Programme, Minimum Needs
Programme and other schemes.
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Projects of Uttar Pradesh

2688. SHRIRAJVEER SINGH: Willthe
Minister of PLANNING AND PROGRAMME
IMPLEMENTATION be pleased to state:

(a) the details of those schemes/proj-
ects of Uttar Pradesh which are pending with
Planning Commission for approval for the
last three years; '

(b) the time by which the pending
schemes are likely 10 be approved; and

(c) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCFES (SHRI SUKH RAM): (a) N.
scheme. j:roject of Uttar Pradesh is pending
with the Planniing Commission.

(b) ana (c). Do not arise.

Financial Assistance to U.P. for Pur-
chase of Mobile Vans

2690. SHRI ARJUN SINGH YADAV:
Will the PRIME MINISTER be pleased to
state:

(a) the financial assistance provided by

‘the Union Government to Uttar Pradesh

during 1991-92 for the mobile vans for sup-

plying various items under Public Distribu-
tion System to the remote areas;

(b) the number of mobile vans pur-
chased by Uttar Pradesh from the Central
assistance during the year 1991-92; and

(c) the amount demanded by the Uttar
Pradesh for the purchase of mobile vans for
the year 1992-93?
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THE MINSTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED):
(a) and (b). No financial assistance was
providedto Government of Uttar Pradeshfor
purchase of mobile vans for the Public Dis-
tribution System (PDS) in 1991-92,

{(c) No proposal has so far been re-
ceivedfromthe Government of Uttar Pradesh
for purchase of mobile vans under this
scheme during the year 1992-93.

[English]
Export of Agricultural Products

2691. SHRI SHARAD YADAV: Will the
PRIME MINISTER be pleased to state:

(a) the percentage of decline in the
exports of agricultural products during the
current year as compared to the experts
during the corresponding period in 1991;

(b) the decline in the committed exports
of agricultural products to USSR with its
disintegration;

(c) the overall decline in foreign ex-
change earnings as a result of decline inthe
:xports of agricultural produgts;

(d) the reasons forthe decline of agricul-
tural products in the international markets;
and i

(e)thestrategy, if any, formulated by the
Government to step up exports of agricul-
tural products during 19937

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a)to (d). The exports
of agricultural products during April-Octo-
ber, 1992 are estimatedtobe Rs.1743 crores
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as against Rs. 2322 crores during the corre-
sponding period of the previous year. This
reflects an increase of 18%. Exports from
*his sectortothe Comonwealth of Independ-
ent States (CIS) during April-August this
year are down Rs. 83 crores as against Rs.
151 crores during the corresponding period
of the previous year.

(e) The main elements of the strategyto
step up exports of agricultural products are:-

1. Increase in production & productivity of
importantitems such as fresh fruits and
vegetables, spices, cashewnuts,
oilseeds, basmati rice etc.

2. Imporoved price competitiveness;

3. Aggressive marketing in the potential
countries through participation in exhi-
bitions, holding of Buyer-Seller Meets
and interaction with importers.

4. Value addition;

5. Quality assurance programimes.

[Translation]

Eradication of Unemployment amongst
Rural Women

2692. SHRI B. DEVARAJAN: Will the
PRIME MINISTER be pleased to state:

(a) whetherthe Government propose to
take special measures for eradication of
unemployment amengst the rural women in
the country;

(b) whether the Government propose
to select districts for the purpose; and

(c) if so, the names of the districts and
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the Central assistance proposedto be given
in this regard?

THE MINSTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTTAMBHAI H. PATEL): (a)
Yes, Sir.

(b) 1. Integrated Rural Development
Programme which provides for40% benefits
to be earmarkedforwomen is in operation all
over the country. Training for providing self-
employment activities is given under Train-
ing of Rural Youth for Self-Employment
(TRYSEM).

2. Under the Scheme for Support to
Training and Employment Programme for
Women (STEP) and the Scheme of Setting
up of Employment-cum-income generating
Units for Women (NORAD) the applicant/
implementing agency choses the area/dis-
tricts in which the projects are proposed to
be implemented. The above two programmes
are under the Department of Women and
Child Welfare.

3. The Development of Women and
Children in rurat Areas (DWCRA) whichis a
special programme for income generating
group activity of women s in operationin 286
districts inclusive of 45 new districts allo-
cated during the year 1992-93. Another 5
districts will be selected in 1992-93, on re-
ceiving proposals from the State Govern-
ments.

(c) 45 districts have been selected

’against the allocation of 50 districts under

DWCRAduringthe year 1992-93. The names
of the districts are given in the attached
Statement. A sum of Rs. 201.00 lakhs has
been released in this regard as Central
assistance.
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Districts covered under DWCRA 1992-93

STATEMENT

S.No.  Name of District.
Meghalaya

1. Jaintia hills
Tamil Nad:

2. Chengal Pet

3. Dindigull
Madhya Pradesh

4. Jabalpur

S. Mandla

6. Chatarpur

7. Balghat
Kerala

. 8. Thiruvananthapuram

Manipur

9. Senapati
Nagaland

10. Phek
Himachal Pradesh

1. Una

12 Hamirpur
Punjab

13. Jalandhar
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S.No.  Name of District.
Orissa
14. Phulbani
Haryana
15. Hissar
16. Jind
Andhra Pradesh
17. Chittor
18. Nalgonda
19. Warangal
Mabharashtra
2b. Ahemednagar
21. Ladur-
22. Akola
23. Nagpur
West Bengal
24. Birbhum
25. Malda
Rajasthan
26. Bikaner
27. Kota
28. Rajsmand
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*S.No. Name of District. S.No.  Name of District.
Bihar
. 43. Dhemaji
29. Dumka
’ 44. Marigaon
30. East Singhbum
) A & N Islands
Aunachal Pradesh
45, Nicobar.
31. ‘West Kamang
32. Changlong Purchases from Indian Public Sector
) Undertakings instead of importing
Jammu & Kashmir
) ‘ 2693. SHRIMAHESH KANODIA:Will
33 Karmgi the PRIME MINISTER be pleased to state:
Mizoram (a) whether the Government have im-
. . ported those items which are being manu-
34. Chhimtupui factured by Public Sector Undertakings;
Tripura (b) if so, the details thereof; and
3. South Tripura (c) the efforts being made by the Gov-
. ernment to purchase these items produced
Gujarat by the said undertakings instead of import-
ing them?
36. Sabarkantha
THE DEPUTY MINISTER IN THE
37. Vadodra MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) to (c). Under the
Karnataka new liberlised Export and Import Policy for
. 1992-97, allitems other than those covered
38. Bidar by the Negative List of Imports may be
imported freely. As such, any item not ap-
3. Tumkar pearing in the Negative List of Import and
being manufactured by Private of Public
40. Belgaom Sector Undertakings, could be imported
treely.
Assam
Non-use of Nuclear Weapons
a1, Barpeta 2694. SHRI JAGAT VIR SINGH
. DRONA: Will the PRIME MINISTER be
42. Karimganj pleased to state:
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(a) the stand taken by the Indian Dele-
gation in regard to non-use of nuclear
weapons during the recent Session of the
United Nations General Assembly;

(b) whetherdiscriminatory nature of the
nuclear non-proliferation treaty was also
discussed during the Session; and

(c)if so, the outcome of the discussion?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) At the 47th Ses-
sion of the U.N. General Assembly, India
tabled aresolution “Convention of the Prohi-
bition of the Use of Nuclear Weapons™. This
resolution calls for negotiations, as a matter
of priority, in orderto reach agreementon an
international treaty that would prohibit the
use or threat of use of nuclear weapons
under any circumstances. The resolution
was adopted in the First Committee by 97
votes; 21 countries opnosed the resolution
while 19 countries abstained on it.

(b)and (c). India’s representative made
a statement reiterating our opposition to the
discriminatory characteristics of the Nuclear
Non-Proliferation Treatyinthe First Commit-
tee during the discussion on this item. Inthe
vote on the resolution retating to the NPT,
India abstrained in keeping with its prin-
cipled position.

Assistance UnderHill Area Develop-
ment Programme *

2695. SHRIMATISUMITRA MAHAJAN:
Will the Minister of PLANNING AND PRO-
GRAMME IMPLEMESNTATION be pleased
to state:

(a) whether Planning Commission un-
der the Hilt Area Development Programme
provides special Central Assistanceto some
States namely Uttar Pradesh, Assam, West
Bengal, Tamil Nadu and Western Ghats;
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(b) whether Madhya Pradesh Govern-
ment has also requested the Planning
Commission for inclusion of its certain area
in the Hill Area Development Programme;
and

(c) if so, the decision takes thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATIONANDMINIS-
TER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRISUKHRAM): (a) and (b).
Yes, Sir.

(c) It has been decided that on account
of prevailing resource constraints Hill Area

Development Programme may not be ex-

tended to any new Hill Area.
Survey of Villages through Statellite

2696. SHRI SHASHI PRAKASH: Will
the PRIME MINISTER be pleased to state:

(a) whetherthe Government propose to
launch a country-wide survey of vllages
through satellites to study economic condi-
tion of villages in order to devise a suitable
action plan for eradication of poverty;

(b) if so, whether appropriate software
programmes have been developed for this
purpose;

(c) i so, the details thereof; and
(d) the areas selected for this survey?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN
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KUMARAMANGALAM): (a) Yes, Sir.

(b)and (c). Department of Space (DOS)
has been carrying out mapping of waste-
lands, ground water potential zones, surface
water bodies, lanc-use/landcover, forest
cover, marine fisheries potential, crop acre-
age assessment, crop yield modeling, urban
sprawl and floods in cooperation with vari-
ous Central and State Government Depart-
ments. DOS had initiated remote sensing
based integrated land and water resources
management studies fcrcombating drought
in 21 selected district representing diverse
terrain, agro-climatic zones and social and
cultural practices falling in 13 States. The
major objective of the study was to generate
local specific action plans by integrating
thematic maps such as land-use, landcover,
wasteland, forest cover types, surface wa-
ter, drainage, ground water potential zones,
land forms, geology and soils derived from
satellite data alongwith meterological data
and socio-economic information. In pursu-
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ance of these studies, action plans have
been generated for selected watersheds in
six districts.

Based on the encouraging results
achieved from the above efforts, Planning
Commission, Government of India, has ex-
tended the scope of the Project to cover 149
districts for generation of action plans through
remote sensing based integrated study
towards sustainable development of natural
resources at village/lock level. The Project
is being carried outin close cooperation with
all concerned Central/State Government
agencies, Research Institutions, Agricultural
Universities, etc. All necessary computer
software programmes are already available
for executing this programme.

(d) The State-wise details of the 149
selected districts taken up for Integrated
Studies for Development at Micro-level is
given below:

S.No. State No. of Districts
1. Andhra Pradesh 09
2. Arunachal Pradesh 01
3. Assem 02
4. Bihar 07
5. Goa 01
6. Gujarat 10
7. Haryana 07
8. Himachal Pradesh 05
9. Jammu & Kashmir 04
10. Karnataka 12
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S.No. State No. of Districts

11. ) Kerala 03
12 Madhya Pradesh . 10

13. 'Manarashtra 14

14, Manipur 01

15. Meghalaya 01

16. szora_m 01

17. Nagzland 01

18. Orissa 07

193 Punjab 01

20. Rajasthan 19

21. Sikkim 01

22. Tamil Nadu 10

23. Tripura 01

24. vUttar Pradesh - 18

25. - West Bengal 03

Total Number of Districts 149
[English] (@) whéther India have already devel-

2697.

Enriched Uranium

SHRI CHITTA BASU:
SHRI P.M. SAYEED:
SHRIGURUDAS KAMAT:
SHRI SIMON MARANDI:

Will the PRIME MINISTER be pleased

to state:

oped its own technology to make enriched
uranium,

(b) if so, whether this technology is
usedforrunning of the Tarapur Atomic Power
Station;

(c)whether preliminary steps have since
been taken in that direction;
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(d) it so, the details thereof; and
(e) if not, the reascns therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN
KUMARAMANGALAM): (a) Yes, Sir.

(b) No, Sir, not at bresent.
(c) Yes, Sir.

(d) and (e). The developmental study
relating to production of enriched uranium
for Tarapur fuel is in progress.

[Translation)
Appointment of Judges

2698. SHRICHANDRESHPATEL: Will
the PRIME MINISTER be pleased to state:

(a) the sanctioned strength of judges in
Supreme Court and High Courts and the
number of posts lying vacant as on date; and

(b) the criteria for appointment of
judges in High Courts and Supreme
Court?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
,PANY AFFAIRS (SHRIH.R. BHARDWAJ):
(a) Ason 1.12.92, the sanctioned strength of
the Supreme Court of 'ndia was 26 judges,
23 judges were in Position, leaving 3 vacan-
cies to be filled up. As regards High Courts,
the sanctioned strength was 512 Perma-
nent/Additional Judges, 443 PermanenV/
Additional Judges were in position,leaving
69 vacancies of Permanent/Additional

" Judges to be filled up.
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(b) Appointment of Judges in the High
Courts and the Supreme Court are made in
terms of Articles 217 and 124 of the Consti-
tution of India respectively. No other criteria
has been prescribed in this regard.

[English]

Granite Promotion Council and Report
of Export Promotion Counclls

2699.SHRI S.B. THORAT: Will the
PRIME MINISTER be pleased to state:

(a) whether the Government had set
up a Committee to consider the problems
of the Granite industry particularly relating
to leasing system;

(b) if so, the details of action taken on
the recommendations of this Committee;

(c) whether the Government propose
to consider setting up of a Granite Promo-
tion Council in view of its huge potential of
exports;

(d) if so, the details thereof;

(e) whether the Indian Institute of Man-
agement, Ahmedabad has submitted its
report on revitalising various Export Promo-
tion Councils; and

(f) if so, the main recommendations of
report and action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) Yes, Sir.

(b) The recommendation of the Extreme
Focus Committee on Polished & Processed
GCranite relating to the leasing policy has
been taken up with the respective granite
producing States requesting them to follow
the uniform leasing policy recommended by
the Committee.
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(c)and(d). No proposal for setting up of
a Granite Promoticn Council is presently
underconsideration.

(e) Yes, Sir.
(f) A Statement is attached.
STATEMENT

The main recommenc'ations of the report
of Indian Institute of Management, Ahme-
dabad (lIMA) Study Team on Export
Promotion Councils are given below.-

(i) EPCs should ccrtinue to play the liai-
son, informaticn 2nd quasi-regulatory
roles with greater enthusiasm and at-
tention;

(i) EPCsshoulddevelop strong, prefera-
bly computerised information basis with
regard to the products and markets
and also update their professional
capabilities for effective international
marketing and promotion;

(iii) EPCs should be seen as professional
bodies andforthis purpose executives
with professional background in inter-
national marketing and commodity
knowledge etc. should be brought in.

(v) Facilitiesforpromotionalintrastructure
such as showrooms for displays,
seminar rooms etc. need to be im-
proved substantially;

(v) Govemment should move away from
the process-oriented control to a sys-
tem of control which is result oriented.
Government should approve EPCs’
annual plans and budget and monitor
and evaluate their performance every
quarter;

(vi) A uniform rate of grant of 60% be fol-
lowed for all non-:ode and code activi-

DECEMBER 9, 1992

Written Answers 436

ties with the exception of non-SSldele-
gations and sales teams for which the
current level of 30% may continue. For
new thrust activities such as comput-
erised information base, setting up of
showrooms/display centres in India
etc.; 100% grant may be allowed.

(vii) Asregards foreign offices ofthe EPCs,
the team felt that it would be desirable
to have some kind of common or joint
offices where infrastructure facilities
couldbe shared. Agrant of 75%forthe
first three years and 60% thereafter
may be given for the foreign offices.

After taking intc consideration the rec-
ommendations of the Study team and also
the suggestions received from the various
Export Promotion Councils etc., the role and
functions of EPC have been re-defined and
achapteron Export Promotion Councils has
been incorporated in the Export & Import
Policy (April 1992 - March 1997).

Funds for Development Activitles

2700. SHRIAMAR ROYPRADHAN: Will
the Minister of PLANNING AND PRO-
GRAMME IMPLEMENTATION be pleased
to state:

(a)the Statesthose have not utilisedthe
allocated funds for development activities
fully during the last three years.

(b) whether any monitoring in this re-
gard has been carried out in these States;
and

(c) it so, the details thereof and the
action taken by the Government?

THE MINISTER OF STATE OF THE
MINISTRY  OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
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SOURCES (SHRISUKHRAM): (a)to (c). A
statement showing approved Plan outlay
and expenditure for all the States for 1989-
90 and 1990-91 is enclosed. The Table also
includes the approved outlays and revised
outlays for 1991-92 agreed to by the Plan-
ning Commission. Actual expenditure for
1991-92 is not yet avai'able.

Monitoring of progress of State Plans in
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the Planning Commission is done by the
concerned subject Division and the State
Plan Division.

The States performance in the utilisa-
tion of funds allocated under different sec-
tors is taken into consideration while releas-
ing Central Plan assistanca.
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Policy Package for Leather Industry

2701. SHRI RAMCHANDRA GHAN-
GARE : Will the PRIME MINISTER be
pleased to state:

(a) whetherthe Unicn Governmenthave
set up a Committee to recommend a new
policy packageto attract largerinvestmentin
the leather industry;

(b) if so, the composition and terms of
reference of the said Committee;

(c) whether the Government also pro-
pose to attract toreign capital in the leather
industry; and
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(d) the precautions taken to save the
indigenous manufacturers as a result
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY DEPARTMENT
OF INDUSTRIAL DEVELOPMENT (SHRI-
MATIKRISHNA SAHI): (a) The Government
of India in the Ministry of Industry have
constituted a Committee to make recom-
mendations on measures to strangthen the
leather industry in the country.

(b) A Statement is attached.

(c) and (d). The Report of the Commit-
tee is awaited.
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Export of Coccnuts

2702. SHRIK.H. MUNIYAPPA: Willthe
PRIME MINISTER be pleased to state:

(a) whetherthe Government have made
any efforts to explore the possibilities of
exporting tender coconuts;

(b) if So, the details thereof; and
(c)if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) to (c). Under Exim
Policy 1992-97, coconut has beenputin the
negative list of exports. Further, since coco-
nut oil is in short supply for domestic use, no
special efforts have been made to explore
the possibility of exports of tender coconuts.

Infrastructural Assets

2703. SHRI R. SURENDER REDDY:
Will the Minister of PLANNING AND PRO-
SRAMME IMPLEMENTATION be pleased
10 state:

(a) whether the Planning Commission
has cleared scheme for creating infrastruc-
tural assets worth Rs. 1729 crores for the
Ministry of AgricultLre for the 8th Five Year
Plan; and ) .

(b) if so, the details of the schemes and
the funds earmarked for the current year?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIOMAL ENERGY
SOURCES (SHRI'SUKH RAM): (a) and (b).
The Planning Commiission has agreed to a
total Eighth Plan outlay of Rs. 7400 crores
for the Union Department of Agriculture and

DECEMBER 9, 1992

Written Answers 452

Cooperation, of Rs. 1300 croresforthe Union
Department of Agricultural Research and

- Education, and of Rs. 1300 crores for the

Union Department of Animal Husbandry and
Dairy Development. Under these agreed
outlays, there are several schemes which
seek to assist farmers to build up their
infrastructural assets to facilitate agricultura!
production. During the current year an addi-
tionalsumof Rs. 500 crores is to be provided
to the States for implementing schemes for
small and marginal farmers and Rs. 200
crores has beenreleasedas firstinstalment.

Water Supply Scheme In District
Nalgonda

2704. SHRI DHARMA BHIKSHAM: Will
the PRIME MINISTER be pleased to state:

(a) whether Netherland's assistance is
being providedtothe Government of Andhra
Pradesh toimplement water supply schemes
in Nalgonda district of Andhra Pradesh; and

(b) if so, the details thereof and the
villagers likely to be covered under the
schemes?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTTAMBHAI H.PATEL): (a)
and (b). At present no assistance is being
provided by the Netherlands Government
for rural water supply schemes in Nalgonda
in Andhra Pradesh. The original Project
known as AP lll for Nalgonda district esti-
mated to cost Rs. 125.00 crores was envis-
aged to be implemented in two phases cov-

_ering 226 villages and 337 habitations.

However, based on the discussions with the
various authorities, it is now envisaged to
implement Phase | with some modifications.
The final Project report is awaited from the
State Government.



453  Written Answers
Import of Cereal by Nepal

} 2705. SHRI N.J. RATHVA: Will the
PRIME MINISTER be pleased to state:

(a) whether the Government of Nepal
has decided to buy cereal and rice from
India;

(b) if so, the details thereof;

(c) whether India has received any order
_ from Nepal for cereal and rice; and

(d) if so, the quantity of order together
withthe price andthe time by whichthe order
is likely to be honoured?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) and (b). A request
has been received from his Majesty’s Gov-
ernment of Nepal for supply of 20,000 MTs of

* wheat and 30,000 MTs of rice.

(c) No, Sir.
(d) Does not arise.
[Translation]
Poverty Eradication Programme

2706. SHRI ANAND AHIRWAR: Wil
the PRME MINISTER be pleased to state:

(a)the number of persons brought above
the poverty line under poverty eradication
programme during the last three years;

(b) whether Government conduct any
survey in this regard; and

(c) it so, the details of surveys con-
ducted during the last three years?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
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(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI UTTAMBHAI H.PATEL): (a)
1o (c). The povenrty alleviation programmes
currently being implemented are (i) Inte-
grated Rural Development Programme and
(ii) Jawahar Rozgar Yojana.The formeris a
self-employment programme which aims at
giving self-employment opportunities to the
people below poverty line through the instru-
mentof Government subsidy and bankcredt.
Jawahar Rozgar Yojana is a wage employ-
ment programme which aims at providing
wage employment to the targeted popula-
tion below the poverty line. Both these pro-
grammes help the identified rural poor fami-
liestocrossthe poverty line. The programmes
are evaluated regularly from time to time.
Three rounds of evaluation survey of IRDP
hadbeen carried out during October,1985to
September 1986; January, 1987 to Decem-
ber, 1987 and January, 1989 to December,
1989 respectvely. Currently both the pro-
grammes are being evaluated.

As per the concurrent evaluation car-
ried outduring 1989 of IRDP, it was seenthat
the old beneficiaries had crossed the pov-
erty line of Rs. 3,500/- in 81% cases and
revised poverty line of Rs. 6,400/- in 28%
cases at the national level.

[English]

Facilities for Development of Comput-
ers i

2707. SHRI BAPU HARI CHAURE:
Willthe PRIME MINISTER be pleased to
state:

(a) whether the Government are taking
steps to create necessary facilities in the

country for the indigenuous development
and production of large computers;

(b)if so,the salient features of the plan:

(c) whether the Government have any
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plan to import technology for development
and production of large computers; if so, the
details thereof; and

(d) whetherthe Government propose to
encourage existing computer manufactur-
ers in the country to develop the ptoduction
of large computers and if not, the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN
KUMARAMANGALAM): (a) and (b). The
Government have set up necessary infra-
structure and facilities for the indigenous
development and production of large com-
puters at Mainframe Computer-Unit of Elec-
tronics Corporaton of India Ltd. (ECIL),
Hyderabad, a public sector undertaking under
the Government of India. The unit had im-
ported technology from M/s Control Data
Corporation, USA and is producing Main-
frame Computer Systems Model 930 and
932. Also, Companies in the private sector,
namely, Tata Elxi (India) Ltd., Bangalore,
PS| Data Systems, Bangalore, HCL-Hewilett
Packard Ltd., Noida, International Computer
Indian Manufacturers Ltd. (ICIM), Pune have
afacility to produce large computer systems.

In addition, the Gavernment is under-
taking research and ‘development for the
indigenous development of computertech-
nology at Centre for Development of Ad-
vanced Computing (C-DAC), Pune Elec-
tronics Research & Development Centre
(ER&DC), Thiruvananthapuramand Centre
for Development of Telematics (C-DOT),
Delhi. These centres are basically engaged
inthe research & development for indigenu-
ous development and upgrading the com-
piisr technology in the area of parallel
computing, image processing and software
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development.

(c) Atpresent,the Governmenthave no -
plans to import technology for development
and production of large computers.

(d) Under the present liberalisation of
the Industrial Policy, the manufacturing of
computers is delicenced. Any existing com-
puter manufacturer in the country can take
up the development and production of large
computer systems in the country.

Provident Fund Rules

2708. SHRIRAM NAIK: Willthe PRME
MINISTER be pleased to state:

(a) whether the rationalisation of Provi-‘
dent Fund Rules is under consideration of
the Government;

(b) if so, since when; and

(c) the time frame fixed to complete the
study and issue final orders in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL PUBLIC
GRIEVANCES AND PENSIONS (SHRIMATI
MARGARET ALVA): (a) to (c). There is no
proposal for rationalisation of the General
Provident Fund ( Central Services) Rules
under consideration of the Government.

" However, a study on General Provident Fund

{Central Services) is in progress and is
scheduled for completion by the end of the
currentfinancial year. The issue of orders is
subject to the acceptance of the recommen-
dations that may be made in the study.

Liquidation of Incomplete Public Secior
Undertakings

2709. SHRIMOHAN RAWALE: Willthe
PRIME MINISTER be pleased to state:

(a) whether the Govemment have
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started the Iiduidation of incomplete Public
Sector Undertakings Projects as reportedin
the “Indian Express’ dated October 14, 1992;

(b) if so, the facts thereof;

(c) the details of such undertaking
projects; and

(d) the decision taken/proposed to be
taken by the Government In this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. THUNGON): (a) No policy decision has
been taken by the Government to liquidate
the incomplete projects inthe Central PSEs.

(b) to (d). Do"not arise.
[Transiation)

Demand of Processed Foods in Foreign
Countries

2710.SHRIGOVINDRAQO NIKAM: Will
the PRIME MINISTER be pleased to state:

(a) whether the demand for processed
foods has been increasing in foreign coun-
tries; and

(b) if so, the steps taken by the Govemn-
ment to meet this demand; and to boost the
Bxports?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHR! SAL-
MAN KHURSHEED): (a) and (b). The steps
taken by Government to meet the growing
demand of processedfoods Include product
promotion, quality upgradation, improvement
in packaging, development of infrastructure,
simplification of procedures, participation in
international trade fairs and buyer seller
meets eic.
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Sick Public Sector Undertakings

2711. SHRIAJOY MUKHOPADHYAY:
Will the PRIME MINISTER be pleased to

_state:

(a) whether some more public sector
units have been added to the list of sick
public sector undertakings;

(b) if so, the details thereof along with
the details of sick units as on date;

(c) the. estimated number of workers
affected with the adding up of the new sick
units in the list of already identified public
sector sick unts;

(d) whether any revival schemes for
these undertakings are being formulated;

(e) if so, the details thereof; and
(f) it not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT

'OF HEAVY INDUSTRY AND DEPART-

MENT OF PUBLIC ENTERPRISES) (SHRI

P.K. THUNGON): (a) and (b). No. Sir. Ason

March 1991, upto which period only informa-

tion is available, there were 54 enterprises

which were sick under SICA definition, and
are referable to BIFR. There were 13 more

enterprises which were sick, but not refer-

able to BIFR. List of these er.erprises are

given in the Statement attached.

(c) Does not arlse.

(d) to (f). Sick Public Sector Undertak-
ings referable to Board for Industrial and
Financial Reconstruction (BIFR) are required
to submitther revival plans, if any, to BIFR for
framing sultable package for fheir future
course of action. The cancerned administra-
tive Ministry/Departmant may aleo sither sub-
moto or on the reference from the Public
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Sector Undertaking examine their revival
plans. Sofar 33 sick public sector units have

been referred to BIFR.

STATEMENT

List of Sick Industrial Enterprises in

Central Public Sector

- DECEMBER9, 1992
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Si.No.

Name of PSE

Si.No.

Name of PSE

1.

2.

10.
11.
12.
13.

14.

15

16.

Southern Pesticides Ltd.

North Eastern Regional
Agricuitural Mktg. Corpn.

Bharat Refractories Lid.

Heavy Engineering Corpn.
Lid.

NTC (Gujarat) Ltd.

Indian Drugs & Pharmaceuti-
cals Ltd.

Bharat Gold Mines Ltd.
Vignyan Industries Ltd.

Mandya National Paper Mills
Ltd.

NTC (APKKM) Ltd.

Cochin Shipyard Ltd.

NTC (M.P) Ltd.
Maharashtra Antibiotics Ltd.

Richardson & Cruddas (1972)

Ltd.

National Bicycle Corpn. Ltd.

NTC (Maharashtra North)

Ltd.

17.  NTC (South Maharashtra)

18.

19.

20.

21.

22,

23.

24,
25.
26.
27.

28.

20,

30.

31.

33.

34.

Ltd.

Nagaland Pulp & Paper Mills
Ltd.

Orissa Drugs & Chemicals

- Ltd.

Triveni Structurals Ltd.

Bharat Pumps & Compres-
sors Ltd. :

Scooters India Ltd.

Tannery & Footwear Corpn.
Lta.

British India Corpn. Lid.
Cawnpore Textife Lid.
Elgin Mills Ltd.

NTC (L;.P.) Lid.

U.P.Drugs & Pharmaceuticals
Ltd.

Indian Iron & Steel Co. Ltd.

Bengal Chemicals & Pharma-
ceuticals Ltd.

Smith Stanistreet & Pharma-
ceduticals Ltd.

Bharat Process & Mechanical
Engineers Ltd.

Braithwaite & Co. L1d.

Mining & Allied Machinery

’ OOIPII- L'd.
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Sl.No. Name of PSE Si.No. Name of PSE
35. Weighbird India Ltd. System Ltd.
36. Bharat Brakes & Valves Ltd. LIST OF NON-INDUSTRIAL SICK
PSEs.
37.  Biecco Lawrie Ltd. .
1. Bharat Leather Corporation
38. Cycle Comn. of India Ltd. Ltd.
39. Hooghly Dock & Port Engi- 2. Electronics Trade & Technol-
neers Ltd. ogy Development Ltd.
40. Bhafat Ophthalmic Glass Ltd. 3. Hindustan Prefab Ltd.
41.  National Jute Manufacturers 4. National Projects Construc-
- Corpn. Ltd. tion Corpn. Ltd.
42. Rehabilitation Industries Ltd. 5. Hotel Corporation of India
Ltd.
43.  Birds, Jute & Exports Corpn.
6. Anrtiticial Limbs Manufacturing
44.  Tyre Corpn. of India Ltd. - Corpn.
45.  National Instruments Ltd. 7. North-Eastern Handicrafts &
Handlooms Dev. Corpn.
46. NTC (West Bengal) Ltd.
8. Hindustan Steel Works
47.  Central Inland Water Trans- Construction Ltd.
port Corpn.
9. Indian Road Construction
48.  Bengal immunity Ltd. Corpn. Ltd.
49.  Fertilizer Corpn. of India Ltd. 10.  Engineering Projects (India)
Ltd.
50. Hindustan Fertilizer Corpn.
51.  Hindustan Shipyard Ltd. 11.  Delhi Transport Corporation.
52.  Central Electronics Ltd.
12. Projects & Development India
53. National Seeds Corpn. Ltd. Lid.
54.  Intelligant Communications 13.  Vayudoof.
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Allocation for District Industries
: Centres

2712. SHRIGEORGE FERNANDES: Will
the PRIME MINISTER be pleased to state:

(a) the annual ;ubsidy/allocation made
by the Govemment towards the running of
the District Industries Centres inthe country;

(b) when this amount was fixed;

(c) whether the Government have re-
ceived representations fromthe heads ofthe
District Industries Centres or from the State
Governmentsto increase the allocation; and
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(d) If so, the reaction of the Govemment
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
AGRICULTURE AND RURAL INDUS-
TRIES) ( PROF. P.J.KURIEN): (a) The

-Central assistance provided under DIC

Programme. annually by Certral Govern-
ment consists of allocation for meeting non-
recurring grant (one time), recurring grant,
promotional schemes and loan. For 1992-
93, the amournit released undervarious heads
is as follows:

Rs. in Lakhs
Non-recurring Grant Nil
Recurring Grant 1690.96
Promotional Schemes 136.20
Loans 50.00
1877.16

(b) The amount of assistance was fixed
originally in 1978-79 at the time of inception
of DIC Programme and subsequently re-
vised in 1979-80, 1983-84 and 1985-86.
Central Governmer:t shares 50% of the
recurring expenditure towards each DIC
subject to a ceiling of Rs. 4 lakhs.

(c) Yes, Sir.

(d) t was not agreed to due to financial
constraints. -

Production by Scooters India Limited

2714.SHRIV. SREENIVASA PRASAD:

Will the PRIME MINISTER be pleased to
state: '

(a) whether the Government have al-
lowedthe Scooters India Limitedto diversify -
its production activities;

(b) if not, the reasons therefor;

(c) whetherthere is any planto improve
the performance of the company; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY.(DEPARTMENT
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OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. THUNGON): (a) to (d). Scooters India
Limited (SIL) was referred to Board for In-
dustrial and Financial Reconstruction (BIFR)
on 18th May, 1992. As per the directions of
BIFR, a consultant has been engaged to
prepare a revival plan ‘or the Company for
submission to the operating agency through
BIFR.

Export Programme of MMTC

2715. SHRI SUBASH CNANDRA
NAYAK: Will the PRIME MINISTER be
pleased to state:

(a) whether the Minerals and Metals
Trading Corporation (MMTC)has a proposal
to diversify its export programme;

(b) if so, wheth=r it has a proposal to
diversify into agro products; and

(c) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) Yes, Sir.

(b) and (c). MMTC has already been
exporting agro products and has decided to
enter into export of Oii Cakes, Soya Meal,
Processed Foods, Rice Floriculture, etc.

Financial Assistance to Orissa

2716.KUMARI FRIDATOPNO: Willthe
PRIME MINISTER be pleased to state:

(a) whether Orissa Government had
requested to provide firancial assistance to
buy some vansinorderto enlarge the public
distribution undsr the Mobile Van Scheme;

(b) it so, the steps taken to provide
Central assistance to Orissa Government
for the above purpose;
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(c) the amount received by the State
Government under that scheme; and

(d)the details there of?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRIKAMALUDDIN AHMED): (a)
¥Yes, Sir.

(b) and (c). The Central Government
has sanctioned Rs. 60 lakhs to the Govern-
ment of Orissa forpurchasing 15 vans under
the plan scheme of financial assistance to
States/ UTs for the year 1992-93.

(d) The financial assistance consists of
50% grant and 50% loan for the purchase of
vans, subject to a ceiling of Rs. 4 lakhs per
van. The vans are to be deployed either as
mobile Fair Price Shops (EPSs) or for the
purpose of effecting door step delivery of
commodities to EPSs in areas of the State
identified underthe Revamped Public Distri-
bution System.

Export of Tea
2717. SHRIMATI VASUNDHARA
RAJE: Willthe PRIME MINISTER be pleased

to state:

(a) whether the export of tea is on the
decline;

(b) it so, the details thereof;

(c) the steps taken to increase the ex-
port of tea;

(d) the prospects of the export of tea
during the Eighth Five Year Plan; and

(e) the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI S_AL‘
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MAN KHURSHEED): (a) and (b). Exports of
tea from India during April 1992 to October,
1992 are estimated at 85.49 M.Kgs. valued
atRs.471.60 crores as comparedto 121.44
M.Kgs. valued at Rs. 674.84 crores during
corresponding period of last year indicating
adecline of 35.95 M.Kgs. interms of quantity
and Rs. 203.24 crores in terms of value.

(c) Government have already initiated
remedial steps and trade protocoals have
been signed with Russia and Uzbekistan.
Steps are also being taken to encourage
diversification of India's export to.other coun-
tries such as West Europe, WANA regian
and North America. Industry delegation have
been sponsored to secure markets in other
regions.

(d) and (e). Tea being an agro-based
commodity, its production is subject to agro
climatic conditions. I: is *herefore, difficult to
assess the prospects of export during the 8th
Five Year Plan. However, the TeaBoard has
set an export target of 243 M.Kgs. for the
terminal year of the current five year plan.

Production by Hindustan Lever Limited

2718. SHRIKALKA DAS: Wil the
PRIME MINISTER be pleased to state:

(a) whether the Hindustan Lever Lim-
ited has claimed lowering the cost of its
products by substituting chemical ingredi-
ents without affecting their quality;

(b) if so, whether such benefits have
also been passed on to the consumers; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIALDEVELOPMENT ) (SHRI-
MATI KRISHNA SAHI): (a) to (c). No report
claiming reduction in-cost of production of
various products manutactured by M/s Hin-
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dustan Lever Limited has been received in
this Ministry from the company. Soaps, de-
tergents andtoiletries, some of the products
manufactured by M/s Hindustan Lever Ltd.,
areformulation products and units manufac-
turing these items are not required to dis-
close details of ingredients etc. of these
products. -

Trade with Ghana

2719. DR. KRUPASINDHU BHOI: Will
the PRIME MINISTER be pleased to state:

(a) whether any Indo-Ghana trade
agreement has been signed; and

(b) if so, the details thereof along with
the areas identified to establish joint ven-
tures between the two countries?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) Yes, Sir.

(b) The Indo-Ghana Trade Agreement
envisages reciprocal grant of the

(i) most-favoured-nation treatment
to goods of the two countries.

" (ii)yexemption fromimport duty and
othercharges leviedin each other's
territory;

(iii) exemption from custom duty
goods meant for exhibitions and
tairs; and

(iv) most-favoured-nationtreatment
toeach other's marchant vesselsin
all matters relating to navigation,
access to'and use of the ports and
harbour facilities.

The Trade Agreement provides for the
_instrument of Joint Committee meeting for
periodic reviewing of the implementation of
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the provisions of the Trade Agreement and
of the bilateral trade relations between the
two countries.

The Trade Agreement also identifies
certain items which could be exported from
Ghana to India and from India to Ghana.
Details of the items may be seen in the
Statements ‘A’ and ‘B’ respectively.

The Trade Agreement do not identify
any areas for establishing of joint ventures
between the two countries.

STATEMENT - ‘A’

Goods for Export from the Repoblic of
Ghana to India

CocoaBeans

Cocoa Products

Sawn Timber

Railway Sleepers

Timber Products

Knocked-down Furniture

Coffee

Pineapples (fresh and canned)

Gold

Diamonds

Miscellaneous

STATEMENT-'B’

Goods for Export from India to Ghana

Tea

Spices including pepper and carda-
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mom
Oil cakes

Tobaceo (unmanufacmred/manufac-
tured)

Rice
Marine Products

Cotton piece goods, Handloom and
millmade

Silk/Art silk fabrics

Woollen fabrics

Raw jute/Jute manufactures
Agricultural Machinery and Equipment
Industrial plant and Machinery

Transport Vehicles (Passenger & cargo)
and their parts and accessories

iron and Steel items, including struc-
tural, bars, pipes and tubes.

Industrial Castings, Forgings & fastners

Diesel engines, Compressors, andtheir
parts

Electrical accessories and appliances

Miscellaneous Manufactured Articles
(Scientific and Surgical instruments, Oil lamps
and Stoves, Abrasives and Grinding Wheels,
Ball and Roller Bearings etc.)

Chemicals and allied products

Electronic items

Feature Films, including mon docu-
mentary films
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Finished leather.
Export of Spices

2720. SHRIGOPINATH GAJAPATHI:
Will the PRIME MINISTER be pleased to
state:

(a) whether export of Indian spices has
declined during the last few years;

(b) if so, the details and the reasons
therefor; and

(c) the steps taken by the Government
to boost the export of spices?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) No, Sir.

(b) Does not arise.

(c) Steps taken by Spices Board to
boost the export of spices include sending
delegations abroad, arranging buyer-seller
meets, participating inimportantinternational
fairs & exhibitions, prompting export of spices
in value added forms such as spice oils &
oleoresins, consumer packed spices, up-
grading the quality of Indian spices, Brand
Promotion, Logo Promotion and other regu-
.\ar publicity measures.

Technology Parks

2721. SHRIPAWAN KUMARBANSAL:
Wiil the PRIME MINISTER be pleased to
state:

(a) whetherthe Government propose to
organise mobile shows and exhibits for other
places to educate the youth about the latest
advancements made in the setting up of
technology parks; and

(b) it so, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT ) (SHRI RANGARAJAN
KUMARAMANGALAM): (a) and (b). No, Sir.
The Government is only organising meet-
ings with entrepreneursto explainthe salient
features of the Electronics Hardware Tech-
nology Park (EHTP) Scheme notified by the
Government of India, Ministry of Commerce

_videtheirNotification No. 42(N.8)/92-97 dated

the 14th September, 1992.

Cadre Strength of Central Secretariat
Service

2722. SHRISYED SHAHABUDDIN: Will
the PRIME MINISTER be pleased to state:

(a) The cadre strength of the Central
Secretariat Service grade-wise as on March
31,1992;

(b) the total number of cadre posts of
Assistants, Section Officers, Under Secre-
taries and Deputy Secretaries as on March
31,1992;

(c) the basis for fixation of the cadre
strength at the two higher levels; and

(d) whether the cadre srtrength is fixed
as a proportion of the total number of sanc-
tioned posts of Under Secretaries and Dep-
uty Secretaries and/or Assistants and Sec-
tion Officers in the Central Secretariat?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL,PUBLIC
GRIEVANCES AND PENSIONS (SHRIMATI
MARGARET ALVA): (a) and (b). In the
Central Secretariat Service (CSS), the Sec-
tion Officers’ Grade and the Assistants’ Grade
are decentralised grades controlled by dif-



473  Written Answers

ferent cadre controlling authorities who have
reported the cadre strengh of Section Offi-
cers and Assistants on 31.3.92 as 2155 and
4817 respectively and the total number of
cadre posts of Assistants and Section Offi-
cers as 6897.

As on 31.3.92, posts held by officers of
CSS at the level of Under Secretary and
Deputy Secretary were 528 and 173 respec-
tively. No specific postof Under Secretary or
Deputy Secretary is earmarked forthe CSS.

(c) and (d). The appointment of eligible
CSS officers to tj‘\ess posts is made on the
basis of certain specified guidelines along
with officers of the All India Services and
Caentral Services.

[Translation}
Supply of Cement to North East States

2723. SHRIRAJNATH SONKAR SHAS-
TRI: Willthe PRIME MINISTER be pleased
to state:

(a) whether the supply of cement in the
North-Eastern States is less than its de-
mands;

(b) if so, the reasons therefor;

(c) whetherthe Government are formu-
lating a new scheme to supply cementinthe
North-Eastern States and various other parts
of the country where the demand is high;

(d) whethersome new cementtactories
are likely to be set up to meet the shortage of
cementandif so, theirlocations thereof; and

(e) the steps proposed to reduce the
prices of cement?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
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OF INDUSTRIAL DEVELOPMENT) ( SHRI-
MATI KRISHNA SAHI): (a) No, Sir.

(b) Does not arise.

(c) A pilot project for bulk movement of

.cement is being implemented at Kalamboli

near Bombay. Setting up of such schemes
for transportation of cement in bulk (loose
cordition) to metropolitan cities where
demand is high will increase the availability
of wagons for movement of cement to other
parts of the country.

(d) The Bokajan cement unit of the
Cement Corporation of India is proposing to
expand its capacity by 2 lakh tonnes per
annum with split grinding units in Tripura,
Mizoram and Arunachal Pradesh. Two In-
dustrial Entrepreneurial Memoranda have
been filed by private parties to set up mini
cement plants at Umrangsu, District North
Cachar Hills of Assam.

(e) There is no price control on cement.
Government strategy to contain cement
prices is to maximise production and mini-
mise regional imbalances in its availability.
Forthis purpose,infrastructural support such
as supply of wagon for. movement of coal
and cement is provided.

Representation of the People Act

2724. SHRI BARE LAL JATAV:'Will
the PRIME MINISTER be pleased to state:

(a) whether the Election Commission

. has asked the Government to amend the

Representation of the Peopje Act;
(b) if so, the details thereof; and

(c) the reascns for delay in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
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PANY AFFAIRS (SHRI H.R. BHARDWAJ):
(a) and (b). Yes, Sir. Certain proposals on
Electoral Reforms received from the Elec-
tion Commission recuire amendment to
Representation of the People Act, 1950 and
1951. The main proposals are given in the
Statement.

(c) These proposals alongwith other
proposals are being considered by the
Governmentas part of comprehensive Elec-
toral Reforms. These are proposed to be
discussed with leaders of political parties in
Parliament before finalising necessary leg-
islation.

STATEMENT

The main recommendations made by
the Election Commission regarding Elec-
toral Reforms which require amendments
to Representation of the People Acts

1. The unauthorised possession of ballot
boxes orelectronic voting machine, and
unauthorised grinting of ballot papers
should be made cognisable otfence.

2. Increase in the amount of security
deposit should be for all candidates.

3. There should be a minimum of 10 pro-
posers for every candidate drawn from
different polling areas.

4, No candidate should be allowed to
contest from more than one constitu-

ency.

5. Thecampaign period should be reduced
from 20 days to 14 days to bring down
the election expenses and the adminis-
trative cost on the maintenance of law
and order.

6. The Election Commission may be em-
powered to countermand election due
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to booth capturing even otherwise than
on the report of the Returning Oftficer.

7. Every registered political party should
publish its account annually and these
should be audited by agencies speci-
fied by the Commission.

8. Non-maintenance ofthe true account of
election expense or not filing of its true
copy within the prescribed time and
manner should be punishable with
imprisonment and fine and on convic-
tion the candidate should be disquali-
tied for a period of 6 years.

9.The candidate who fails to lodge his elec-
tion expenses return within the pre-
scribed time, should automatically stand
disqualified for a period of five years.

10. Violation of the Model Code of Conduct
should result in the election of the
candidate(s) in whose tavour or with
whose consent or connivance, the vio-
lation was caused, being declared void
and that the candidate(s) should be
disqualified for a period of six years.

11.The existing provision of section 29A of
the Representation of the People Act,
1951, relating to registration of political
parties, should not be deleted and there
should be a specific provision to de-
register a panty if it violates the under-
taking given under the section. The
power to de-register should vest in the
High Count.

12. The provisions of section 28 of the
Representation of the People Act, 1950
and section 169 of the Representation
ofthe People Act, 1951, are violative of
and repugnant to the provisions of ar-
ticle 324 of the Constitution. The author-
ity to make rules should therefore, be
contferred totally on the Election Com-
mission. The Election Commissionshall,
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however, consult the Central Govern-
ment.

[English)
Division Bench of Bombay High Court

2725. SHRI ANNA JOSHLWIll the
PRIME MINISTER be pleased to state:

(a)the action taken so far by the Union
Government for setting up a Division Bench
of Bombay High Court in Pune for Western
Maharashtra;

(b) the stage at which the matter stands
at present; and

(c)the reasonsfordelay in this regards?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS (SHRI H.R. BHARDWAJ):
(a) to (c). it has not been possible for the
Central Governmenttotake any actioninthe
matter, as no proposal has been received
from the Government of Maharashtra, in
consultation with the Chief Justice of the
Bombay High Court.

Bring Back NRls

2726. SHRIPRAFUL PATEL:
SHRI B.L.SHARMA PREM:

Will tng PRIME MiNISTER be pleased
to state: whether the Government propose
to call or recall Scientists/Technicians/Spe-
cialists/NRIs from U.S.A. and other coun-
tries to assist India in Scientific and Techno-
logical Research and Development works in
the context ot various Kinds of sanctions
imposed by U.S.A. and the Big - 5?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
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AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
MENT) (SHRI RANGARAJAN
KUMARAMANGALAM): Although there is
no such proposal to call or recall Scientists/
Technicians/Specialists/NRIs fromU.S.A. or
other countries but those expressing interest
to return are duly uncouraged.

[Translation)

Assistance to Assam for Job Opportu-
nities In Flood Affected Areas

2727. SHRI MRUTYUNJAYA NAYAK:
Will the PRIME MINISTER be pleased to
state:

(a) whether Union Government have
received any request from Assam Govem-
ment for providing special assistance for
makiing job opportunity available to the
people belonging tothe flood affected areas;
and

(b) if so, the action the Union Govern-
ment have taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRI G. VENKAT SWAMY): (a)
and (b). No Sir. However, under Jawahar
Rozgar Yojana (JRY) which is being imple-
mented in all the States/ Union Territories
including that of Assam, withthe basic aim of
generation of additional gainful employment
for the unemployed and underemployed
persons in the rural areas, an amount of Rs.
3990.69lakhs has been allocated as Central
shareto Assamforthe year 1992-93 against
which Rs. 1784.06 lakhs has already been
released as first instalment for the imple-
mentation of the Yojana in the State.
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Turnover of Drug Companies

2728. SHRI HARISH NARAYAN
PRABHU ZANTYE: Willthe PRIME MINIS-
TER be pleased to state:

(a) the sales, turn-over and profits for
the last three years of top ten multinational
and Indian sector drug companies;

(b) the details of the bulk producedfrom
the basic stage by these Companies indi-
vidually and those not producing bulk drugs
from basic stage;

(c) whether the growth and profitability
of the drug sector has been severely af-
fected because of policy support; and

(d) the steps being taken to liberalise
drug sector to attain the potential growth
during Eighth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) To the
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extent available, information is given in the -
Statement-| . Rest of the information would
be collected and laid on the Table of the
House.

(b) Industrial approval for manufacture
of bulk drugs are given only as per basic
stages. Manufacture from late stage inter-
mediates/Penultimates is permitted onlyina
few cases taking into consideration various
reasons like technological constraints, eco-
nomic viability etc.

To the extent information is available,
drugs manufactured by 10 leading multina-

. tional and 10 Indian companies are given in

the statement-Ill enclosed.

(c) and (d). The Review of the Drug
Policy 1986 is almost in its final stages and
aBackground Note has already beenplaced,
on 12.8.92, on the Table of both the Houses
of Parliament for discussion. One of the
objectives of the review is to encourage
mere investment in the drug sector 1o meet
the growing requirements of medicines in
the country.
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STATEMENT-II 4. Boots

List of Drugs manufactured by 10 multina-
tional and 10 Indian Companies

(a) Ibaprofen

(b) Diloxenideturoate

1. Glaxo
(c) Insulin Crystalline
(a) Cephalexin
S. Burroughs Welicome
(b) Vitamin A

(a) Pyremathamine
(c) lbuproten

(b) Digoxin
(d) Betamethasone

(c) Isoprenaline
(e) Triple Vaccine

(d) D.E.C. Citrate
(f) Ranitidine

(e) Dapsone

2. Hoechst

(f) Trimethoprim

(a) Baralgan Ketone
6. Parke Devis

(c) PAs & salts
(d) Isoniazid
(e) Chlorprapamide

(f) Pyrental Palmoate

(b) Tolbutamide

(a) Chloromphenicol Power
(c) Glybenclamide

(b) Chloromphenicol Palmitate
(d) Frusamide )

{c) Amodiequin
(e) Procaine

(d) Diphenhydramine
(f) Pheniramine Malcate

7. Eskayef
3. Pfizer

(a) Trimaterane
(a) Tetracycline (b) Trifulparazine
(b) Oxytetracycline . Rhone Poulumo

(a) ‘Sulphadimidine
(b) Sulphadiazine
(c) Phythayl Sulphathiozole

(d) Metromidazole
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(e) Prochlorperazine
(f) Chlorpromazine
9. Hindustan Ciba
(a) Sulphaphenazole
(o) Sulphasonidine
(c) Hydrochlorothiazide
(d) Dihydralazine
10. E.Merck
(a) Vitamine E
(b) Chloroquine
11. Ranbaxy
(a) Ampicillin
(b) Amoxycillin
(c) Doxycycline
(d) Cloxycillin
{e) Caphalexin
(f) Chloroquine
(9) Amodiaquin
(h) Diazepam
(i) Nalidixid acid
(j) Ranitidine
12. Cadila
(a) Ampicillin

(b) Amoxycillin

AGRAHAYANA 18, 1914 (SAKA) Written Answers

(c) Sulpha-methoxazole
(d) Dexamethasone

(e) Betamethasone

(f) Ethanbutol

(o) Timidazole

(h) Mebendazole

(i) Trimethoprim

13. Alembic

(a) Pencillin
(b) Ampicillin

(c) Erythromycin

14.Cipla

(a) Sulphamaxazole
(b) Sulphamoxole

(c) lbuprofen

{d) Pirosicam

(e) Diloxanidefuroate
(f) Hydrochlorthiazide
(9) Sulbutamol

(h) Terbutaline

(i) Pfopranolol

(i) Xanthino!

(k) Nicotinate

(1) Mebendazole

494



495

Written Answers

(m) Corazepam
(n) Nitrazepam
‘ (o) Dapsone

(p) Trimethoorim
15. Ambalal Sarabhai

(a) Hydrolazine
16. Lupin

(a) Rifampicin

(b) Cephalexin

(c) Vitamin B

(d) Ethambutol
17. Torrent

N.A.
18. Wockhardt

(a) Trimethoprim
19. Aristo Pharma

N.A.
20. Unichem

(a) Thiacetazole

(b) Metronidazole

(c) Diloxamidefuroate

(d) Hydrochlorothiazide
(e) Terbutaline’

(fyDiphenhydramine.
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Supply of Agricultural Machinery and
Cotton to Vietnam

2729. SHRI MANIKRA HODLYA
GAVIT:
SHRI SANAT KUMAR MAN-
DAL:

Willthe PRIME MINISTER be pleased
to state:

(a) whether the Union Government
propose to supply agricultural machinery
and cottonto Vietnamin lieu of import of rice
from Vietnam as per trade agreement be-
tween the two countries; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) No, Sir,

(b) Does not arise.
Manipulation in the Import of Newsprint

2730. SHRIBASUDEB ACHARIA:
SHRI ANIL BASU:
PROF. SUSANTA
CHAKRABORTY:

Will the PRIME MINISTER be pleased
to state:

(a) whether cases of manipulation in
import of newsprint have come to the notice
of the Government during 1992;

(b) if so, the details thereof; and

(c) the action taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-

MAN KHURSHEED): (a) to (c). CBl has
registered 2 RCs in regard to import of
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newsprint during 1992, the details of which
are given below:- .

(i) the case of import of glazed news-
print from M/s. FINNPAP, Finland

(i)  the case »of import of Sandard
newsprint from M/s. Meteor Pa-
pers Ltd., London.

Both the cases are at the investigation
stage with CBI.

[Translation)
Setting up of Gas Based Industries
SHRIGIRDHAF . .LLAL BHAR-

GAVA:
SHRIVILAS MUTTEMWAR:

2731.

Will the the PRIME MINISTER be
pleased to state:

(a) whether the Union Government

‘ propose to set up big industries of petro-

chemicals and fertilizers in Rajasthan, Uttar
Pradesh, Assam and Gujarat;

(b) if so, the details thereof and the
estimatgd cost thereof;

(c) whetherthe Union Government also
propose to set up gas based industry in
Sirohi and Jalaur districts of Rajasthan
through proposed grid of Gujart; and

(d) If so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTAMOHAN): (a) and (b).
Inthe fettilizer sector, three gas based fertil-
izer pianis are being set up at Gadepan
(Rajasthan), Babrala (U.P) and Shajanpur
(U.P.). Each of these plants has a capacity
of 1350 tpd for ammonia and 2250 tpd for

‘urea. As estimated by the promotors, the
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costof each of these plants is about Rs. 1200
carres. There is also proposal to double the
capacity of the Aonla fertilizer plant of Indian
Farmers Fertilizers Coop.Ltd. in U.P. at an
estimated cost of Rs. 1100 crores. Krishak
Bharati Coop. Ltd. has also proposed to set
upa nitro phosphate plantat Haina (Gujarat)
at an estimated cost of Rs. 434 cores.

Inthe Petro-chemicals sector, gas based
partro-chemials complexes (Including
cracker units) are proposed to be set up at
Gandhar (Gujarat) by Indian Petro-chemi-
cals Corpn. Ltd. at an estimated cost of Rs.
3485 crores, and at Auraiya (U.P.) by Gas
Authority of India Ltd. at an sestimated cost
of Rs. 2942 crores. furher, Assam Industrial
Development Corporation has been given a
letter of intent to set up a cracker, using
natural gas produced in Assam.

(c) No, Sir.
(d) Does not arise.
[English)
Use and Export of Rubber

2732. DR.R. MALLU: Willthe PRIME
MINISTER be pleased to state:

(a) whether the Rubber Board has
developed a sucessful technology for use of
rubber on roads; and

(b) if so, whether surplus rubberis likely
to be utilised for its essential artery for road
transport?

THE DEPUTY - MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) The RubberBoard
has developed know how for rubberisation
of roads.

(b) Some surplus rubber could be used
for rubberisation of roads, if State and Cen-
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tral Public works Depanments come foward
to adopt this system.

Chinese Arms to Neighbouring
Countries

2733.DR. D. VENXKATESWARA RAO:
Will the PRIME MINISTER be pleased to
state:

(a) whetherthe Government are aware
of the arms suppply by China to neighbour-
ing countries;

(b) if so, whetherthese arms are falling
into the hands of separatist and terrorist
' groups operating in India;

(c) if so, whetherthe Government have
taken up this matter with China; and

(d) it so,the response of Chinathereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
R.L.BHATIA): (a) Government are aware of
arms sales by China to Pakistan, Bangla-
desh, Sri Lankaand Myanmar, andits earlier
sales to Nepal.

(b) Some arms of Chinese origion have
been found in the possession of terrorist
groups in India.

(c) The Chinese Government hs been
made fully aware of our concerns in this
regard.

(d) The Chinese Government has noted
our concern. China has stated that one of
the principles onthe basis of whichitexports
arms isthat such sales should not contribute
to any new problems or tensions in the

region.
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[Translation)

Dsinvestment in Public Sector Under-
takings

2734. SHRI BHAGWAN SHANKAR
RAWAT: Will the PRIME MINISTER be
pleased to state:

(a) whether the Govemment have
prepared any scheme/guidelines for disin-
vestment of Public Sector Undertakings;

(b) if so, the details thereof;

(c) the Public Sector Undertakings in
which disinvestment scheme is proposedto
be implemented;

(d) the criteria adopted for their selec-
tion;

(e) the.amount of toreign and internal
capital invested in each of these undertak-
ings;

(f) the total amount of foreign loan on
each such undertaking and the amount paid
by them as interest from the date of disin-
vestment;

(g) the details of profit and loss incurred
by these undenrtakings;

(h) the scheme prepared for disinvest-
ment of loss-incurring undertakings; and

(i) the amount received from all such
public sector undertakings in which disin-
vestment has been made?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT

‘OF HEAVY INDUSTRY AND DEPART-

MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. THUNGON): (a) and (b). In his Budget
Speech 1991-92, the Finance Minister had
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already announcedthe scheme of disinvest-
ment.

(c) and (d). government have decided
to disinvest shares in 20 selected enter-
prises during 1992-93. The selection of the
enterprises isbasedon the criteria of marketi-
bility of shares and the need for disinvest-
ment.

(e)to(g). The amount of profit and loss
of the enterprises, foreign investments
therein, internal investments etc. are indi-
cated inthe Public Enterprises Survey 1990-
91 which was placed before the Parliament
n 5.3.1992. Disinvestment of shares were
done in January and February, 1992. The
amount of interest paid by these undertak-
ings would be reflected in the balancesheet
of the companies in the concerned years
only.

(h) No scheme has been prepared for
disinvestment in loss making enterprises.

(i) Rs. 3038 crores in 1991-92 and Rs.
682 crores in the first tranche of disinvest-
ment during 1992-93 were realised.

Regarding Synthetic Filament Yarn
Plant

2736. SHRI CHHEDI PASWAN: Will
the PRIME MINISTER be pleased to state;’

(a) whether the Government propose
to set up a synthetic filament yarn plant in
Bhojpur;

(b) if so, the details thereof; and

(c) the efforts made by the Union Gov-
ernment in regard thereto?

TE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTAMOHAN); (a) No, Sir.
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(b) and (c). Do not arise.
[English)
Production of Rubber

2737. SHRIMATI GEETA MUKHER-
JEE: Willthe PRIME MINISTER be pleased
to state:

(a) whether the Rubber Board has
received proposals from some companies
for growing rubber in North Bengal areas;
and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY- OF COMMERCE (SHRI SAL- -
MANKHURSHEED): (a) and (b). The Rubber
Board has been receiving enquiries from

“individuals and certain companies seeking

the suitability of raising rubber plantations in
the Northern Districts of the State of West
Bengal. They have been advised by the
Rubber Board that certain areas especially
in Jalpaiguri and adjoining districts in the
Northern parts of West Bengal are found to
be moderately suitable foreconomic cultiva-
tion of rubber.

Recently, a company has sought the
assistance of the Rubber Board to get allot-
ment of about 80 hectares (200 acres) of
land fromthe Gowvt. of West Bengalfor rubber
cultivation. Although this company was
assured of all possible help fromthe Rubber
Board within the ambit of the existing rules
etc., the Rubber Board has not been ap-
proached further in the matter.

[Translation)
Cement Companies In Public Sector
2738. SHRI RAJENDRA KUMAR

SHARMA: Will the PRIME MINISTER be
pleased to state:
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(a) whether the cement companies in
private sector are earning profits whereas
the cement companies in public sector are
incurring losses;

(b) if so, the reasons therefor; and

(c) the remedial steps taken/proposed
lo be taken by the Union Governmentinthis
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT (SHRI-
MATI KRISHNA SAHI): (a) No, Sir. Profita-
bility of Cement Companies depends pri-
marily on factors like technology, operating
efficiently, infrastructural support and prox-
imity to market. Due to interplay of these
factorys Cement Companies in both the
sectors are either earning profits orincurring
losses. ’

(b) and(c). Do not arise.
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Project Implemented In Bihar

2739. SHRI SHIBU SOREN: Will the
PRIME MINISTER be pleased to state:

(a) the district-wise names of project/
programmes implemented in Bihar from
January 1, 1990 till date; and

(b) the year-wise details of expenditure
incurred so far?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL
' DEVELOPMENT)(SHRI UTTAMBHAI H.
PATEL): (a)and(b). Since January, 1990,
the impontant centrally sponsored pro-
grammes under implementation in different
districts of Bihar are (i) Integrated Rural
Development Programme (IRDP), Jwahar
Rozgar Y ~iana (JRY) and Accelerated Rural
Water Supply Programme (ARWSP). The
year-wise details of expenditure incurred are
as under:-

Programme Total Expenditure Incurred
. (Rs. in lakhs)
1990-91 1991-92 1992-93
IRDP 9948.86 8384.64 2767.86 (Oct.1992)
‘ JRY 43733.76 34102.07 14850.41 (Aug.1992)
ARWSP 1092.74 2645.29 1590.89 (Sept.1992)

Growth Rate of Uttar Pradesh

2740. SHRI HARI KEWAL PRASAD:
Will the Minister of PLANNING AND PRO-
GRAMME IMPLEMENTATION be pleased
to state:

(a) whether the growth rate of Uttar

Pradesh is less as compared to that of other
States;

(b) if so, the reasons therefor;

(c)' the State-wise integrated growth
rate during each of the last three years; and

(d) the steps proposed to be taken to



505  Written Answers

increase the growth rate of Uttar

Pradesh?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PROG-
AMME IMPLEMENTATION AND MINISTER
OF STATE IN THE MINISTRY OF NON-
CONVENTIONAL ENERGY SOURCES
(SHRISUKH RAM): (a)to (c). A Statement
giving the State-wise annual growth rates of
the Net State Domestic Product and all India
National Product at constant prices for the
years 1987-88 to 1990-91 is enclosed.

Growth rates differamong the States for
various reasons, like historical uneven de-
velopment of infrastructure, industry and
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eritrepreneurship in various regions and
year to year variations in rainfall and subse-
quent droughts and floods.

(d) The Government of Uttar Pradesh
havebeenimplementing developmentplans
for increasing the growth rate. The Plans

“include investment for development of agri-

culture, industry, infrastructure, irrigation,
rural - development, education and health
etc. In addition, some programmes to gen-
erate direct employment and income to the
poor are also under implementation. Such
developmental programmes will be rein-
forced during the Eight Five YearPlan (1992-
97).
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[Engish]

B.1.C.P. Report on Tyre Industry

SHRIHANNAN MOLLAH:
SHRIPHOOL CHAND VERMA:

2741.

Willthe PRIME MINISTE be pleasedto
state:

(a) whether the Bureau of Industrial
Costs and Prices has submitted any reportto
-the Union GovernmentinJuly, 1992 regard-
ing unjustified increase of tyre prices by
leading tyre manufacturers;

(b) if so, the details of the observations
made by BICP; and

(c) the action taken by the Union Gov-
ernment thereon? :

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a) Yes, Sir.

(b) the BICP report on Costs and Prices

.of Automotive Tyres observed that in the

increase in tyre prices effected in A igust/

September 1991, forthe industry as awhile,

about 40% of the price increase was avoid-

able. Incase of Maruti Car Tyres this avoida-
bility was found to te of the order of 50%.

(c) The repor, at present, is being
examined in the Department of Industrial
Development in consultation with Bureau of
Industrial Costs and Prices. Action on the
observations made by the BICP can be
taken after the examination of the report is
over.
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Mounting Arrear of Cases in Courts

2742, SHRIJEEWAN SARMA: Wilithe
PRIME MINISTER be pleased to state:

(a) whetherthe attention of the Govern-

. ment has been drawn to the news article

entitled “Litigation explosion: Te Bureau of
Courts” appearing in the Hindustan Times
dated November 2, 1992:

(b) if so, the facts thereof;

(c) whether the State is the largest
litigant which creates grounds for the public
including Government servants to litigate;

(d) if so, the reasons thereof; and

(e) the corrective steps proposedtobe
taken to remedy the situation?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS (SHRI H.R. BHARDWAJ):
(a)and (b). Yes, Sir. The Governmentis
aware about the increasing pendency of
cases in Courts and is taking all possible
steps on the basis of the recommendations
made bythe 11th Law Commissionandalso
Dy the Malimath Comminee.

(c) and (d). The State is the largest
litigant on account of various factors viz.,
being party to alithe criminal cases and writ
petitions, increased Legislative activities,
having a large number of employees and
also due 1o increased awamess of the
people about their legal rights.

(e) Thevarious recommendations made
by the Arrears committee which examined
the problems of arrears in Courts covering
various aspects like jurisdictional and proce-
dural modifications/improvements in the
judiciary, setting up of proper machinery to
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avoid filing of frivolus appeals, setting up of
alternative machinery for redressal of the
grievances by providing for statutory ap-
peals, setting up of quasi-judicial forums and
grievances cells with adequate remedial
powers etc. have been commended to
Central Ministries/High Courts/ State Gov-
ernments, for necessary follow-up action.

[Translation)

Conversion of Falr Price Shops to
Kendriya Bhandar

2743. SHRIMATI BHAVNA
CHIKHALIA: Will the PRIME MINISTER be
pleased to state:

(a) whetherthe Government proposeto
convert all the Fair Price Sops in Delhi into
Kendriya Bhandar;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL
SUPPLIES,CONSUMER AFFAIRS AND
PUBLICDISTRIBUTION (SHRIKAMALUD-
DIN AMED): (a) No, Sir.

(b) Does not arise.
(c) The proposal is not feasible.
Solar Water Pumping system

2744. SHRI DHARAM PAL SINGH
MALIK: Wil the PRIME MINISTER be
pleased to state:

(a) whether the Prime Minister made
any annguncement regarding funds provided
for solar water pumping system under Non-

conventional Energy Sources; and

(b) if so, the details thereof and the
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progress made so far in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRI SUKH RAM): (a) Yes,
Sir. An announcement has been made that
over Rs. 8000.00 crores is to be provided
during the Eighth Plan for non-conventional
energy which includes funds for solar water
pumping systems.

(b) A proposal has been made for
undertaking a programme during 1993-94
on solar photovoltaic water pumping sys-
tems involving 1000 pumps and an outlay of
about Rs. 28.00 crores..

[English]

Rural Water Supply and Sanitation
Programmes

2745. SHRIK.P. SINGH DEO: Willthe
PRIME MINISTER be pleased to state:

(a) whetherthe Rural Water Supply and
Sanitation Programmes are being imple-
mented effectively in the States;

. (b) if not, the reasons therefor;

(c) .whether Govermnment have evalu-
ated the implementation of these pro-
grammes in Orissa; and

'(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRIUTTAMBHAI H. PATEL): (a)
Yes, Sir. .

(b) Does not arise.
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() Yes, Sir.

(d) Under the Accelerated Rural Water
Supply programme, the State Government
had incurred an expenditure of Rs. 11.65
crores against a release of Rs. 11.73 crores
during the last financial year. Against the
target of coverage of 3864 villages with safe
drinking water facilities, 3777 villages were
covered in 1991-92. During 1992-93 an
expenditure of Rs. 7.45 crores has been
reported till September, 1992 against a re-
lease of Rs. 10.01 crores. Against atarget of
2297 villages in 1992-93, the achievement
till September, 1992 has been 396 villages.
Under the Mini Mission Districts of Koraput,
, Mayurbhanj, Phu'bani, and 5 blocks of

* Ganjam, against a target of 1908 villages,
1414 villages have been covered upto Sep-
tember, 1992. The expenditure incurred as
far as Rs. 7.40 crores against a release of
Rs. 10.44 crores.

[Transiation)

Development of Khadi in Madhya
Pradesh and Orissa

2746. SHRIKHELANRAMJANGDE:
SHRI SRIKANTA JENA:

Will the PRIME MINISTER be pleased
to state:

(a) whether the Government have
formulated any scheme forthe development
of Khadi Grac Udyog in Madhya Pradesh
and Orissa;

(b) whether any financial assistance
was provided for tris purpose during the
year 1991-92 for Madhya Pradesh and
Orissa; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTRIENT
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OF SMALL SOCLE INDUSTRIES AND
AGRICULTUE AND RURAL INDUSTRIES)
(PROF.P.J. KURIEN): (a)to(c). The infor-
mation is being collected and will be laid on
the Table of the House.

[English)
People of Indian Origin In Afghanlstan

2747. SHRI R. DHANUSKODI
ATHITHAN: Willthe PRIME MINISTER be
pleased to state the estimated number of
people of indian origin settled in Afganistan?

THE MINISTER OF STATE IN THE
MINISTY OF EXTERNL AFFAIRS (SHRI
R.L. BHATTIA): itis estimated that approxi-
mately 40,000 people of Indian origin were
settled in Afghanistan. Due to unsettled

_condition there, however, several thousand

people have, in the recent months, left Af-
ghanistan. .

[Translation)

Funds to Voluntary Organisations by
Capart

2748. SHRIVUJOAY KUMAR YADAV:
Will the PRIME MINISTER be pleased to

‘state:

~ (a) the Voluntary Organizations in Bihar
towhich funds were provided by the Council
for Advancement of People’s Action and
Rural Technology during the lastthree years,
Oganisation-wise and scheme-wise;

(b) the name of the agency deputed for
monitoring the utilisation of funds;

(c) whether the amount allocated by

'CAPART has been misutilised; and

(d) i so, whether the Government pro-
pose to conduct an enquiry In this regard?
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THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRIUTTAMBHAI H. PATEL): (a)
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The funds provided by CAPART to different
Voluntary Organisations in Bihar during the
lastthree years undervarious schemes are
given below:-

Name of Scheme No. of Organisations
Central Rural Sanitation Programme 41
Accelerated Rural Water Supply

Programme 267
Organisation of Beneficiaries 93
Development of Women and Children

in Rural Areas 39
Integrated Rural Development Programme 09
Public Cooperation 35
Advancement of Rural Technology

Schemes 16
Jawahar Rozgar Yojana 37

(b) The Councildeputesits own olficers
to monitor the projects.. In addition, retired
government officers with experience of rural
development and retired senior officers of
the audit and Accounts Services are ap-
pointed as Monitors for Evaluation and main-
tenance of accounts of the Voluntary agen-

~cies. Experienced and well-reputed repre-
sentatives of voluntary organisations are
assigned the job of evaluation.

(c) and (d). By and large, the organisa-
tions are discharging their functionssatisfac-
tory. However, if any misutilisation of funds
comes to notice it is dealt with appropriately
including cancellation of grants, criminal
action wherever warranted and debarment
of the Organisation for future assistance.

[English)
Production of Alcohol

2749. PROF. K.V. THOMAS: Will the
PRIME MINISTER be pleased to state:

(a) the total production of industrial and
non-industrial alcohol in the country;

(b) the total consumption thereof, and

(c) the steps taken to fill up the deficit,
it any?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR.CHINTA MOHAN): (a) and (b).
The total production of Ethyalcohol and the
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quantities used in industrial and non-indus-  follows:
trial applications duringthe last2 yeas are as
(in lakh litres)
Year Total Quantities used in
Prodn. Indl.applications
Non-industrial
applications.
1989-90 9278 3076 4611
1990-91 10,149 4597 5059

(c) There is no deficit.
[Translation]
Solar Thermal Power Plant In Rajasthan

2750. SHRIMANPHOOL SINGH: will
the PRIME MINISTER be pleased to state:

(a) whether the Union Government
have received any proposal from Rajasthan
forthe setting up of a30 M.W. Solar Thermal

. Power Plant at Mathania village in Jodhpur
district; and

(b) if so, the decision taken by the
Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON- CONVENTIONAL ENERGY
SOURCES (SHRI SUKH RAM): (a) Yes,
Sir.

(b) The proposal is under the active
consideration of Government. The Govern-

ment is looking for a commercially proven
technology for the same.

[English]
Funds to Andhra Pradesh Under IREP

2751. SHRIM.V.V.S. MURTHY: Will
the Minister of PLANNING AND PRO-
GRAMME IMPLEMENTATION be pleased
to state:

(a) the funds allocated and releasedto
Andhra Pradesh under the Integrated Rural
Energy Planning Programme during 1991-
92 and 1992-93; and

(b) the funds utilised therefrom?

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND PRO-
GRAMME IMPLEMENTATION AND MIN-
ISTER OF STATE IN THE MINISTRY OF
NON-CONVENTIONAL ENERGY
SOURCES (SHRI SUKH RAM): (a)and (b).
Funds allocated and releasedto and utilised
by Andhra Pradesh under the Integrated
Rural Energy Programme (Centrally spon-
sored Scheme) by the Planning Commis-
sion during 1991-92 and 1992-93 were s
follows:-
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Funds Allocated, Released and Utilised by Andhra Pradesh

(Rs. in lakh)
1991-92 i992-93
Allocation 7.30 17.65
Releases .58 L
Utilisation 6.26 Not available
[Translation} (c) Several changes in trade policy

Share of India in the World Trade

2752. SHRILAL BABU RAL:
SHRIMAHESH KANODIA.

Will the PRIME MINISTER be pleased
.to state:

(a) whetherthe country’s share in World
Trade is reducing gradually;

(b) if o, the country’s share in World
Trade during last three years; and

(c) the etforts mac'e at Central level to
increase country's share in World Trade?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
'MAN KHURSHEED): (a) and (b). The
details of India’s share in the world trade
during the last three years, i.e., 1989,1990
and 1991 are given below:

Year % share in World Trade
1989 0.59'
1990 0.59
1991 0.54

{Source: various issues of UN monthly
Bulletin of Trade Statistics).

were introduced since July, 1991 aimed at
strengthening export incentives, eliminaing
a substantial volume of import licensing and
rationalisingthe importtariff structure. Rupee
has been made partiaily convertible to en-
courage generation of foreign exchange.
These have beenturtherconsolidatedinthe
new Export import Policy which, interalia,
aims to promote productivity, modernisation
and competitiveness of India industry and
thereby to enhance its export capabilities.

" The policy also seeks to promote efficient

and internationally competitive import sub-
stitution and self-reliance under a deregu-
lated framework for foreign trade. A short-
term Action Plan for ensuring the revival of
the export momentum has been formulated.
Besides, 34 commodities have been identi-
fied as ‘extreme focus' sectors aimed to
value increase of 30% every year, inexports.

[English)
Price of Natural Rubber and Export

2753. SHRIP.C. THOMAS: Will the
PRIME MINISTER be pleased to state:

(a) the international price and the
domestic price of natural rubber;

(b) whetherthe Government have taken
steps to encourage export of rubber; and

(c) the details of export thereof during
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each of the last three years?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MANKHURSHEED): (a) As on 3rd Decem-
bar, 1992, th international prices of RSS-3
and SMR-20 grades of natural rubber and
the domestic price of RMA-4 grade of natural
rubber were as under:-  °

(i) RSS-3 @ US$ 850.2 per metric
tonne FOB Malaysia.

(i)  SMR-20 @ US$810.5 per metric
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tonne FOB Malayria.
_(Source; Reuter)

(i) RMA 4 @ Rs. 24,000 per metric
tonnein Kottayam (Kerala) market.

(b} The country does not have are
assured surplus in natural rubbers as yet
and hence, question of encouraging export
at this stage will not arise.

(c) During the last 3 years, STC s ex-
ported RMA-5 grade of natural rubber as
under:

Year Qty/MTs Value/Rs/Cr.
1989-90 - No Exports -
1990-91 - No Exports-
1991-92 5834 9.27
1992-94 5988 10.57

(so far)
11822 19.84

Regular Supply of EC Through FPS in
Defhi '

2754. SHRINITISH KUMAR:
SHRI SUKHDEV PASWAN:

Will the PRIME MINISTER be pleased
‘to state:

(@) whether foodgrains are not being
regularly suppliedto the consumers in Delhi;

(b) if so, whether the Government have
taken certain remedial measures to ensure
regular supply thereof;

(c) if so, the details thereof;

{d) if not, the reasons therefor;

(e) whether the prescribed quantity of
foodgrain is not being distributed to ali the
consumers; and

(f) if so, the monthly quantity of rice,
wheat and sugar prescribed for supply to
each consumer?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-

.SUMER AFFAIRS AND PUBLIC DISTRI-

BUTION (SHRIKAMALUDDIN AHMED): (a)
to (d). Delhi Administration has reported that
foodgrains are supplied regularly to con-
sumers through the fair price sops in the
Union Territory of Delhi. Delhi administra-
tion monitors the supply and availability of
essential commodities for distribution to the
consumers through PDS.
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(e) to (f). The scale of food grains
notified is 25 Kg of focdgrains (wheat and
rice) peradult month and half the quantity for
achild. 800gmof Sugaris given perpersons
per month. Delhi administration issues
toodgrains pro rate out of the quantity allot-
tedtothem, ensuring however an issue of 8

' Kg. per addult per month in J.J. /Re-settle-
ment colonies. PDS allocations are supple-
mental in nature and are not intended to
provide the total recuirement of consumers
in any State/UT.

Trade Relations with Erstwhile Soviet
Union

2755. KUMARIPUSPHADEVI SINGH:
Will the PRIME MINISTER be pieased to
state:

(a) whether the Government have any
proposal to expand trade relation with Rus-
sia;

(b) if so, the areas identified therefor;

(c) the efforts made to widen trade with
that country in the Eighth Five Year Plan;
and

(d) the details threot?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) Yes, Sir.

(b) to (d). The efforts to widen and
expandtrade with Russia include the follow-
ing:-

(i) Aliberal countertrade mechanism
has been put into place enatiing
Indian importers/exporters to buy
commodities like certain type of
fertilizers, non-ferrous metals, steel
items, metal scrap and newsprint
through the countertrade regime.
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(ii) Greater marketing thrust in the
chanced economic environment,
including more effectively partici-
pation in trade fairs, exhibitions,
buyer-seller meets etc.

(iii) Promotion of direct contacts at the
commercial enterprise level.

(iv) Greater emphasis on new forms of
cooperation, such asjointventures.

(v) Creater attention to consumer
preferences, quality control and
prices.

(vi) Diversification of structure of trade
to exploit new possibilities.

National Judicial Commission

2756. SHRISRIBALLAV PANIGRAHL
SHRI MAHENDRA KUMAR
SINGH THAKUR:

Will the PRIME MINISTER be pleased
to state:

{a) whether the Law Commission has
recommended the setting up of a National
Judicial Commission;

(b) if so, when was the recommenda-
tion made; and

(c) the reasons for not taking any deci-
sion in this regard so far?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS (SHRIH. R. BHARDWAJ):
(a) to (c). In its 121st Report, submitted to
the Govaernment in July, 1987, the Law
Commission recommended setting up of a’
National Judicial Service Commission. A
Constitution (Sixty-Seventh Amendment)
Bill, 1990, was introduced in the Lok Sabha
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on 18.5.90 for this purpose. The saideill,
however, lapsed consequent on the dissolu-
tion of the 9th Lok Sabha.

At present, there is no proposal under

consideration of the Government for the

* setting up of the National Judicial Commis-
sion.

Export of Pickles

2757. SHRICHIRANJILAL SHARMA:
Will the PRIME MINISTER be pleased to
state:

(a) wether India is a-major exporter of
pickles;

(b) if so, the quantity exported to vari-
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ous counties during the last three years and
especially from Haryana;

(c) the value offoreign exchange earned
therefrom;

(d) whether any incentive is given to
such exporters; and

(e) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) Yes, Sir.

(b)and (c) State-wise figures of exports
are not maintained. The quantity and value
of pickles/chutneys exported during the last
three years.are as under:-

Qty:MT
Val:Rs. Lakhs
Year Qty. Val.
1989-90 8443 1210 *
1990-91 8357 1276 **
1991-92 9000 1700 *

“ Based on exporters returns.

** Based on DGCIS statistics.

(d)and (e). Exporters of pickles are eligible for duty drawback, the current rates of which
are as under:-

Sub-Serial Description - Rate Allocation
No. - of Gods Drawback. Cus. C.Ex.
100 Pickless all sorts,
packed in OTS Cans/
Class bottles.
(a) Packed in OTS Cans. Rs. 13.00 per All Customs
Kg. of the

net weight of empty containers.
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Sub-Serial Description Rate Allocation
No. of Gods Drawback. Cus. C.Ex.
(b) Packed in Glass Rs. 1.45 per Kg. All Central Excise.
bottles of the net
content.

Advocate Welfare Fund in Tamil Nadu

2758. DR RAJAGOPALAN
SRIDHARAN: Will the PRIME MINISTER
be pleased to state:

(a) whetheradvocates are askedtopay
two rupees foreach memo appearancetobe
credited to the Advocate Welfare Fund in
Tamil Nadu;

(b) whether the Union Govemment
, have been consulted on this issue by the
Govermnment of Tamil Nadu; and

(c) whether this Advocate Fund is to be
taken over by the Central Government for
welfare of advocates?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND COM-
PANY AFFAIRS (SHRIH. .R. BHAHDWAJ):
(a) Under the provisions of the Tamil Nadu
Advocates Welfare Fund Act, 1937, every
vakalatnama, other than vakalatnama filed
on behalf of the Central or State Govern-
ment, before any court or tribunal or other
authority shall be affixed with two stamps,
each of which shall have the value of one
rupee, and all sums collected by way of sale
off the stamps shall be credited to the Tamil
Nadu Advocates Welfare Fund.

(b) Yes, Sir.
{c) No, Sir.
Subsidy on Fertilizers

2750, - SUDIMACIKISUNRE QUM

NIV A8 8 1AM A SNt s e QT

SHRIPANDURANG PUNDLIK

FUNDKAH:
. SHRIANBARASU ERA:

SRIRAMASHRAY:

SHRI DEVENDRA PRASAD
YADAV:

SHRI M. RAMANNA RAL:

SHRI K. PRADHANI:

SHRIKODIKKUNIL SURESH:

Will the PRIME MINISTER be pleased
to state:

(a) whetherthe Government propose to
restore subsidy on fertilizers owing to the
growing pressure and demandfromthe farm-

“ers;

(b) if so, the time by-which it is going 1o
be restored;

(c) if not, the reasons therefor; and

(d) 'the steps proposed to enable farm-
ers to withstand the increased prices of

- feriliser?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) to (c).
There is no proposal with the Government,
at present, to restore subsidy on phosphatic
and potassic fertilizers which were removed
from price and movement control with effect
from 25th August 1992. However, nitroge-
nous ferilizers still continue to be heavily
subsidised.

(d) To compensate the farmers for in-
trsased cosis of phosphatic and poiiassic
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fertilizers, kharif procurement prices have
already been revised upward. In addition,
agricultural development schemes for small
and marginal farmers worth about Rs.500
crores have been sanctioned by the Govern-
ment for the current year. Measures have
also been taken to bring down the cost of
production of fertilizers. Further, a subsidy
of Rs. 1,000 poiertonne on DAP and Muriate
of Potash, as also proportionate subsidy on
complex fertilizers, is also being given tothe
farmers during the current Rabi season.

Gramsat Satellite

SHRIG. MADEGOWDA:

SHIGEOGE FERNANDES:

SHRI MANORANJAN
BHAKTA:

2760.

Willthe PRIME MINISTERbe pleasedto
state:

(a) whetherthe Indians Space Research
Organisationis fabricating a satellite named
as 'GRAMSAT forintegrated rural develop-
ment;

(b) if so, the ares of application of the
satellite;

(c) the coast involved in the project;

(d) whether the Government propose to
use this satellite for the telecast of specific
television programmies to the rural masses;

(e) if so, the details thereof; and

(f) the time by which this satellite is likely
to be launched?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF SCIENCE AND TECHNOLOGY
(DEPARTMENT OF ELECTRONICS AND
DEPARTMENT OF OCEAN DEVELOP-
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MENT) (SHRIRANGAAJAN KUMARAMAN-
GALAM): (a) to (f). The Indian Space
Research Organisation (ISRO) has envis-
aged a concept of- a dedicated satellite
“GRAMSAT" that 'could be launched by
ISRO’s Geostationary Satellite Launch
Vehicle (GSLV). The salient features of the
satellite are its compatibility with GSLV and
a configuration that would be suitable for
transmitting signals for reception directly by
augmented TVreceivers andalsoforterres-
trial rebroadcasting. The $atellite could be
used to eradicating illiteracy in rural areas
and for rural development through audio-
visual education in health, hygiene, better
agricultural practices, family planning, etc.,
in the local language taking into considera-

‘tion local specific and culture specific re-

quirements of each region. The proposalis
yet to be considered by the Government.

Department of Space (DOS) has paral-
ley initiated necessary discussions with user
agencies such as Ministries of Information &
Broadcasting, Human Resources Develop-
ment, Education, Rural Development, etc.,
to optimise, the utility and usability of the
satellite for the programmes and also to
examine the development of infrastructure
necessary before a GRAMSAT could be
launched. ’

Statutory Basis to CBI

2761. SHRIB.L. SHARMA PREM: Will
the PRIME MINISTER be pleased to state:

(a) whetherthe Government propose to
provide a statutory basis to C.B.1.

(b) whetherthe Government are consid-
ering introduce the specialised nature of
expertise and training needed d by C.B.1L.
officers; and

(c) if so, the details thereof?

THEA MINISTER OF STATE IN THE
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MINISTRY OF PERSONNEL PUBLIC
GRIEVANCES AND PENSIONS (SHIMATI
MARGARET ALVA): (a) No decision has
been taken by Government to grant Statu-
tory basis to C.B.l.

(b) and (c). CBI has already its own

+ Training Division and is imparting special-

ised nature of expertise to its offiers. Im-

provements in the training content are intro-

duced from time to time and according to
needs.

Public Sector Units in West Bengal

2762. DR. SUDHIR RAY:
SHRIHARADHAN ROY:

Will the PRIME MINISTER be pleased
to state:

(a) whether the existing conditions of
the Public Sector units of Durgapur, Asan-
sol, Burnpur and niganj, West Bengal is
Unsatistactory; '
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(b} it so, the details thereof;

(c) whether the Union Government
have also received some representations in
this regard; and

(d) the actiontaken by the Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPART-
MENT OF PUBLIC ENTERPRISES) (SHRI
P.K. THUNGON): (a) to {d). Three Central
Public Sector Undertakings having their
registered officers on the places mentioned
in the Question are running at a loss for the
pastthree years. The performance of these
areindicate inthe Statement attached. Mining
and ailied Machinery Corporation of India
Ltd., Duegapur has been referred to BIFER
for revival plan. Representation,action for
revival, turn around are to be taken by indi-
vidual public sector undertakings and the

~ administrative Ministries concerned. .
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Increase I:* Project Cost

2763. SHRI K. PRDHANAL: Wil the
PRIME MINISTER be pleased to state:

(a) whetherthe Government propose to
increase the project cost of all projects for
rural developmentin view of the of the rise in
prices;

(b) if so, to what extent; and

(c) the time by which it is likely to.be
applicable?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVEOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT): (SHRI UTTAMBHAI H. PATEL):
(a) to (c). The proposed outlay for rural
development in the Eighth Plan has been
tixed at Rs. 30,000 crore as against an
expenditure of Rs. 10,956 crore in the Sev-
enth Plan. Thus, the cutlay has been sub-
stantially stepped up and this is expected to
take care of rise in prices.

The major programmes viz. Integrated
Rural Development Programme (IRDP) and
Jawahar Rozgar Yojana (JRY) are being
implemented by District Rural Development
Agencies/Zilla Parishads at district level. At
village level, the Gram Panchayats are
implementing agency for JRY. These au-
thorities accord approval to the project and
there is in ceiling on the cost of the work to
be undertaken under JRY; only such work
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man generally be taken up whose size and
cost are low so that they may be imple-
mented at the local level and do not invoive
high level of technical inputs etc. In respect
of IRDP, the selected families are provided
subsidy and back credit. It is proposed to
raise*he average investment perfamily under
IRDP to Rs. 10,000 during the Eighth Plan.

Small/Medium/Heavy Industries in
Gujarat

2764. SHRIHARIN PATHAK: Willthe
PRIME MINISTER be pleased to state :

(a) the number of small, medium and
heavy industries established in private/pub-
lic sectors in Gujarat during each of the last
three years;

(b) whether the Government of Gujarat
have submitted any proposal to make avail-
able the required power at cheaper rates;
and :

(c) if so, the action taken by the Union
Governmentthereon?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI):(a) As per informa-
tionturnished by Government of Gujarat, the
following Number of small, Medium and
Heavy industries have been established in
private/public sectors in Gujarat.

Year Small Scale Industries Medium & Heavy
Industries
1989-90 8568 19
1990-91 10073 51
1991-92 11802 1"

Allthese are in private sector.
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(b) No, Sir.

{c) Does not arise.
Technology Park

2765. SHRIV.S. VIWYCARAGHAVAN:
Will the PRIME MINISTER be pleased to
state:

(a) whether the work on the Technol-
ogy park at Kozhikode in Kerala has been
started;

(b) if so, the details thereof;

(c) if not, the reasons therefor;

(d) whether any foreign company has
agreedto set up any projects inthe saidpark;
and

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIARS ANDMINISTEROF STATEIN THE
MINISTRY OF SCIENCE AND TECHNOL-
OGY (DEPARTMENT OF ELECTRONICS
AND DEPARTMENT OF OCEAN DEVEL-
OPMENT) (SHRI RANGARAJAN
KUMARAMANAGALAM): (a)to (e). Gov-
ernment of India has no proposal to set up
any Technology Park at Kozhikode in Ker-
ala. However, under the Electronics Hard-

«ware Technology Parks (EHTP) and Soft-
ware Technology Parks (STP) schemes,
Technology Parks can be set up by the State
Government orthe private sector anywhere.

Damage to Imported Newsprint at
Kantapukar

2766. SHRIMOHAN SING (DEORIA):

Will the PRIME MINISTER be pleased to

state:

(a) whether the imported newsprint
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storedinthe Central Warehousing Corpora-
tion’s godown at the Kantapukar in Kiddar-
pore has been badly damaged;

(b) whether on earlier occasion also
newsprint were damaged in the godowns;

(c) if so, the details of loss occured due
to the damage;

(d) whetherthe Government have made
any inquiry into the matter; and

(e) if so, the odtcome thereof?

THE DEPUTY MINISTER IN THE

.MINISTRY OF COMMERCE (SHRI SAL-

MAN KHURSHEED): (a) Yes, Sir.
(b) Yes Sir.

(c) Due to inundation during Sept., 91
and June’92 in which bottom layers of
newsprint stocks were affected in the fiood
incidents in one shed (Gama Shed). No
further or fresh stocks were stored in this

- shed after Sep.’92. The damage to the old

stock during heavy rains of June'92 was
again caused to the same old stocks which
was earlier damaged during the rains in
Sept..'91. :

Due to torrential rain on 10.7.92 the
entire locality of Kantapukar, Calcutta Port
Trust Complex inundated forreasons of which
“W” Shed having newsprint stocks of STC
were affected. The details of total loss due
to torrential rain and inundation are given

below:-

(i) Gtazed Newsprint 59,930 MTs
valued at Rs.15,15,703/-

(ii) Standard Newsprint 285.639 MTs
- valued at 50,35,816/-

(d) No, Sir.
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‘ (e) Does not rise.

Crisis in Public Sector Undertakings of
Kerala

2767. SHRIMATI SUSEELA
* GOPALAN: Willthe PRIME MINISTER be
pleased to state:

(a) whether most of the central public
sector undertakings in Kerala are facing
crisis;

(b) if so, the details and reasons there-
for; and

(c) the remedial measures proposed to
be taken by the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPTT OF
HEAVY INDUSTRY AND DEPARTMENT
OF PUBLIC ENTERPRISES) (SHR! P.K.
THUNGON): (a)to(c). As on March 1991,
upto which period only the information is
available, only one enterprise i.e. Cochin
Shipyard Ltd. amongst others, having its

- registered office in the State of Kerala has

+ suffered losses in consecutive years and
has since been categorised as a-sick enter-
prise under the definition of SICA, referable
to BIFR for formulation of revival/rehabilita-
tion plans.

Indo-Us Talks

SHRI VANIKRAO HODLYA
CAVIT:

SHRI BAPU HARI CHAURE:

SHRIMATIDILKUMARIBHAN-
DARI:

SHRI RAMASHRAY PRASAD
SINGH:

DR. D. VENKATESWARA
RAO:

SHRIGURUDAS KAMAT:

SHRIC. SREENIVAASAN:

2768.

DECEMBER 9, 1992

Wriiten Answers 544

Wil the PRIME MINISTER be pleased
to state:

(a) whether the second round of Indo-
Us official level bilateral talks on various
issues including non-proliferation and re-
gional security were held in Washington
recently; and

(b) if so, the details of the issues dis-
cussed and the broad outcome of the talks;

(c) whether Pakistan opted out of such
bilateral talks with the US and insisted on
five-nation Conference on Non-proliferation
in South Asia;

(d) if so, the details thereof and the
views of the Government in the matter;

(e) whether US put forward any pro-
posal regarding freeze on production of fis-
sile material; and

({f) if so, the response of the Indian
delegation threat?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) Yes, Sir. The
second round of Indo-US official level bilat-
eraltalks was heldin Washingtonfrom12-13
November 1992.

(b) The issues discussed related to
disarmament, non-proliferation an regional
security. These discussions are part of an
ongoing dialogue betweenthe two countries
with a view to developing a better under-
standing of each other's pérceptions inthese
fields.

(c) Government has seen reports that
Pakistan continues to favour the idea of 5-
Nation Conference as was proposed by their
Prime Minister on 6th June, 1991.
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(d) Governmer:t of India have rejected
the proposal of a 5-Nation Conference on
the grounds that it does not contain any new
ideas and that nuclear disarmament issues
should be addressed on a global basis.

(e) In July this year, the US Govern-
ment halted the production of plutoniumand
highly enriched uranium for weapons pur-
poses and have urged other siates to under-
take similar measures.

(f) Government of India maintains that
the most effective and lasting solutionto the
problem of nuclear Proliferation is through
internationally negotiated verifiable agree-
ments.

[Translation)

Funds to States Under Rural Develop-
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Willthe PRIME MINISTER be pleased
- to state: : :
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(a) the total amount proposed to be
spent on rural development programmes in
Bihar, Madhya Pradesh and Assam during
the year 1992;

(b) the amount proposedto be spenton
Education and Health programmes

(c) whether the State Government had
utilised the entire funds allocated during the
last year; and

(d) if not, the reasons therefor?
THE MINISTER OF STATE IN THE

MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-

ment Programmes MENT) (SHRIUTTAMBHAIH. PATEL): (a)
The details of the total amount proposed to
2769. SHRI RAM TAHAL CH- be spent on major rural development pro-
OUDHARY: grammes in the States of Bihar, Madhya
SHRIKHELANRAMJANGDE: Pradesh and Assam during 1992-93 are as
SHRIROBIN DEKA: under:-
Programme Total amount allocated (Rs. in lakh)
Bihar Madhya Assam
Pradesh
1. Integrated Rural 9778.00 6472.00 1332.00
Development
Programme
(IRDP)
2. Jawahar Rozgar
Yojana 37517.48 25750.93 4988.36
(JRY)
3.  Accelerated Rural 2999.00 2810.00 1370.00

Supply Programme
(ARWSP)
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(b) the amount of Central assistance re-
leased to Bihar, Madhya Pradesh and As-
sam during 1992-93 for major Centrally
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Sponsored Schemes under ‘Health’ are as
under:-

State Amount of Central
assistance released
(Rs. in lakhs)
1. Bihar 349.30
2. Madhya Pradesh 908.49
3. Assam 394.15

The release of funds”on Education to
State Governments is made keeping in view
the proposals received for various State
Governments, the capability of the State
Govemments to utilise the funds and the
avallability of the funds with the Govemment
of India. The anticipated expenditure during
1991-92 for Assam and Madhya Pradesh in
respect of operation Block Board was Rs.

420.48 lakh and Rs. 846.91 lakh respec-
tively. ‘Corresponding figure for Bihar is not

» available.

(c) and (d). The State Governments
utilised almost the entire funds allocated to
them during 1991-92 as may be seen from
Annexure-l.



Written Answers 550

AGRAHAYANA 18, 1914 (SAKA)

Written Answers

549

00°29.1 00°0LE} wessy
00°/82¢ 00'6182 ysepe.id eAypep
: : dSMYV. ewwe.bold Aiddng
00°6¥9¢ 00°6662 reylg JejeM jeiny voﬁ%.auo.(
¥4°0008 EEVEEY wessy .
€8°'1891€ 168862 ysepeid eAupepy .
L020MYE €2°L65SE reyg (HAn) euefeA sebzey seyemer
2e'o82! 90°7ipl wessy
8e’LLE6 25°6989 ysepeid eAypepy
: . : . (daui) ewweiBord
62°'1888 08°19€0} leyg wewdojeaeq _@E peiesBajyy -
€ 4 . i
_wm.;& Buynp pesin junowy 26-166 butinp peyedoljy junowy swureiboid jo sureN

(syxe up sy)

26°1661 Bupng wessy pue ysspeid eAupep ‘Jeyig ul sewweibold juaiidojensq feink Jofe 10f PESIIi PUe PeIedOIly ILNoWY Jo sieled

AININ3LVLS



951  Written Answers

Reserved Posts

2770. MAJ. GEN. (RETD.) BHUWAN
'CHANDRA KHANDURI: Will the PRIME
MINISTER be pleased to State:

(a) whetherfor recruitment and depart-
mental promotions in the Ministries/Depart-
ments of the Union Government in reserved
as well as in general categories, if suitable
candidates for reserved category are not
available, the entire process for recruitment
or promotions in general category posts is
also held up or cancell2d;

(b) if so, the reasons therefor;

(c) whetherthe Government proposeto
process the recruitment or promotions in
both these categories separately;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL PUBLIC
GRIEVANCES AND PENSIONS (SHRIMATI
MARGARET ALVA): (a) No, Sir.

(b) to (e). Do not arise.

Drinking Water P-ojects of Bihar

2771. SHRI NAWAL KISHORE RAL:
Will the PRIME MINISTER be pleased to
state:

(a) the number of drinking water proj-.

ects received from'the Government of Bihar
for approvalduring years 1990-91 and 1991-
92;

(b) the number of such projects ap-
oroved by the Government and the number
of projects still pending; and
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(c) the amount sanctioned by the Cen-
tral Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOPMENT
(DEPARTMENT OF RURAL DEVELOP-
MENT) (SHRIUTTAMBHAIH. PATEL): (a)
Two projects for bilateral assistance were
received for technical approval in January,
1991,

(b) These two projects were approved
andsenttothe Ministry of Finance forobtain-
ing assistance from a suitable donor under
the bilateral programme. However, the State
Government has been advised to prepare

“the revised Projects as suggested by the

bilateral agency.
(e) Does not arise.
[English)

U.K. Deputy Under Secretary Visit to
India

2772. SHRIMATI BIBHU KUMARI
DEVI: Willthe PRIMEMINISTERbepleased
to state:

(a) whether the Deputy Under Secre-
tory inthe Foreign Office of U.K. visited India
recently; and

\b) if so, the subjects figured in his talks
with Indian leaders and the broad outcome
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI

"EDUARDO FALEIRO): (a) Yes, Sir.

(b) There was a comprehensive ex-
change of views on bilateralissues including
on-going cooperation to_ curb terrorism and
forthcoming high level visits. Abroad range
of regional and international issues of mu-,
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tualinterest were also discussed. Both sides
expressed the view that bilateral relations
were progressing satisfactorily and agreed
thatthe process of ratification of the Extradi-
tion Treaty and Agreement on Confiscation
of Property relatedto Terrorism and Drough-
trafficking, which was already underway,
should be brought to an early successful
conclusion.

Computerisation of Land Records

SHRIKHARISINH CHAVDA:
KUMARI FRIDA TOPNO:

2773.

Will the PRIME MINIST LR be pleased
to state:

(a) thefinancial assistasicw 1o Statesfor
undertaking a pilot project on computerisa-
tion of land records du-ing 1992-93, State-
wise; and

(b) the progress made in this regard
State-wise?

THE MINISTER OF STATE IN THE
 MINISTRY OF RURAL DEVELOPENT
(DEPARTMENT OF RURAL DEVELOP-
MENT): (SHRIG. VENKAT SWAMY): (a)
and (b). Under the Central Sector Scheme
of computerisation of land records, a provi-
sionof Rs.4.50 crores have beenearmarked
for the year 1992-93. States have been
requestedto submit the project proposals for
additional districts for undertaking comput-
erisation of land records. Funds will be
released once the proposals have been fi-
nalised.

[Transiation)

Chemical Industries in Uttar Pradesh

2774. SHRI GAYA PRASAD KORI: -

Will the PRIME MINISTER be pleased to
state:
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(a) whetherthe Government propose to
set-up some chemical industries in Uttar
Pradesh;

(b) it so, the details of the proposals
received in this regard; and

(c) thé names of the places selectedfor
this purpose? )

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA OHAN): (a) Yes, Sir.

(b) and (c). M/s Gas Authority of India, a
Government of India Undertaking, propése
to set up a Cracker project for manufacture
of methylene, propylene and down-stream
products at Auraiya in the State of Uttar
Pradesh. :

Subsidy on Fertilizers

2775. SHRIRAMPAL SINGH: Willthe
PRIME MINISTER be pleased to state:

(a) the estimated amount on the Gov-
ernment are likely to save fro the withdrawal
of subsidy on fertilizers;

(b) whether the Ministry of Agriculture
will increase the prices of Agriculture pro-
duceof farmersin proportiontotherise inthe

~ prices of fertilizers; and

(c) if so, the time by which announce-
mentto this effect is likely to be made by the
Government?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) Only
phosphaticand potassic fertilizers have been
removed trom the price control and subsidy
schemew.e.f.25.8.1992. Even ‘nrespectof

these fertilizers a special subsidy is being

given during the current Rabi season at the
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rate of Rs. 1,000 per tonne each in case ot
DAP and Muriate of Potash and proportion-
ate nutrient content-wise on other complex
fertilizers. However, nitrogenous fertilizers
still continue to be heavily subsidised.

) Due to de-control of phosphatic and

pottassicfertilizers approximately Rs. 2,000
crores on fertilizers subsidy would be saved
during the current year. However, due to
10% reduction in the price of Urea and re-
introduction of subsidy on low analysis ni-
trogenous fertilizers with effect from 25th
August 1992, the subsidy out-go on nitroge-
nous fertilizers wou!d be higher.

(b) and (c). The procurement prices of
Kharif 1992 crops have already been raised
substantialy as comparedto last yeartaking
note of increase in the price of de-controlled
fertilizers. The price policy for Rabi 1992-93
crops will be announced in due course.

[English]
Manufacture of Drugs

2776. DR. KARTIKESWAR PATRA:
Will the PRIME MINISTER be pleased to
state:

(a) the drugs presently being manufac-
tured by the Orissa Drugs and Chemicals
Limited, Bhubaneswar;

(b) the reasons for its poor perform-
ance; and

(c) details of steps taken or proposed to
be taken to revamp the industry and to
achieve better performance?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) Orissa
Drugs & Chemicals Limited (ODCL) Bhu-
baneswar does not manufacture any bulk

-drug. It is engaged in the manutacture of
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pharmaceutical formulations like Tablets,
Capsules, Powder, Infusions etc.

(b) The main reasons for the poor
performance of the company are acute
scarcity of working capital resulting in low
capacity utilisation, inadequate purchase
preference from the State
Government;delayed payments by Govern-
ment Departments against supplies made;
frequent power cuts in the State and the
inadequacies in marketing techniques which
mainly depended supplies to Government
Institutions. :

(c) The company had, in copliance with
provisions of Section 15 of the Sick Industrial
Companies (Special Provisions) Act, 1985,
made a reference to the Board for Industrial
& Financial Reconstruction BIFR. The
(BIFR), upon considering the reterence,
declared ODCL as asickindustrialcompany
as per the provisions of the said Act. The
BIFR has appointed Industrial Development .

“ Bank of India (IDBI) as an operating agency

under the provisions of Sick Industrial
Companies (Special Provisions) Act, 1985
to consider options and prepare a Rehabili-
tation package for the company.

Capacity of Granite Processing Unlits in
the Country

2778. SHRIV.KRISHNARAOQ: Willthe
PRIME MINISTER Le pleased to state:

(a) the total estimated capacity of the
granite processing units in the country at
present;

(b) whether this capacity is likely to be
doubled in the near future; and

(c) i so, the steps taken by the Govern-
ment in this context?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
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OF INDUSTRIAL DEVELOPMENT) (SHRI-
MATI KRISHNA SAHI): (a)to (c). Informa-
tion is being collected and shall be pleased
on the Table of the House.

Indo-Us Trade

SHRI SATYA DEO SINGH:

DR. D. VENKATESWARA
RAO:

SHRI BRIJ BHUSHAN
SHARAN SINGH:

2779.

Willthe PRIME MINISTER be pleased
to state:

(a) the country to whom India makes
maximum export;

(b) the percentage of Indian exports to
USA out of the total Indian exports;

(c) the percentage of import made from
the USA out of the total imports made by
India;

(d) whether Indian exports andimports
are likely to be improved as a result of
change of administration in USA; and

(e) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MAN KHURSHEED): (a) to (e) the country
to which India makes the maximum exports

‘isthe US. The US accountedforabout 16 %
of our total exports and 10% of total imports
in 1991-92. The sluggishness in the US
economy has had its effect on our exports
while import compression measures during
1991-92 restrained our imports. Indian
exports are likely to improve when the US
economy shows improvement.

Starvation Deaths
2780. SHRIRABIRAY: Willthe PRIME
MINISTER be pleased to state:
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(a) whether Starvation deaths have
taken place in different parts of the country
during the last three months due to faulty
functioning of the Public Distribution System

. as reported in ‘Indian Express’ dated No-

vember 16, 1992; and
(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL SUPPLIES, CON-
SUMER AFFAIRS & PUBLIC DISTRIBU-
TION (SHRIKAMALAUDDIN AHMED): (a)
and (b). the concerned State Government
(Bihar) which was contacted in regardtothe
report in the news item has indicated that
some deaths had occurred due to diseases
but notdueto starvation. They hadindicated
however, that steps had been taken to en-
sureincreased availability of PDS foodgrains
in Pa'amu Districts.

Utilisation of Funds From Disinvest-

ment
2781. SHRI ATAL BIHARI
’ VAJPAYEE:
SHRI SHANKERSINH
VAGHELA:

Will the PRIME MINISTER be pleased
to state:

(a) whetherthe Deputy Chairman &fthe
Planning Commission in the conference of
State Industry Ministries on 16th October,
1992 observed that the funds accruing from
disinvestment of shares of public sector
undertakings should notbe suedfor revenue

-expenditure;

(b) ii so, whether the above observa-
tions arein line with the present policy of the
Government regarding utilisation of funds
collected from disinvestment of shares;

(c) the names of public sector undertak-
ings whose shares have been disinvested
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so far the percentage of shares disinvested
and the amount collected;

(d) the manner in which these funds
have been utilised or are proposed to be
utilised;

(e) the details of the private sector
biddess participated in the purchase of such
shares and the amount involved in each
case and;

(f) the manner in which the procedure of
disinvestment in the second round has im-
proved?

THE MINISTER OF STATE IN THE
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MINIS 1 RY OF INDUSTRY (DEPARTMENT
OF HEAVY INDUSTRY AND DEPARTENT
OF PUBLIC ENTERPRISES) (SHRI P.K.
THUNGON): (a) to (f). During 1991-92
Budget Speech, it was made clear that the
Government will disinvest shares of selected
public enterprises in order to raise non-
inflationary resources. - The Deputy Chair-
man did not rule out the utilization of the
funds as non-inflationary resources. The
1992-93 Budget Speech also announced
disinvestment of shares for raising Rs. 3500
crores for raising resources and also to
contribute Rs. 1000 crores to National
Renewal fund. The names of the purcharers
in which shares were disinvested, andthe
percentage of shares disinvested are given
in the Statement attached.
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B. Details of Purchasers of PSU Shares in
1991-92 :

1. Unit Trust of India
2. Canbank Mutual Fund
3. General Insurance Corporation
4. Life Insurance Corporation
5. LIC Mutual fund
6. PNB Mun'Jal Fund
7. -SBlIMutual Fund
8. SBIl Capital Markets
9. Indian Bank Mutual funa
10. Bankof Baroda
11.  Allahabad Bank
12. Corporation Bank
13. Canbank Financial Service
14.  BOI Mutual Fund.

C. Details of Purchasers of PSU Shares in

the First Tranche of disinvestment

of 1992-93.
1. Bankof Baroda
2. Bank of India Mutual Fund.
3. General Insurance Corporation.
4. GIC Mutual Fund.

5. Housing DevelopmentandFinance
Corporaticn®

&.  Life Insurance Corporation.
7. LIC Mutual fund.
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8. LN Shroft & Company*

9. Pﬁnjab National Bank.
10. v PNB Mutual Fund.
11.  SBIFund Management Ltd.
12.  Unit Trust of India.
* indicates private panieé.
Assistance to Kerala for Sick Units

2782. SHRIV.S. VIJAYARAGHAVAN
Will the PRIME MINISTER be pleased tc
state:

(a) thetotalfinancial assistance grantec
to Kerala by the Union government during
1990-91 and 1991-92forrevivalof sick small
scale units; and

(b) the amountearmarkedforthe above
units for the current financial year?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES ANC
AGRICULTUREL AND. RURAL INDUS-
TRIES) (PROF.P.J. KURIEN): (a)and (b)
No financial assistance was grantedto Ker-
ala by the Union Government during 1990-
91 and 1991-92forrevival of sick small scale
Units as no request was received from the
State Government of Kerala. However, the
assistance sanctioned by SIDBI under Refi-
nance Scheme for rehabilitation of sick units
to the State of Kerala was Rs. 35.6 lakhs
during 1990-91 and 1991-92.

South Aslan Féstlval

2783. SHRIN.K. BALIYAN:
PROF. PREM DHUMAL:

Wil the PRIME MINISTER be pleased
to state:
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(a) the total expenditureincurredonthe
first South Asian Festival of SAARC coun-
tries hosted in Delhi during October, 1992;

(b) the aim achieved by the festival;

(c) whether some other country from
amongst SAARC countries have come for-
ward to host the second festival; and

(d) if so, the likely dates when it is going
*to be held? :

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
R.L. BHATIA): (a) Total expenditure in-
cuited on the First South Asian Festival of
SAARC countries in October, 1992 is being
compiled from various venues/centres and
is not immediately known.

(b) The First Souh Asian Festival of
SAARC countries was planned in the spirit of
SAARC as a people-to-oeople event. It pre-
sented the cultural heritage of the member
countries through a variety of arte facts
covering 5000 years of civilisation and
through crafts, contemporary art, children’s
paintings, photographs, films, performing arts
etc. Over300performances were arranged
in 33 cities.

The Festival has helped to increase
mutual understanding among the people of
SAARC countries.

(c) and (d). No, Sir. However the
SAARC Calendar of Activities for 1993 is
expectedto be finalised soon at ofticial level
meetings which will precede the forthcoming
7th SAARC Suit at Dhaka, and we may
expect an offer to be conveyed at that time.

Tractor (Distribution and Sale) Control
Order, 1971

2784. SHRI RAM BADAN: Wil the
PRIME MINISTER be pleased to state:
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(a) whether the Tractor (Distribution
and Sale) Control Order, 1971 is not being
implemented by the Government;

(b) if so, the reasons therefor;

(c) whether the interest on booking
amount deposited by the farmers is not
given to them by the tractor dealers; and

(d) the steps taken by the Government
in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) (SHRI-
MAT! KRISHNA SAHI): (a) and (b). the
tractor (Distribution & Sale) Centrol Order,
1971 was rescinded w.e.from 29.1.1988 as
it was felt that there was no justification for
any administrative control over the distribu-
tion of tractors which had settled down
through the interplay of market forces.

(c)and(d). The acceptance of advance
money against booking is considered a
contractual obligation between a customer
and the company.

Agro-basedIndustries

2785. SHRIASLAM SHER KHAN:
KUMARI FRIDA TOPNO:

Will the PRIME MINISTER be pleased
to state:

(a) whetherthe Government propose to
set up more agro-based industries as there
is a great scope to generate employment in
this sector;

(b) if so, the schemes drawn up sofarin
this regard during the Eighth Five Year Plan
period; and )

{c) the locations identified in each State/
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Union-Territory so far for the setting up of
these Industries?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF SMALL SCALE INDUSTRIES AND
AGRICULTURE AND RURAL INDUS-
TRIES) (PROF.P.J. KURIEN): (a) to (c).
Industrialisation is the specific responsibility
of the State Govt. concerned andthe Central
Govt. only supplements the efforts of the
State govt. by providing various incentives.
Since majority of the Agro based food proc-
essing units are in small scale sector, they
enjoy the benefits that are available to the
small scale units from time to time such as
concessional financa, excise concessions,
raw maierials etc.

The Stategovt. *hroughtheir DICs assist
the entrepreneurs in setting up Agro Based
Processing units, based on local raw mate-
rials to generate employment opportunities
in the area.

Shortage of Fertilisers

2786. DR.KRUPASINDHU BHO!:
SHRI GOPI NATH GAJAPA-
THI
SHRI KASHIRAM RANA:
SHRIMAHESH KANODIA:

Will the PRIME MINISTER be pleased
1o state: '

(a) whether there is acute shortage of
various kinds of fentilisers in several states in
the country;

(b) if so, the States which are facing
acute crisis and

(c) the remedial steps taken by the
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Union Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS & FERTILIS-
ERS (DR. CHINTA MOHAN): (a) There is
no uverall shortage of major fertilisers in any
of the States.

(b) and (c). Do not arise.
Export of Iron Ore to China

2787. SUBASH CHANDRA NAYAK:
Will the PRIME MINISTER be pleased to
state:

(a) whether there is any proposal to
export iron ore to China; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI SAL-
MANKHURSHEED): (a) Thetrade protocol
with China for the calendar year 1992 pro-
vides for export of iron ore including iron ¢re
concentrates from India to China.

(b) An indicative quantity of 7.5-14.0
lakhs tonnes of iron ore including concen-
trates to be exported from India to China for
the calendar year 1992 has been mentioned
in the Trade Protocol with the China.

Exports of iron ore to China during April-
August 1992 are estimated at 6.56.lakh
tonnes valued at Rs. 29.71crores as per
DGCI&S statistics.

1131 hrs

The Lok Sabha then Adjourned till Eleven
of the Clock on Wednesday, December
16, 1992/Agrahayan 25, 1914 (Saka)
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